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INTRODUCTION 

I, the Chairman of the Public Accounts Committee, as authorised 
b y  the Committee, do present on their behalf this Fortyninth Report 
on the action taken by Government o n  the  recommendations of the 
Public Accounts Committee contained in their 22nd Report (Fourth 
Lok Sabha) on Third Five Year Plan of the Railways-Chapter I and 
paras 16 and 17 of Audit Rcport (Railways), 1967. 

2. On 12th June, 1968, an 'Action Taken' Sub-committee was 
appointed to scrutinise the replies received from Government in pur- 
suance of the recommendations made by the Committee in their ear- 
lier Reports. The Sub-Committee was constituted with the follow- 
ing  Members: 

1. Shri D. K. Kunte-Convener. 
2. Shri C. K. Bhattacharyya 
3. Shri K. K. Nayar 
4. Shri Narendra Kumar Salve 
5. Shrimati Tarkeshwari Sinha 
6. Shri N. R. M. Swamy 

3. The draft Repnrt was considered and adopted by the Sub-Com- 
mittee at  their sitting held on the 17th February, 1968 and finally 
atloptcd by the Ptthlic Accounts Committec on 24th February, 1969. 

4. For facility of reference the main conclusions/recommendations 
of the Committee have becn printed in thick type in the body of 
the Report. ,4 statement showing the summary of the main recom- 
me~lclntions/ohservations of the Committec is appended to the Re- 
port (Appendix XI) .  

5. The Committee place on record their appreciation of the assis- 
tnnct. rendered to them in this matter by the Comptroller and Audi- 
tor General of India. 



W O R T  

This Report of the Committee deals with action taken by Gov- 
ernment on the recommendations contained in their 22nd Report 
(Fourth Lok Sabha) on Third Five Year Plan of the Railways- 
Chapter I and paras 16 and 17 of Audit Report (Railways), 1967, 
which was presented to the House on 1st April, 1968. Out of 51 re- 
sommendations contained in the Report Action Taken note have 
been receivcd in respect of 50 recommendations. A reply to the re- 
oommendation at S. No. 49 is outstanding from the Department of 
Industrial Development. 

1.2. The action taken notcs/statements on the recommendations 
ot the Comrnittec containrcl in this Report have been cakgorised 
under the following heads:- 

(i) Recom~ncndatio~x/obsemations that have been accepted 
by Government : 

S. Nos. 1, 2. 3, 4, 5, 6, 7, 11, 12, 13, 15, 16, 17, 18. 19, 21, 
22, 23, 26, 27, 28, 30, 31, 32, 33, 34, 35, 36, 41, 42, 43, 
50 and 51. , 

(ii) Recommendations /Observatims which the Committee do 
not desire to pursue in view of the replies by Govern- 
ment : 
S.  Nos. 8, 9, 20, 24, 39, 40 and 44. 

(iii) Recommendations/Observations replies to which have ~ o t  
been accepted b y  the Committee which require reitera- 
tim : 
S.Nos.10, 14, 25, 29, 37, 38, 46, 47and48. 

1.3. The Committee will now deal with action taken on some of 
the recommendaations : 

Over-estimtion of goods tw and o u e z c ~ l i s a t i o n  du.ring Third 
Plan Period-Paragraphs 1.20-1.24, 1.28, 1.57 and 6.3 (S. Nos. 1-7. 

12 and 51) 

1.4. In their 22nd Report, the Committee had commented on the 
overcapitalisation in the Railways during the Third Plan Period 



which arose out of the unrealistic planning for goods traffic. The 
Plan outlay of Rs. 1325 crores was on the expectation of increased 
traAEic reaching a level of 249 million tonnes of originating goods tra- 
ffic, in the last year of the Plan, namely 1965-66. This meant an in- 
crease of 93 million o v a  the originating goods traffic of 156 million 
tomes  moved in the last year of the Second Plan. The actual increase 
was only 47 million tonnes representing a short-fall of about 50 per 
cent in relation to the target. On the other hand, the financial outlay 
for the Third Plan turned out to be Rs. 1686 crores representing an 
increase of 27 per cent over the investment of Rs. 1,325 crores con- 
templated in the Plan. With all this heavy investment, the capital 
a t  charge of the Railways increased from Rs. 1521 crores to Rs. 2680 
crores representing an increase of 76 per cent during the Third Plan 
Period. 

1.5. In paragraphs 1 . 2 6 1 . 2 7  and 1.30, the Committee made the 
following observations regarding the estimation of traffic by the Rail- 
ways: - 

"1.20. The Committee are surprised at the explanations p r e n  
by the Ministry of Railways (Railway Board). In the 
note furnished to the Committee (Para 1.3) ,  the Ministn 
had espl ; :~ qcd that 'production estimates and plans for- 
expansion are obtained, analysed and used for developing 
traffic forecasts' and thn t  estimates are 'cross checked 
with empirical data of past growth patterns and firm fore- 
casts are  then developed.' In the course of cvidtnctl. 
however, the Ministry stated thnt thev were 'dependent 
on the forecasts given by others' ZH:, thc Planning Corn- 
mlmon and other Mini.;trics. The Planning Commissmn 
was rcsnon.sible for thc olwall  co-ordination and plan- 
ning and i t  was not necessarv on the part of the Railway 
Board to dunlicatc arranrements 'for p i n s  into clctails.' 
Tt was, thercforc, contended thnt the Ministrv of Sailways 
were concerned with t h e  tn ik  of buildin!! rail transport 
which they carried out." 

"1.21. A~parent ly ,  the two statements made by tht, Ministry 
of Railways are  at v a r i a n c ~  with ~ a c h  other. The Rail- 
ways have a sizeable c.stahlishment for 'planning' in the 
Railway Board as well as the zonal Hcadquarters of the  
~ a i l w a i s .  The Conlmittee are inclinctl to agree with 
the  views of the Financial Commissioner that 'so fa r  as  



the Railways are  concerned, they should take the respon- 
sibility of projections of traffic target." 

"1.22. From the facts placed before them, the Committee can- 
not help feeling that, from the very beginning, planning 
in respect of goods traffic was far from realistic. As stated 
in the Ministry of Railways' note (para 1.4), when the 
first estimates were prepared in 1960. the production tar- 
gets in the major industrial sectors had not taken final 
shape and a precise indication about financial outlay was 
not available. The final estimates included in the Plan 
were, therefore, tentative. In fact the Third Five Year 
Plan specifically stated: 

'Furthermorth. since the overall estimates of traffic can only 
be treated as tentative a t  this stage, they will be sub- 
ject to constant review in the l i ~ h t  of the actual trends.' 

"1.23. The Committee regret to note that subsequent reviews 
as contemplated in the Plan were not made and rail pro- 
grammes not co-o~dinsted n~ i th  thc production levels 
r c a c h d  in t h e  major industries. The actual materialisa- 
tion of tr-zfic frc~m year to ycnr was not kept in view." 

"1 2.1. I t  is not businc>sslikc for a ccmmcrcial organisation like 
the Railu~ays rntrcly to accept the stntcments 'assessments 
of other h ' l in~str lc~ ~vithout criticallv csam ning the posi- 
tion t h c r n s c l ~ ~ ~ s .  E w n  when estimated traffic was not 
forthcomin~, t h ~  >Tinistry of Railxvavc did not promptly 
rcdt~cc or revise t h c  programmes mcr-rly becauw 'every- 
bod>- \\.a> confident' that thcy n-c.ultl p r n d u c ~  the qnods." 

"1.27. Thc Ctm~:~i t tc r  notc that the comparisnns of traffic anti- 
cipatronc and rtctunls made in the note submitted by thc 
hlinistrv nr Railways arc based on the rcvi.;,-d estirnritcs 
prcpnrcd in January, 1962, anrl Yovembcr. 1963. a d  not 
on thc cstimatcs prcparccl fo r  the Con\-entio:ls Commit- 
tee in October, 1960, nnd f ~ r  the Third Plan ;n Marc!!. 
1961. As indicntcd in thc Audit Report thcrr ! - a s  a w ~ d c  
gap hrtwccn the  actual trafiic and thnt n n t i c l ~ a t ~ d  i.1 Octo- 
brr-. 1960. Fvrn  in the ra;c of cstimn:cs of Jn:~ilary. 1962. 
thc Comrnitttv not(. that. whilc thc incrcsse i n  trnfic 
vstirnatcil for thc first two year.; of the Plnn over 
the traffic m o v t ~ t  in the last ycar of the Second Plan w a s  



only 21.9 million tonnes, an increase of 85.9 million ton- 
nes was anticipated over the next three years. The Com- 
mittee are, therefore, forced to conclude that while for- 
mulating their Plan the Ministry of Railways did not 
pay due regard to the actual trends of traffic. I t  is re- 
grettable that heavy capital expenditure was incurred in 
creating traffic capacity far in excess of the requirements 
on the basis of mere hopes and cspectations. Scarce re- 
sources which could have been utilised for more produc- 
tive purposes were blocked." 

"1.30. The Conlmittee trust that the Minlstry of Railways will 
put to better use the existing staff for plsnnlrrg at differ- 
ent levels both in the Railway Board and at Headquarters 
of Zonal Railways in order to avoit1 the rccurrenm o f  a 
similar situation." 

In p a r a ~ a p h s  1.28, 1.57 and 6.3. thc Committoe nindc t . h ~  follow- 
ing observations on thc part played by the Planning Cornmission:- 

"1.28. The part played by t h ~  Planr,~l:i, C o w n ~  slon a!.,o calls 
for comment. The Comrnisslcn, which was in ovrrall 
charge of laying down the targets  and for co-ord~natln~ 
the efforts of different scctorq to achieve the objectiws 
did not exercise any check on the Ra~lways incurring 
heavy capital expenditure without correlating it to tl-nffic 
requirements. Even as Iatc as Xovember, 1963, at the 
time of the Mid-term appraisal of the Plan, although 
it  was evident that goods traffic would not come upto ex- 
pectations the Ministry of Railways were allowed to carry 
out the rail transport programmes." 

"1.57. The Committee cannot but feel unhappy at the manner 
in which the estimated target for the movement of genera1 
goods traffic was revised from 87.9 million tonnes, as 
envisaged in the original Third Plan estimates (March 
1961), to 98 million tonncs in January, 1962. This was 
done on the assumption that the traffic which could have 
been carried by the Railways in 1960-61 should be assum- 
ed to be 87.5 million tonnes instead of the actual 82.5 
million tonnes. The Committee consider that the Plan- 
ning Commission could and should have exercised the 
necessary check to curb the persistent tendency of the 
Railway Board to overestimate tra* requirements. The 



Committee would like the Planning Commission and Gov- 
ernment to exercise caution in revising the targets up- 
wards so as to avoid the recurrence of such cases of un- 
realistic planning which result in over-capitalisation." 

"6.3. The Committee need badly point out that both the Min- 
istry of Railways and the Planning Commission failed to  
take timely measure to curtail the investment programme 
in the light of actual traffic offering despite the clear sti- 
pulation in thc  Third Fivc Year Plan that the estimates 
of trafic would be subject to constant review in the light 
of actual trends. This underlines the n e ~ d  for reviewing 
critically the :nethodolgy as well as the machinery for 
planning in the Railway Board to ensure that investment 
in the key sector conforms to the actual trends based on 
requirements 2nd that the built-in-machinery for review 
and correction of imbalances is put to use without delay." 

1.6. In their reply dnt td the 3rd Dtc~.mbcr,  1968, the Ministry of 
Railways (Railway Board) have stated: 

"The observations of the committee art. noted." 

"The Ministry of Railways would, however, venture to reite- 
rate the process of planning for rail transport as it has 
existed so far and whch  was operative when the Third 
Five Year Plan was developed." 

"Under the present system of planning at the Central level, 
final pattern of economic growth to be aimed at, is laid 
down by the Planning Commission in consultation with 
various Central Ministries. This necessarily assumed an 
analysis of the requirements and capabilities of various 
sectors of the economy; from these are built up  produo 
tion and demand projections for the major industrial and 
agricultural products. The Railway plan is derived from 
the co-ef8cients of rail transport for various commodities 
in the past, corrected by such specific information, e.g. 
movement of iron ore for export, and the movement of 
raw materials for the steel plants, as may be available 
for the future." 

'In the above process, the Railway can only exercise a broad 
economic judgment on the demand production projections 



made by the Economic Ministries and approved of by the 
Planning Commission. Where the Railways can contribute 
special knowledge is the actual pattern of growth of rail 
traffic in the past. Such empirical data is used to review 
the anticipations of rail transport requirements and to 
correct them, where.ver necessary. Beyond this, the ability 
of the htinistry of Railways to reject or reshape the esti- 
mates developed by the other Ministries, is somewhat 
limited as drastic reductions would be full of rises to  the 
economy in the event of a shortfall in rail transport capa- 
city." 

"Along with the production of data relating to rdil transport 
patterns in the past, the Ministry of Railways maintain a 
close watch on the actual materialisation of traffic. The 
targets of trffiac initially adopted a re  subject to review 
so as to match its actual growth with the development of 
transport capacity. That six such reviews were actually 
carried out even for the Third Plan would be clear from 
the information supplied to the Committee, and reproduc- 
ed at page 89 of the P.A.C. Report." 

"In so far as the remarks of the Financial Commissioner, 
Railways (quoted by the Committee), are concerned, these 
were made in the overall context of transport planning as 
outlined above; the intention was to accept the responsi- 
bility of this Ministry for developing estimates of rail 
transport requirements o f  various commodities, based on 
the demand and produciion estimates rece~vcd from the 
other h'linistrics with approprintc corrcctions, wherever 
possible, in the light of the pr~~jections of the pattern of 
past growth." 

"For tht. future. (Ioier ~ssociation of thca M~nistry of Rail- 
ways with the planning process as a whole IS  being cn -  
surcd. This Ministrv is v3prcsrntcd in the Work:ng 
Grt,ups s o l  up by t h ~ '  various Ministries in association 
with the Plannmg Commiss.on to dcvclop production and 
cfern-ind projections for v;rrious commodities. The cxperi- 
cncc of the Railways in the past is being l~rought to bear, 
along with that of the other Ministries. In making these 
projections; and the financial and technical status of all 
new projects is being criticcrlly examined before accepting 
their contribution as firm for the new Fourth Plan. The 



process of review and evaluation has also been tightened' 
up. Regular meetings are being held with the Planning 
Combis ion  every three months or so, to review the 
actual development of rail traffic as against anticipa- 
tions, so as to adjust the. rail transport plan according t c  
requirements from time to time." 

"It is considered that the above two changes in the approach 
to rail transport planning will help to make i t  as realistic 
as possible." 

"Further, during the Thjrd Five Year Plan as many as six 
reviews were carried out, the details of which have al- 
ready been given to the Public Accounts Committee and 
reproduced at Annesure 'A' a t  page 89 of the Report. I t  
is true that the mid-term appraisal indicated a shortfall in 
traffic but a t  that stage it was envisaged that this was a 
temporary set back likely to be largely made good in the 
later years. The heavy shortfall in the last two years 
was a late development and at that stage only limited 
steps couId be taken to effect economy in expenditure to 
the extent possible." 

"The need for improving the planning procedures is accepted. 
In the past, planning for additiunaI transport capacity was 
based on production targets adopted for the various sec- 
tors of the economy, converted into rail transport require- 
ments. It has now been decided to co-relate traffic pro- 
jections more closely with the demand pattern rather than 
the production capacities. as done earlier. I t  has also been 
decided to increase the frequency of co-ordination with 
the Planning Commission and other Ministries and im- 
prove the Railways' own methods of evaluating transport 
requirements. With this end in view quarterly meetings 
a r t  now being held with the Planning Commission and 
other Ministries concerned, when adjustments in annuaI 
plan targets are made, wherever necessary, in the light of 
the latest developments." 

Conlttrents of the Audit 

1.7. "The Committee have recommended that Railways as 
a commercial organisation. should be responsible for the 
planning of Rail transport. While the methodology ex- 
plained in the Action Taken Note that the Railway plan 



is evolvetl from the plans evolved for other sectors of 
economy seems unexceptionable, the determination of 
precise traffic forecasts and the physical requirements 
derived therefrom as well as the subsequent adjustments 
in the traffic forecasts and the corresponding physical re- 
quirements are more appropriately dealt with by the 
Ministry of Railways themselves. Acceptance of this posi- 
tion would, perhaps, meet the recommendations of the 
Committee." 

Further Cmments  of the Ministry of Railways (Railway Board) 
1.8. "The new methodology of planning has already been 

explained to the Public Accounts Committee. To eluci- 
date it further, the planning process falls into two major 
parts. The first concerns the formulation of rail t r a c  
estimates, based on the projections of demand/production 
of major commodities received irom various Economic 
Ministries. The second part consists in translating these 
traffic project;ons into their rail transport equivalents, 
and the investment planning needed t o  achieve these phy- 
sical targets." 

"The starting point of the first part of the process is natu- 
rally the demand'production estimates made out by other 
Ministries. An Inter-Ministerial Working Group will 
thereafter review these projections, examine them in the 
light of the past indices of rail traffic growth, and arrive 
at rail transport estimates. The Ministry of R:!ilways is 
represented on this Group and will naturally exercise 
whatever moderation is possible, and considcrcd neces- 
sary in the light of the Railways' own experience." 

"The second part of the prrrccss is naturally the responsibility 
of the Ministry of Railwavs. exercised jointly with the 
Planning Commission in respect of the overall Plan size 
as well as the outlay proposed, and in respect of large, 
indivklual new projects on the Railways." 

"Subsequent adjustments in traffic forecasts, and the corres- 
ponding physical requirements, will be made by thfa 
Ministry in consultation with the Planning Commission 
and the other Ministries. A review Group has already 
been set up for this purpose, and meets at intervals, 
under the auspices of the Planning Commission." 



I.@. In their reply dated 20th September, 1968, the Planning 
Cammission stated: - 

"The observations of the Committee are noted." 

"It has been decided in consultation with the Railway Board 
that a small group in the Planning Commission, with which 
the Ministry of Railways, other Ministries concerned and 
the Divisions of the Planning Commission will be asso- 
ciated, will review periodically (say, every quarter) the 
estimates of growth of railway traffic. In making this 
review, the Group will take into account the targets of 
production of major commodities and past trends in the 
production and rail movement of these commodities. In 
the past, the traffic targets were reviewed generally at 
the time of formulation of annual plans or when specific 
requests were received from the Railway Board for ad- 
justmcnts in traffic targets or financial allocations. I t  is 
expected that an exercise of this nature on a quarterly 
basis will help in making suitable adjustments in the in- 
vestments in railway pragrammes." 

1.10. At the instance o!' the Committee, the Planning Commis- 
sion in \heir rc.ply dated 24.12.1968. furnished the following further 
informalion: - 

'&As indlc:?ted In the Plannlnq Conlmlsslon O.M. No. 
T&C 7 (SO) '67 dated the 5th October, 1968, ~t has bee. 
tlcc~ded, In conmltation with the Railway Board. that a 
small group in the Planninz Commission with which the 
Mlnistry of Ra~lways. other concerned Ministries and the 
Divlslons of the Planning Commission will be associated, 
w ; 1  rcview perlodicallv (say, every quarter) the esti- 
mate:; of grewth of railway traffic. In making this review, 
the Group will take into account the targets of produc- 
tion of major commodities and past trends in the produc- 
tion and rail movement of these commddities. In the 
past, the traffic targets were rewewed generally at the 
time of the formulation of annual pbns  or when specific 
requests were recelved from the Rallway Board for ad- 
justments in traffic targets or financial allocations It IS 

expected that an esercise of this nature on a quarterly 
basis will help In making suitable adjustments in the in- 
vestments in rallwny programme." 



1 "Since the beginning of this year three meetings have al- 
ready been held in the Planning Commission to consider 
rail traffic requirements for 1968-69. The representa- 
tives of the concerned Ministries participated in these 
meetings and it was possible to review the rail traffic re- 
quirements in the light of the trends of production parti- 
cularly of major commodities, viz., iron and steel and 
their raw materials, coal, iron ore, cement, POL, food- 
grains and fertilisers, which together acrwunt for 65 per 
cent of total rail traffic. The trends in other goods were 
also reviewed. For the formulation of rail traffic targets 
in the new Fourth Plan (1969-74). a Working Group has 
been set up  in the Ministry of Railways under the chair-. 
manship of the Chairman, Railway Board, with which the 
Planning Commission, the Ministry of Transport & Ship- 
ping and other concerned Ministries have been associated. 
Under this Worlung Group, two sub-Groups have been 
set up, one to formulate traffic targets for iron and steel 
and raw materials, coal and iron ore for export, and the 
other for cement, petroleum prckiucts, foodgrains, ferti- 
lisers and other goods. Thc M~nistry of Railways are also 
represented on some of the RTorklng Groups which have 
been set up in the other Ministries for determining pro- 
duc t~on targets of various major commodities." 

3 "The Third Five Year Plan which was published in August. 
1961 provided for a traffic target of 249 m'lllon tonnes for 
the railways to be achlevetl by 1965-66 TINS target In- 
cluded 768  million tonnes for general goods (excluding 
iron ore for export and railways' own materials). As 
early as March 1961 itself. the Railway Board wrote to 
the Plannlng Commissmn suqgestlng that the target of 
traffic for general goods in the Third Plan should be r a w  
id by 10 mllllon tonnes over and above the level pro- 
posed for the Third Plan (vide Railway Board's O.M. 
No. 61 P L  3 4(1) dated the 16th March. 1961--copy en- 
closed a t  Annexure IS).  In this letter, the Railway Board 
stated that while the actual movement of miscellaneous 
traffic expected to be achieved during 1960-61 was 82 
million tons (excluding ore for export), a further traffic 
to  the extent of 5 million tons was a fair estimate of the 
miscellaneous traffic generated at the end of the Second 
Plan having due r e g a d  to the loss of tramc on account of 

--- - -- - -- - - 
.See pv 124-126 



the strike in July and the unsatisfied demands. The Rail- 
way Boartl further stated that the total volume of miscel- 
laneous traffic offering as a result of development in 
various sectors of the National Plan was, therefore, of 
the order of 87 million tons which showed an increase 
of about 26 per cent over the actual movement of 69 mil- 
lion tons at  the end of the First Plan. In May 1961, the 
Prime Minister forwarded to the Planning Commission 
for their consideration, a letter from the Railway Minis- 
ter in which the latter stressed the inadequacy of tramc 
targets in miscellaneous goods accepted by the Planning 
Commission (vide copy of Prime Minister's letter 
No. 948-PMH 61 dated the 10th May, 1961, enclosed a t  
Annexure II*) . Sub::cquently, further references were 
made by the Railway Board for additional allocation of 
funds for general goods traffic in the Third Plan. The 
Planning Commission wrote to the Railway Bojrd in July 
1961 that there did not seem to be any need for any imme- 
diate mxiifications to be made in the  Railway Plan at that 
s h g e  with a view to providing for higher estimate; o! 
tr;tflic ~t assewd by them. The Rai lmy Board's a t tm-  
so11 was invited to the io!1~1;1r.; statement in the Third 
Five Year Plan document:--'.Furthermore, since the 
overall estimates of traffic can only be treated as tenta- 
tive at this sldge, they will be subjected to constant re- 
view in the lidht of the actual trends in traffic from year 
to year." The Planning Commission further suggested 
to the Railway Board that they should keep them a p p  
rised of the trends in general goods traf6c and the sec- 
tions on which the pressure on account of traffic in these 
and other goods was increasing beyond expectations, not 
merely fro:n year to year, but on a quarterly basis, so 
that the nxasures considered necessary to meet the in- 
creases in traffic could be planned in time. (A copy O E  
Planning Comm;ssion U.O. No. T&C17 (19) !60 dated the 
29th July, 1961 is enclosed at A~cnexure IT,X8*).'" 

4. 'The Railway Board's proposals for enhancement of trafac 
targets in general goods was discussed a t  a meeting held 
in the Planning Commission on the 27th January, 1!W. At 



this meettng, dember (I), Planning Commission, a d d s  
ed the Railway Fhard as follows:- 

'Member (Industry) s t a m  that the Planning Commis- 
sion had not agreed to provide any additional funds 
for this purpose since thq. would be considering this 
matter only next year when a more definite picture 
of the industrial production in the country would be 
available. Since the railways required Rs. 75 crores 
for this purpose, they could specify the details of the 
line capacity works that would be necessary for this. 
purpose as those were time-consuming processes and 
the Planning Commission could consider whether 
any additional commitment was to be made in this 
regard immediately. As regards rolling stock, since 
the delivery period was 1&18 months, the matter 
could justifiably be consdered next year also espe- 
cially when the railways' expenditure on r o l h g  
stock would be considerably less in the last year of 
the Plan. Chairman. Railway Board, agreed to pro- 
vide the necessary details. 

5. "In February 1962, the Railway Board again approach& 
the Planning Commission reiterating that "as one year 
of the Plan is already over and the additional capacity 
will have to be created by the beginning of the last year 
of the plan for handling the increased traffic target in 
that year, it is necessary that an immediate decision Is 
taken in the matter because if there is any delay in the 
authorisation to the Railways to proceed with the works 
and the procurement of rolling stock, it will not be pas 
sible for the Railways to handle the additional miscel- 
lansow goods trafac which they consider would be offer- 
ing in the last year of the Plan." (A copy of the Rail- 
way Board's OM. No. 61/PV3/1 (9) dated the 26th Feb- 
ruary, 1962 is enclosed at Annexure IV*)." 

6. Whe Planning Commission examined the matter further 
and sent a communication on the subject to the Railway 
Board in April, 1962 (vide copy of Planning Commib 
don U.O. No. T&C17(24)I61 dated the 6th April, 
enclosed at Annexure V**). In this note, the Planning 



Cornmission mentioned that they did not receive 
the Ministry of Railways any review in general goodr 
traffic with reference to the sections on which the p r e ~  
sure on account of such trafllc was growing beyond that 
i t  was expected in the Second or the Third Plan. The 
Railway Board's attention was invited to the fact that 
the proportion of rail movement to total prpduction in 
1960-61 in the case of several commodities was lower 
than what had been assumed by the Railway Board fn 
anticipating railway mwernent in these commodities for 
1965-66, i.e. the last year of the Third Plan. The Rail- 
way Board were accordingly requested to review their 
estimates of general goods traffic. The Planning Com- 
mission. however, agreed to the Railway Board proc- 
with the several small line capacity works, such as ex- 
tension of loops and additional yard capacities which they 
had proposed." 

7 ''The Railway Board sent a further detailed memorandum 
In June 1962 wherein they stated that "The Railway ad- 
ministrations are closely in touch with the users of rail 
transport and their rudqement in respect of the likely 
volume of a'ddition:~' transport for which demands exist 
has to be accepted . There is ample justification 
for increasing the pwvision of rail transport for oam- 
moditws which are cxered by the general term of 'mis- 
cellaneous goods' tratfic in the Third Five Year Plan and 
unless this is done immediately, the complaints regarchg 
lack of transport, both for industries antl trade, will in- 
crease in volume and the resultant situatim will affed 
the implementation of the Th'rd Five Year Plan." (A 
copy of Railway Board's O.M. No. 61 IPLf3\1(9) dated the 
19th June. 1962 is enclosed at Annexure VI*) ." 

S. "The trafac targets m general gaods were reviewed m the 
Planning Commission in August, 1963 having regard to 
the information then available regarding the likelv p m  
duction of major commodities, vh, foodgmbs, jute, terr, 
paper, cotton, oilseeds, sugar-cane, salt, fertilisers and 
mineral oils etc., and the proportions of total p- 

# ,  of these commodities likely to mow by rail. It was feB -- -- ----- - -* Wlc 137 



that the total traffic in genera1 h ~ o d s  by the end of t h e  
Third Plan was likely to be somewhat more than what 
was provided in the Plan even though It might not be of 
the same order as suggested by the Railway Board. Hav- 
ing regard to the results of this review and the persistent 
demands of the Railways, it was agreed to increase the 
target in general goods traffic ny 10 rnillion tonnes. It  
may be mentioned that the traffic in general goods in 
1965-66. i.e. the last year of the Third Plan, reached 
a figure of 78.1 million tonnes, which was soinewnat 
higher than the traffic target of 76.7 million tonnes ori- 
qinally provided in the Third Plan. In 1966-67, the gene- 
ral goods traffic further increased to 80 million tonnes. 
However, the trafic increase did not materialise to the 
extent anticipated in August, 1963 largely owing to de- 
claration In the growth o f  the econonly in subsequent 
years." 

9. "It  may be mentioned at t h e  outset that the traffic tnrgets 
for the annual plans are initially formulated by the Rail- 
way Board based on the information obtained from the 
Ministries concerned. The annual traffic targets are 
reviewed in the Planning Commission at the time of 
consideration of the annual Plans. During the current 
year. however. a small inter-Ministerial groups has been 
formed to review the traffic tragets on a quarterly basis 
under the auspices of the Planning Commission. The 
Railway Board formu1;~tc the annual traffic targets bc- 
fore the presentation of the Railway Budget in the light 
oi whatevw information is then available from the ron- 
cerned Ministries regarding the production programmes 
and demand projections for major individual commodi- 
ties. The information available on production targets at  
the time of initial formulation of traffic tragets is quite 
often not complete; nor is it available in sumcient detail. 
Further, a t  times there is variation between production 
which actually mrtter iah  during a year compared with 
the production and demand targets indicated to the Rail- 
way Board initially. These factors account for the varia- 
tions between trafRc targets formulated at  the beginning 
of the year and actual traffic realisation." 

10. "The following table indicates the estimates of goods 
trPflic on the Railways for the year 1966-67, 1967-68 a n d  



1968-69-the actuals for 1966-67 and the revised estimates 
for 1967-68 and 1968-69: 

Freight trafic on the Railways 

(Million tonnts) 

- 
Estimate Actuals Original Revised Original Revised 

estimate estimate estimate estim?tc 
(Jan. 61). (Aug. 68) - -- 

I .  Coal 
Steel p l a n t s .  

b)  Railway 
C) Other users . 
(4 Total 

2. Sreel Pla t~ t s  
a) Raw material5 
b )  finished products 
c)  total 
3. Iron ore for export 

4. Cement 

7. Railways' own ma- - terials 
(excluding coal) 

6. All other godc 

~. 

*" With reference to the figures of cstimltes of traffi:, the Audit has remarked that t h m  
figures arc somcwi:at differell! from tiiosc u d  by rhe Railways far cdcularing goods ear- 
nmgs for the relevant ycars. It hs? been explained by the Railwav Board that the differncc 
in figures i b  due to the tact that at the rime the cdculation of earnin s is made, figures 
of actual rranic oreinating during the previous y r u  are not available. %he toral estimated 
traffic for the Budset year and the g d s  earnings nrt, therefon, h a r d  on the revised esti- 
mares of the prevlmc year. plus the additional rnffi: anticipated during the IJu.igct Year. 
Moreover. .;ince :he Budget papers arc go1 rcady some time in January ever). year, addi- 
tional traffic antic~p:itions are made on whafever data are availatrlc at that time and PTC 
subject to clnngc 1.1:cr when more firm inJica!ions of trafic became available. T h e  es- 
rimares for rhe various years inchcateil in thc table ahwe,  on the other hand, take into 
aca,unt all a&litiotu1 information which ,>ecomes availa'de suhsequeu! to  thc prcsenrarion 
of H:lilway Budget including t h e  previous ycar a d  henix the drtTcxr~cc in the figurcs ". 

.. - -. - -- 
"It wil l  be noticed that there have been shortfaIls in traffic 

both in 1966-67 and 1967-68. The shortfall in traffic !96&6'? 
was considered due mainly to the fact that production of 
steel, coal and cement did not come to the exepected 
leve's. Due to the slackening of works on several rail- 
way projects. the movement of railway materials also 
went down. The decline in general goods traffic a!so 



reflected the recessionary trends in certain ind'ustrial see- 
tors. During 1967-68 also, the dec'ine in goods traftlc has 
ben considered to be due to recessionary trends in the 
economy. In 1968-69 also, the estimate of traillc as revised 
in August, 1968 indicates a lower level of likely realisation 
than anticipated in January 1968. At the meeting of the. 
Group which has been set up to review the estimates of 
railway traflc, he'd in the Planning Commission on 
12-8-1968, it was indicated on behalf of the Railway Board 
that the trends in actual traffic during 1968-69 would be 
kept in view in formulating investment requirements for 
the next year." 

11. "As stated earlier, for the formulation of rail traflic targqts 
in the new Fourth P'an, a Working Group has been sct up 
in the Ministry ,of Railways with which the Planning 
Commission, the Ministry of Transport 8r Shipping and 
other concerned Ministries are associated. The Working 
Group has already held a few meetings and the report of 
the Group is expected to be finaliskd shortly. Railways 
are also represented on some of Working G r o u p  which 
have been set up in the other Ministries for determining 
production targets of various major commodities." 

"In regard to the question as to how the Planning Com- 
mlsslon wou d ensure that excessive investment does not 
take place on mcreasmg rail capacity, it may be qtatcd 
that it is lnitlally for the Railway Board to fully establish 
the justification for new works for increasing rail capazity 
before these are  included in the Plan and to ensure that 
their phgsmg is coordinated with the requirements of 
traffic. I t  may be added that the Railway Board have 
set up  a special Economic Cell for conducting economic 
analysis on matters concerning railway trafEc forecasts 
and investment plans in consultat~on wlth other Minis- 
tries and agencies, as may be required for coordina- 
tion between Railways and other modes of tram- 
port, in the framework of traffic growth 111 the 
country. A mention about the Cell has h e n  made 
in the report of the Railway Board for 1966-67 
(VoL I, page 5). The Planning Commission, however, 
attempts to bring about coordination betwwn traffic fore- 
casts and production targets w h c h  are approved for inclu- 
slon in the Plan. The Planning Commission also reviews 
tb) broad economic justification far major programmes. 



and projects such as projects for construction of new rail- 
way lines. Both at the time of the fonnulation d the 
Five Year Plans and annual Plans, the Planning Commis- 
sion attempts to ensure that investment proposed by the 
Ministry of Railways is in accordance with the anticipated 
growth of traffic." 

1.l.l. The Committee cannot resist the impression that the BaiG 
ways persistently over-est h a t e  traffic requirements while planning 
)or rail capacity. An illustration of this is available in the xnmmer 
in which the estimates for general goods t r a e  were framed far 
the Third Plan. The target for general goods fixed in the Third 
Five Year Plan as published in August, 1961 was 76.8 million tonn-, 
out of 249 million tomes of originating goods traffic antieipetad in 
the last year of the Plan. This target was fixed when the dePdop 
ment programmes for certain important industries had "not yet rril 
been worked out in detail." However, after this target rpps a, 
the Railways initiated and systematically built up pressure oa tbe 
Planning Commission for its enhancement by 18 million tonsam, 
which was ultimately agreed to. It is significant that this revisbsr 
of targets was not based on a review of the trends in general goodrr 
traffic repeatedly suggested by the Planning Commission to the Rail- 
ways. The Railways themselves had in fact stated that "there pre 
no statistics in the accepted sense of the term which are eompllsd 
er can be campiled as a regular measure to refled the actual demands 
for transport of miscellaneous goods traffic from and to dittaraPt 
areas." It is also significant that this upward revision of tugtt 
occurred despite the fqct, specificany brought to the notice d ths 
Railways, that the proportion of rail movement to total production 
was going down. The actual general goods trafec that mahidis-  
ed against the target of 86.8 minion tonnes, was only 78.1 mi&n 
tomes, while, in respect of the total goods trafiic, against an anti- 
cipation d 249 million tonnes, to which the entire planning was 
geared, tho trafRc moved was d y  203 million tonnes. 

1.12. The Committee are emphatically of the view that p h n b g  
for rail capcity should be done on a more rsaUstie back, sa 
that scarce resources, which could be deployed for more pfo- 

ductive purposes, do not get unnecessarily blocked. The CoaaifLaa 
note that the Railways t b e m d v n  have accepted ''the naad far 
hpmving planning procedures" and the responsibility for enwrtnR 
"whatever moderation is possible" in framing rail transpert 4- 
mates and are tightening up the proces~ of review and evdunw 
of production and demand projections for various cammdtks-  
The Committee would like the Pbnning C o m ~ o n  and Go-- 
ment to ensure that while draw up the Fourth Plm phPnial: bB 



mil capacity is done on a more realistic basis and the persisteat 
tendency to over-estimate traffic requirements and push up invest- 
ment is h n l y  curbed. In particular, the Committee would like tb 
Planning Commission and Government to take mote of the signi- 
ficant trend the world over for goods to move increasingly by 
mad. This vital development should be kept constantly in view 
in estimating the share of total traffic to be moved by rail and road 
and in determining the allocation of scarce plan resources for their 
respective development. 

Trafic for Coal. Paragraphs 1.43 and 1.44 ( S .  No. 8, 9 and 10). 

1.13. The traffic estimate for movement of coal in the Third P* 
was envisaged as 91.4 million tonnes and it was reduced to 89.0 mil- 
lion tonnes in the mid-term appraisal (November, 63). The actual 
traffic was only 66.7 million tonnes. The Committee made the fol- 
lowing observations in para 1.44. 

'In this connection the Committee would also invite reference 
to the recommendations of the Estimates Committee made 
in para 56 of their Thirty-Third Report (Third Lok Sabha). 

'The Committee observe that although the year-wise targets 
of coal production as worked out by the Working Group 
in its Second Report have been agreed to by the Rail- 
ways and they are broadly committed to move the quan- 
tity indicated therein, the fieldwise target of production 
and directionwise movement thereof during each of the 
remaining three years of the Third Five Year Plan, have 
still not been furnished to them by the Ministry of 
Mines and Fuel. I t  is unfortunate that the lessons of 
the Second Plan when production was deliberately s t e p  
ped up regardless of the fact that corresponding trans- 
port facilities were not available, have yet to be learnt. 

Now that a coal production target of 98.3 million tonnes has 
been agreed to by all concerned, the Committee would 
stress upon the Ministry of Mines and Fuel the need to 
work out the fieldwise targets of production and direc- 
tionwise movement thereof for each of the remaining 
three years of the Third Five Year Plan so that the Min- 
istry of Railways get timely notice to gear up their trans- 
port arrangements to meet in full the requirements.' 

"In reply (page 23 of Eighty-eighth Report of Estimates Com- 
mittee, Third Lok Sabha) the then Ministry of Mines and 
Fuel stated that the direction-wise transport requiremenb 



for movement of Coal during the final year cn Ae Plan had 
been furnished but information for the intervening years 
could not be made. available as the sponsoring authoritiee 
were not able to furnish detailed destination-wise require- 
ments from year to year. It has been added- 

'For the purpose of future planni.t~g, however, it has been 
decided that the Coal Controller will organise, on a con- 
tinuing basis, the collection of factual information in  te- 
gard to direction-wise requirements, so that a realistic 
assessment of direction-wise movement of coal can be 
made from year to year.' 

The Committee would like to be informed as to whether the 
above procedure is since being strictly followed by the 
Coal Controller and whether the Railways take into ac- 
count in planning for Coal traffic the direction-wise trans- 
port requirements." 

1.14. In their reply dated the 19th September, 1968, the Ministry 
of Railways have stated: 

"In regard to the Third Plan, the Working Group on Coa! b 
duction Br Transport, under the Ministry of Steel, Mines 
& Fuel (Department of Mines & Fuel) had developed d e  
tailed rail transport requirements for the movement of 
coal for all the major routes on the Rail~vays. The detail- 
ed requirements of wagons in different fields for different 
destinntional routes were given." 

"For the old Fourth Plan ending in 1970-71, the Ministry of 
Steel, Mines & Metals furnished information concerning 
anticipated field-wise production of coal and its consurnp- 
tion requirements for each of the major industries. The 
rail movement pattern, on the lines of that developed for 
the Third Plan, was. however, not indicated in detail." 

"For the present Fourth Plan (1969-70 to 1973-74) the Minis- 
try of Mines & Metals has been requested to furnish a 
direction-wise breclkdown of the rail transport require- 
ments. This is awaited and the Ministry of Mines & 
Metals is being reminded to cspedite supply of the infor- 
mation. The rail transport capacity will be determined 
on receipt of this information, as desired by the Estimates 
Committee and the Public Accounts Committee. It is pro- 
posed to keep the information under constant review in 



consultation with the Ministry of Mines & Metals and the  
Planning Commission to modify the rail transport plan, 
from time to time to the extent necessary." 

L15. In the reply dated the 9th October, 1968, the Department *f 
Mines and Metals have stated:- 

"The factual information in regard to direction-wise require- 
ments was duly collected and a realistic assessment of 
direction-wise movement of coal was furnished to the 
Railways for 1964-65 and 1965-66." 

"The transport requirements from each coal field to various 
categories of coal consumers during each half year of 
1967-68 and 1968-69 were worked out and furnished to the 
Railways. In respect of all the major consumers, the de- 
tails related to the individual consuming units while in res- 
pect of small consumers, the information was given state- 
wise. The transport requirements for the new Fourth Plan 
starting on 1st April, 1969 will be worked out after the re- 
port of the Planning Group on coal is finalised." 

"One important development which has taken place recently 
is the removal of cantrol over the distribution of coal 
(other than coking coal required for the meta'lurgical in- 
dustries) with effect from 24th July, 1967. After dmntro!  
the Coal Controller no longer draws up programmes of 
the non-coking coal consumers. Hence, the collect- 
tion of factual information on a continuing basis may 
not be easy. The forecasts of transport requirements haw 
to be based on the estimated demands for coal is assessed 
by the Planning Group on coal. The Coal Controller is. 
however, taking steps to  collect as much statistical infor- 
m t i o n  as possible with the available stafT and facilities 
and such information will be made use of in making the 
estimates and in reviewing them pwiodically." 

1.16. Tbe Committee note that with the removal of control over 
distdbutioa of coal (other than coaking coal required for metalurg'l- 
ad ~ t r i e s )  with effect from 24th July, 1967, the Coal Controller 
with w longer be in a position to furnish a detailed programme of 
rail requirements for non-coking consumers. Thb, eo~plad 
with tie experience in the Third Plan Period where there was e 
-1 in M e  of N7 million tonnes against the Plan edtmstas 
d 9lA millCon tannts, suggested the need for extreme eircom- 
spsttlaa in p b h g  for movement of cod h m c .  The Canmitta 
w d d  .bo suggwt thrt, by way of abnadurt a d o n ,  profectf.lt 



of t d i l c  assumed In p&nning for extra capacity during the Forvtb 
Plan shouId be sub)8ct ta careful annual review in tbe light of 
empirical data. 

1.17. The Committee had asked the Department of Mines & Metals 
to furnish the following data, conjointly with the Railways to help 
them assess how the planning for coal traffic was done during the 
ThM Plan:- 

I .  (a) Estimates of coal required in the Third Plan particuiar- 
ly for Railways, Steel Plants and others (c-f. Table a t  pages 
5-6 of 22nd Report) (Fourth Lok Sabha). 

Estimates may be given for the following stages: 
(i) As mentioned in the Third Plan. 
(ii) As mentioned in the First Report of the Working Grcup 

on Coal Production and Transport (April, 1962). 
(iii) As mentioned in the Second Report of the Working 

Group on Coal Production and Transport (August, 1962). 
(iv) As mentioned in the Third Plan Mid-term Appraisal. 
(v) As appraised subsequently from time to time 

(b) The estimates of coal to be moved by rail at each o! t h e  
stages mentioned above. 

Copies of correspondence exchanged between the Planning 
Commission and the Railways, where estimates of coal to 
be moved by rail were revised, at  each staqc may be fur- 
nished. 

(c) The actual movement of coal by rail for varh vear of the 
Third Plan. 

2. (a) The estimated requirements of coal for Ra~ lways .  Steel 
Plants and others for 196667, 1967-68 znd 1933-69. 

(b) The quantity of coal which was estimated to be moved !:\- 
rail for each of these years. 

(c) The actual movcmcnt of coal by rail for  each of t h t ~  
Y-- 

(d) The reasons for variations between the cst~mattd and ;:c- 
tuals in respect of coal moved by rail. 

(e) What measures have been taken since 1966 to draw up 
realistic estimates of coal requirements and movement by 
rail in the light of experience gained in the Third Plan. 



'3. (a) What precise progress has been made in drawing up  
estimates of requirements of coal for Railways, Steel Plants 
and others and for its estimated rail movement during each 
year of the new Fourth Five Year Plan. 

(b) The precise progress made by Governrment in working out 
field-wise targets of production and direction-wise move- 
ment of coal for each year of the new Fourth Plan. 

1.18. The information which was called for on October, 1968 in 
still awaited. 

1.19. The Committee regret that the Department of Mines & 
Metals have still not furnished the informatiou called for. They 
would like to emphasise the necessity to have the requisite data 
speedily collected and reviewed. Based on such a review it may 
be examined whether the estimates of coal traffic drawn up for the 
Fourth Plan would need revision. The Committee would W 
particularly to stress that the estimates should be built up, on 
realistic field-wise targets for production and for direction-wist 
movements of coal. 

Trafic for Steel Plants-Paragraph 1.50 (S. No. 11) 

1.20. In para 1.46 and 1.47 of the Report, the Committee had taken 
note of the shortfall in trafic for Steel Plants during the Third Plan 
period. The Shortfall was 10.8 million tonnes in relation to the Plan 
estimate of 34.5 milTion tonnes to be achieved in the last year of the 
Plan. Commenting on this position. the Committee had made thr  
following observations:- 

"1.50. The Committee legret that Government have not fur- 
nished the requisite information despite a reminder. The 
Committee are surprised that the Department of Iron and 
Steel have not been able to indicate any basis for the yard- 
stick adopted by them to determine the tramc of raw 
materials and the finished products of Steel Plants requir- 
ed to be moved by the Railways during the Third Plan 
period. It appears that Government did not pay c l o ~ e  
attention to this vital matter while fixing initially or rcvis- 
ing upward the targets for the movement of trafflc bv rail 
for the Steel Plants during the Plan period. The Com- 
mittee suggest that Government should from now on re- 
view carefully yard-sticks for the movement of raw mate- 
rials and finished products by rail in the light of the cx- 
perience gathered in this behalf during the last ten years 



so as to have real~stic targets and avoid a shortfall to the 
extent of more than 33 per cent which occurred due ta 
unrealistic planning in Third Plan." 

1.21 In their reply dated 21st September, 1968, the Department 
of Mines & Metals furnished the following information: 

(1) "A statement containing informtion in respect of quanti- 
ties of raw materials and finished products for steel Plants 
moved by rail during the Second Five Year Plan and 
Third Five Year Plan is enclosed" (Appendix I). 

(2) "By the end of Second Five Year Plan. all the units of the  
one Million tonnes Steel Plant at  Bhilai, Rourkela and 
Durgapur had not been commissioned. The Plants went 
into operation fully during the Third Plan period. The 
requirement of the raw materials during the Third Five 
Year Plan was assessed in April, 1959 on the basis that 
about 2.9 tonnes of raw materials (other than coa') would 
be required for every tonne of steel. Subsequently the co- 
ordination Committee on Expansion of the Steel Plants of 
Public &tor in June, 1960 re\-ised the requirements of the 
raw materials. The r eq~ i r tmen t  then re-assessed for the 
three steel plants worked out to an average of 2.76 tonnes 
of raw materia's excluding coal for one tonne of steel. 
The recommendation of the Co-ordination Committee was 
subsequently discussed at an inter-M;nisterial meeting con- 
sisti1:g of representatives of Department of Iron and Steel. 
Ministry of Commerce, Planning Commission, Ministry of 
irrigation and Power, Ministry of Railways and Ministry 
of Finance, held in October, 1960. The Committee had 
observed that the sources of raw materials had changed 
some what resulting in longer leads, particularly of lirne- 
stone, dolomite and m,-.nganese ore. These had wsulted 
in higher requirements of wagons." 

(3) "The information is contained in tht. statement attached 
and which is referred to in reply to (1) above. The ave- 
rage of the ratio worked out in the statements for the three 
steel plants compares fairly satisfactorily with the ratio 
of 2.76 worked out on the'basis of requirement of raw 
materia's assessed by the Co-ordination Committee f o r  
Steel Plants referred to above." 

(4) "A tentative estimate of requirements of raw materids for 
Fourth Plan has been worked out on the basjs of the as- 
sessment made in the Project Report for expanded plants- 



The experience gained by Hindustan Steel Ltd., during the 
past years has also been taken into account in assessing 
the requirements. This assessment will be further review- 
ed," 

(5) "The comparative figures of raw materia's actually moved 
during the years 196647 and 1967-68 have also been @ven 
in the statement attached." 

(6) "The experience gained during the past years will be taken 
into account while finalising the requirement for Fourth 
Plan and the yard-stick will also be modified suitab:~.". 

"The observation made by the Committee has been noted. The 
past experience will be taken into account and a more rea- 
listic yard-stick will be evolved to form the basis for as- 
sessment of target of the requirement of raw materials for 
the Fourth Plan." 

1.22. In a further reply dated 30th November, 1968, the following 
tfurther information was furnished: 

"It may be clarified here that no ya rd~ t i ck  for wnsumption 
of raw materials was ever laid down or assumed. The 
average of 2.76 tomes of raw materials excluding coal for 
m e  tonne of steel intimated in reply to para 1.49(2) of the 
Public Accounts Committee &port is the ratio that was 
amved at on the basis of the total assessment of require- 
ment of raw material msde by Coordination Committee for 
the three steel plants at Durgapur, Rourkela and Bhilai. 
Total requirements of raw materials for steel production 
were estimated and this as related to steel production gave 
the 'Ratio' of 2.76 indicated above. Therefore, it is not as 
if, the requirement of raw materials were worked out or 
rwised on the basis of a yardstick." 

"The requirement of raw materials estimated by the Coordina- 
tian Committee was not revised at the Inter-Ministerial 
meeting. As intimated in reply to para 1.49(2), it was 
observed in the meeting that the sources of raw materials 
had also changed somewhat resulting in langer leads, par- 
ticularly for limestone, dolmdite and manganese ore." 

"The basis now adopted in calculating the requirement of raw 
material, is the norms of consumption of raw meterlala 
that goes into the production process The norm would 
depend upon the following fajors:- 

(a) Quality of raw materials--Chemical and PhygicaL 



(b) Changd~ a technological process like say 
(1) Use of super self fluxed s i n k  in the Blast Fbmce 

Iron Making Process. 
(ii) Intensive use of oxygen in open Hearth Steel Making 

Process. 
(c )  Growth of operating skill." 

*'Raw Material requirement also depends on Base Production 
targets like Hot Metal and Ingot steel. These are normally 
fixed based on Technical capacity of the shops ri&a-vis 
Demand forecast, for the saleable products." 

"On the basis of the estimates in the detailed project reports 
for the three expanded plants and the estrmatc-5 for the 
sixth blast furnace a t  Bhilai, the total requirement of raw 
materials other than coal over the 4th Plan period would 
be 77 million tonnes." 

''The experience of the past years has proved that detailed 
assessment of each and every raw material should be 
made year-wise for each plant based on the following 
factors: - 

1. Fixation of targets for Hot Metal and ingot steel allow- 
ing for demand forecast for products and technical Eml- 
tations of the plant. 

2. Adoption of realistic consumption rates cf major raw 
materials--giving due consideration for quality and 
technological improvement in the process; and 

3 Total raw material requirement should not be assessed on 
the basis of a single overall ratio or yard-stick as related 
to saleable production. 

On the basis of the above, the raw material requirements other 
than coal as estimated at this stage would be roughly 83 
million tonnes." 

1.23. The Committee connot help feeling that the tral& fw S M  
Slantat estimated as 34.5 million taanes in the last year of tbe Third 
Plan was not based on any precise assessment of raw materiala far 
tbe plants to be moved by rail. As pointed out in para 1.48 of tkb 

Rcpo* tbe estimate was apparently based on a formula which 
mmmd fhf 3 b 3.2 tomes of raw mattriab would be required 

tamm of bi&d product. However, the information fPnisbad 
to the Committee does not show on what basis this IOrmPL nrp 
worked out The average raw matedal reqplr~lmmt as worbd 
in the project reports of the Stesl Plank, prepued by the C o l b  
Wrs w a s  2.53 toants per tonne at fhidmd product- A Cowdhslrtkr 



Committee for expansion of Steel Plants had a.sessed the 
requirements of raw material for the Plants in June, 1960 and, 
en the basis of their calculations. the formula worked out was that 
2.76 tomes of raw materials would be needed per tonne of finished 
product. At an Inter-Ministerial meeting held subsequent1 iu 
October, 1960, i t  was pointed out that the leads required for ra+ 
materials would be longer, but the papers relating to the r n e e t i ~  
which have been furnished to the Conlmittee do not show that any 
formula as such was worked out. The Committee are, therefore, 
rnable to understand on what basis the traffic was assessed as 34.5 
miIlion tonnes, including 26.1 million tonncs on account of raw 
materials. The actual tn&c that materialised was 10.8 million 
tomes less. 

The above resume clearly indicates that Government did not 
rPrefally assess the requirements for the movement of raw materials 
by rail for steel plants either on the basis of their past experience 
or on the basis of figures estimated by the foreign collaborators but 
6xed them arbitrarily at 3 to 3.2 tonnes of raw materials for one 
b a n e  of finished sttwl. This resulted not only in creating rail- 
capacity far in excess of requirements but also in burdening tho 
W w a y s  with heavy capital investment on which a fixed dividend 
his to be paid to the general exchequer and diverting scarce re- 
sour- which could have been better utilised in building roads or 
etherwise. 

1.24. The Comn~ittee would like Government to draw benefit 
from this costly experience and ensure that in future the require- 
ments for the msvement of raw materials for steel plants are r e a h -  
tically worked out on the back of experience gathered during the 
hst decede. 

Construction of ?zew lines and retention of prntemu?tetattv~~ lrnes - 
paragrraphs 2.10 and 4.24 ( S .  Nos. 14 and 38; 

1.25. Referring to 9 new lines constructed during thc Third Plan 
period which are not expected to become remunerative even by the 
11th year of their construction, the Committee made the following 
observations in para 210: 

"In this connection the Committee would like tu invite the 
attention of the Ministry of Railways to the following 
ohjrervations made by the Committee on Transport Policy 
and Co-ordination in January, 1966 on which the Chqir- 
man of the Railway Board was represented: 

". . . .there are several instances of decisiontl on new railway 
lines being taken on considerations other than oammer- 
dal, such as, administrative need or general regionaL 



development. I t  is necessary to reconsider the approach 
to  be followed in the construction of new railway lines 
in future. We ;re of the view that, generally, the  Rail- 
way should providc for only those lines which are  
expected to yield, over a period of time. normal return 
on the investment involved in their construction. The 
lines which are expected to be unremunerative even 
after  a few years of their opening should he taken up 
only in exceptional circumstances and in all  such cases 
provision should be made to compensatc~ the Railways 
for thc  losses involved." 

"The Committw mdorse t h e  abolrc rc.com:nendations made 
hy  thr* Comn~!.ttc'c, o n  Transport Policy and Co-ordination 
and suggest that  thv Railways should not urovide for any 
new lines unlt,ss it 1s expected to yield over a period of 
tirt-I(, a nc~r;:i;rl return on thc in\vc.slment in~clvccl in its 
con~tructlon.  \Yhcw. in esceptional circwnstn~cea. the 
cons t ru i~ ;o r~  O F  an unrcmunerntivc line h x  to hc taken 
u p  by thv Railways there should be specific prevision for 
cor-n pt3ns::t r r l ~ :  t!i t .  Rall\\.;i>-h against losses !)y whosoever 
sponsor thcb proposal. so that the gcxneral usci- of the Rail- 

"The. C'onml:ttec .iq~t.c th ,~ :  i h c i  sound princ~pie of providing 
trrrllsport at tht .  lowcst cost and to the mx::;rnum iidvan- 
 tag^ of thtl iwlnolny should outweiqh dl  other eonsidera- 
tions In dccidinq upon tht. rrtentlon of unremunerative 
hncs I n  \1etv ot the growing difficult financml posltion 
o f  t11~, H;~il\vayh i t  c ! c x s i !  .lbIc that an  early decision should 
k11) t akm about tht c~pct,ition of those lmes on lvhich the 
R a ~ l w ~ . s  have bt,t,n perslstcntl?. losinl,r heavriy The Com- 
mlttec3 :ilso con>~dcr  that In the casc of marginal lmes the 
Rail\vays s h ~ u l d  intensify their efforts to attract more 
traffic so that thtstu ran he made to pay thc..r way " 

"The observations of thc. Committee arc noted." 
"The Ministry of Railway would, ho~vever, llkc td clarify that, 

c ~ c e p t  in t he  case of strategic l ~ n e s  rt-qulrcd for defence 
purposes, the constructioll of new lir~rs 1s orcii11ar:ly under- 
taken only if their financial liability is accepted. Where 
any non-strategic line which is not expected to be finan- 

3152(au)LS-3. 
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cially remunerative is nevcrthcless to bc t akc :~  u p  on other 
important considerations, the liabilitv is talie11 io be that 
of the Railways in terms of the arrangement. decided 
upon a t  the time of the 1949 Convention (whictl arrange- 
ment is still continuing.) " 

"The question whether the resultant 10s:: shoultl not bc passed 
on to the  sponsoring authorities will be rcconsideretl at 
the timv of the next review of the Scparnt:on Convention." 

Paragraph 4.24. 
"As already stated in the note subnnttcd tn t h c  Public 

Accountc Commlttcc. ou t  of th r  forty unrcmuncrative 
branch lincs rev~eweri. it was found in rcspwt of  fourtccn 
that road transport could without difficul+y and w ~ t h o ~ t  
detriment to tbc economy of thc area  rep!:)^. r c ~ i l  trans- 
port. The  conrcrncd State Govcrnmcbnts \$ ('st., therefore. 
requested to cnnfirn~ thxt thcrc would be no dificulty In 

making srrangcment , for \uch ndciltlcms to  road trans- 
port as m ~ g h t  be ncccwan t o  fili thc  L: 1 ; )  In rr\<! i trnnsport 
capacit? likely to I?? cre'itcd I.,. t s C  o f  thost 
brarlch line< " 

. hia<tll\-J I'r.t~Icd1 ,l<iC:.i!>!c I,? tnc l : l ~ l ~ t l r < .  0: the  
I ,,u\.,1cs1 t,) t l:c K.111way 
; ~ . ~ ~ : . i t l ~ i ~ c  furlii\ I r ~ r  n improvc- 
rncnt of rhc (;\ral:crr-Shiv{?uri 
.;;I ~ t . ) r l  of t h c r  ?i:vion;~l I i ~ g h -  
way N o .  j. 

(ti) Met tupalai- Madra\ Nt,t ogr :c;l',lr 10  the clt>\arc of  
Y a m - O o i a x w n d  rhc I!rw. 

!v4 f cralarn- I'ondishc;rv Sot a~rcsah lc  l o  rllc closurc of 
Karaikksl tlic line. 

(viii, Knhtak-(;ohma 1 laryana Not a~rccaidc  r o  the closure 0 1  



"'rhe Committee will appreciate that  the review of unremu- 
nerative lines had to be continuing affair and that in con- 
sidering the clcsure of any line regional and po itical 
sentiments, and the deep rooted conviction that rail trans- 
port is necessary for the development of undcr-developed 
areas have to be reckoned with." 

"The rccon~mcnd:j:lc,n of' the Committee that in the case of 
marginal lines railways shou:ci intensify their efforts to 
attract rrmre traffic so that those lines can bt! 1 1 1 a i ~  to  i)ay 
their L V ~ Y ,  ha ; ~ C C : I  accepted arid instrurtio:?~ have been 
issut*:: to the railways t o  keep a close watch ~ J r l  : ~ r  work - 
i l l ! :  ~ h c  rnargin:il lints and tc take steps foi aitractinc 
n?orcb tranic and to reduce the working expenses " 

1.28. 'rile Commi~ici .  not*. t i~: i t  tlw yueSiion whether the loss on 
tilt- n,orking oi rw\v line, shc~~tlcl not he paswd on to t!t:. sponror'i~rg 
uuthoriticts is proposed to tw coi t~idt r t~d at t 5 c .  t i , w  o! t!lv 11~x1 
a ~ v i c w  of the Separation Corrventicrn. Now tirat the Kail\vay C3.1- 
ven!ion Comn~ittec (1968) has hcvn :rpyinted. the Co~nn?ittee hope 
that this matter will  be ploctbrl h c f o ~ c  them. 

a 

1.29. Thi- C'o~nlnittce a i - r ,  ncttr that r,omc or thr. State Govern- 
n ~ ~ n t s  arc not it:rceabi#. ! O  111- rlosurt. of c.rtairl branch line.; on 
which thc Rail\v;r?...; It:~\c !wP:~ consis;r..~!!~ loqinz. :\ctording to 
thr  %ril\v;~)?; own c.%t;?n:~i(.. t I 1 !os\ ( ) ; I  u:>cCo ~ m l i ~  
11ra11c.h liti!..; \ ~ o r k s  ovt $0  Its. ti.69 crvrcs. Thr  Commit!ec rl:,-om- 
rlwrlr! 1?1:1i I t : r l l \ \ : . : . .  : , ! .wrl,!  r.-:arninl. \,.hat cfl-i.!ivc nle:,..tr:.c\.. if  nay. 
(~t11d !at- t:tket; L C  TCC!:I( I .  l ' t t a  !o;ses on tht.. r lint.?; h,.. inirocturing 
~ t p t i n ~ ~ m  n!tml)cl- c , f  scbr\.lcv,. *peeding up 6f trn:n\. t ~ n w r i n g  safe 
hilridlinc_l o f  gooti. : . l ~ r l  i p i  ;::.!I T . I ~ .  in~proving rrrstonrrr'\ wt is fur  tion. 
\.Lh"~erv mil d~-\.clojm(-n,t j u s t i f i v ,  i t .  the question of ronversiot~ of 
t hesr existing narrow gauge Lines into metre gaugelbroad ~J;I!::- 

line3 in the irrtcrezt of  rt*during the losses may aLso bt. considrt.cd. 
Tlw Con~mitiec. ,:tfige.,,i that. in :\ caw \v91rrc! a State Govt~rrr~;lent 
i 4  1 1 0 t  :~gr(*c;\I)It+ !I) f h v  rlo\;ttr~' (ti u o ~ : ~ ~ ; n u n c r a t i ~ ~  l i n w .  tht- qllefion 
of p:l i~;ny: ihr  IO.>SCS OII  to the ' . ~ l i < t ' r t i ~ d  &~v(~rn:n't"t~t ~ h ~ ~ l i i  be 
ron~idcred.  Tht* ~ ' ~ ~ ~ I ~ I ~ I ~ C I V : ~  ?ru~, : .~ t .> t  ~ l t i b t  thi* wlillit~.~ mitt-  a210 kw 
plnrrd hclorr Itrc. Ititilway Cc,ilvt.rltion Cnnunitfct. /!968) f(.,l. their 
consider A t '  IOII. 
Wnqcmq - - I . ' c ~ i . t ;  3.15 (S. 30. 5 )  



actual procurement was stated as 1,25,480 wagons (after wiping out 
the throw forward of 19,309 wagons from Second Plan).  that is 
8,336, wagons more than the number required for a capacity of 249 
million tonnes. The actual capacity available a t  the end. of the 
Third Plan should thus have been about 255 million tonnes in terms 
of w a g o x .  

131. The Committee made the following observations in para 3.15: 
"The Committee are disturbed to find that  although the Rail- 

ways p r x u r e d  8.336 lvagons more than the nnn~bc>r pro- 
vided in the plan to create a cspacity of 249 million 
tonnes. the  actual capacity generated at the end of the 
plan period in terms of wagons was stated to bt. only 225 
million tonnes i.e. 24 million tonnes less than that  anti- 
cipated. This shows that either the assessmc:lt of c a p -  
city at the end of the plan is incorrect or tho estimation 
of physical requirements to achieve the ~::~visagtrl Third 
P l m  target of rail capaclty was defnctive. i is  lor the plea 
regarding the turn-round of wagons, t h ~  C~~rnrnil tcc find 
that the Third Plan cnv~saged t.hat the turn-round of 
wagons would come down to 9.5 days for B.G. wagons and 
6.5 days for M.G. wagons. From the sta!istic; published 
in the Railway Board's Annual Iicports. i t  is, however, 
seen that the turnround (i.e. i11tervcning pc.rioc1 hetween 
two 'oadings) had actually increased. The, i i g ~ ~ r e s  21-e as 
follows; - 

B.G. J 7 . G .  
1960-61 11.2 d v s  7.2 days 
1965-66 1 1.6 cl:iys 3.4 days 

The average of lead of traffic (the distance over which the  
w:ig(ins move) in these two yerlr's was as fi~llon-s:--- 

k3.G. 37. (-; 
1960-61 572 Kms.  316 Kms. 
1965-66 556 Kms. 36.13 Krns." 

"Thus, on Hroad Gauge (ivhich acrounts for 80 pt.r (:rant of 
the originating goods traffic) the turn-round o f  wagons 
had increased despite the reduction in the average ]fad of 
traffic." 

"Apparently, the turn-round of wagons has increased b~c:tusc 
of an  increase in their number. Being surplus to require- 
ments a large number of wagons are lying i c l l ~ h  or :,re 
under-used and the interventing per~od  betwetw two load- 
ings has increased. The Committee desire that the Minis- 



31 
t ry of Railways should make a reappraisal of their wagon 
requirements in the light of these facts." 

1.32. In their reply dated 25-9-1968, the Ministry of llnilways have 
stated: 

"The observations of the Committec are noted." 
"It is. however, submitted that when ihc Third Fivc-Year Plan 

was prep:lred in the beginning of 1961. detailed infori-m- 
tion concerning the &section-wise xnovcment and distri- 
tion of coal was not available. This information was not 
supplied by the Ministry of Steel, Mines & Fuel (Depart- 
ment of Mines 8: Fuel) till the end of January, 1962, after 
the Plan had been finalised. The estimate of wagon re- 
quiremcnt~ for thc initial target of 248.9 million tonnes 
thus suuerccl irom want of this vital information. In  rc- 
gard to the iron ore trallic programme, s:milar uncertain- 
ties esistetl. The total rvagon acquisition planned a t  that 
time was 117,141 of xzhich 90,447 was on additional ac- 
count. The rail trans~rort crisis of 1960-61, which had its 
maximum impact on thct movernt.nt of  coal, underiincd 
the necessity fo r  a c o m p l ~ t c  review of the assumptions on 
which rdil transport capac~ty had bem planned. Thr  
Coal Transport Study Team of the World Bank which hcid 
~ o t l v  ~ n t o  the Coal trnnslmrt problem In detail. came to the 
conclus~on that there was a heavy shortage of locomoti\-es 
and n7aguns througho~it tlicx First and Second Pians The  
Third Plan had to make suffic~ent provision for these" 

"These factors Lzerc duly taken lnto account at the tlme of thtl 
Alid-term Appraisal of the Thud  Plan In November, 1963 
For the reviscd traffic target of 245 mill~on tonnes. there- 
fore. the total requlrerncnt of wagons was r+assesscd a: 
157.227, of which 136.288 were on additional account." 

"Aga~nst the revised estimates mentioned above, the actuaI 
procurcrnent of wagons was only 144.789 including 116,410 
on additional account. I n  other words the effective pro- 
curement on additional account was 19,873 wagons Icss 
than the anticipated requirement against 235 million 
tonncs of traffic." 

''It may be added that the entire 144,789 wagons were not 
available for use during the final year of the Third Plan 
as many as, 7,300 being added only in the last quarter of 
thtb last year of the  Third Plan period. The effective avail- 
ability, except in t h e  last quarter of that year, was thus 
around 137,000 wagons." 



"It Irns nn account of all these factors that n peak -eve1 capa- 
city of 225 millio!l tonnes (in terms of wa[:ons holdings) 
was c.~t'mated to have existed 3t t h r  ~ ~ 1 d  o:' thc Third 
Fivcx Year Plan." 

".4s regards uagon turn-round, it will not be correct to say,- 
that thc turn-round of wagons had increased entirely 
becausr of an  iilcrcascl in their li::,nbcr. A number of 
f x t o r s  go into wagon tnril-round. n:imcl\., lncrcased leads 
of j . ~ d i c ,  unplanned and changrd pattcms o f  movement 
spcc.i::lly that of filodgr:::us a s  in this cxic:, interruptio!l 
to laoirement of traffic duc t o  n,qitations. bundhs and 
squatt:ng on i , c \ i l ~ ~ q  tr-ai'!ts. d e . "  

"The Thjrd P a n  target for procurement of wagons on . 1 ( : < 1 , -  
tional account vzz., 90,447 wagons ( ~ n  terms of 4 whei4crs) 
war in rclcltlon to t h e  adti~tion;.l c;~))acit \  of 93 rn~llmn 
tonnes of or:qinating goods traffic (average number I ) !  
wagons for 1 V.II~I[)? ~,>l lnes .  972).  'i'ht> Minlatry ha\.e 
stated that in tiit: light of the considc~ i i t ~ ~ n a  scat out in p Ira 
2 of thew note, these requirements had becbn reassessed a t  
1,36,283 wagons on additional account. It ha.;, howc:.er, 
been stated that thrse r r v ~ s e d  requirerrrentc; were in rzla- 
tion to the revised traffir target of 245 mil l~on t Inn(.;. This 
is factually incorrcrt As t b  M~nrstry anJ ;tiiVar:'. this ' ~ p -  



ward revlsion in the wagon requirements was made by 
them in Jauuary, 1962 when the  traffic target was put up  
Erom 249 million tonnes to 264 million tonnes. This is 
also borne out by the observations made in the mid-term 
appraisal that though traffic towards the end of the Third 
Plan was reckoned at o ~ i ! ~  245 mlll~on tonnes, tLle Railway 
Programmes themselves provlded fi)r  capacities adequate 
lor carrylng 264 milhon tonnes." 

--"l'hur;. the rc.:i:,r i reyuirements of 1,36,2113 wagons was d a t e d  
to i!le incrr,mental capacity of 108 million tonnes gi\-ing 
a\Tcragc wagon r;qui~cmcnts of 1.262 kvagons per 1 milliori 
tonnes of incremental capacity. Even on the basis of this 
rc,\.iscd norm the actual procurement of 1.1 6.4 10 wagon.; 
on additlonsl account during the Third Plan should h a w  
gcneratctl a much larger cspacity ti-!an the 69 million 
tonnes s t ;>trd hv the Ministry. It .  therrfuit ,  appears tha; 
not on:?- ?hi. initizl requirements a t  the time of h r n i n q  
thv plan t i . : i  not take into acco~int all the reievant factors 
i! i?cg :..r~isiclc~,atic~n.. but a's:) th:i: tile planned capacity 2s 
~lr::~c.,ssed on thc basii of !hr :.t.\.isud rcqui!.ement.; was 131- 
cc2l !hnn t 'i: 225 ~ ~ l i l l i o v  t o  -<3ri s?n;:~.;l by t i ~ e  Minisei-y." 

., 6 It !s t l : ! c .  [ I  , :  i11c. \ v a p n  rrc!uirc~?~c;lts !l-!ay nc;t admit af ; 
\.cry s ? !  ~ C . L  ;I: j!h~lb(~tic;~~ ecll~::tio:? \ ~ i i h  ;!IC c::~:Ic:!~~s gene- 
rated. 1: In,,?. :;lw L.:: true that the capacities in o m  s e ~ t o r  
crtnnot be tr:.:~sfc:.rt,.! to another sector (e.(;, wherr cover- 
ed wagons arc requlrc.d one may not always be in a posl- 
tion to  1 1 . x  !?.)\- \ v : ~ ~ o n ~ ) .  P,ut very w.lr t1uctuatio:s in 
the rcqui:,tments of \i-:lgons in relation to ihe trnT~c capa- 
citivs n-ould also rot  sccm to be jurt;Red. It rn:i\- h r  rele- 
vant to rccill in this contest that in a r n e e t i ? ~  lvith the 
Planning Commission on 27-1-62. the then Rlember (Traps- 
portation) stated that with 20.000 box wngony. it was 
hopcd to rnovr 50 m.illion tonnes of coal to the major 
consumers in bulk loads. Thus, the requirement :lf wngont; 
for moving 1 million tonnes of coal was 400 bos wagons or 
1,000 four wheelers. In the light of the above. to say that 
additional procurement of 1,16.410 four whtvlcrs d ~ ~ r i n g  
the Third Plan generated an additional capacity of m l y  
69 million tonnes (putting up the  average ~xqui r~nwnl - s  of 
wagons to move I million tonnes to 1.687 four whrr!ers), 
is not quite convincing." 



"We are not aware whether the Ministry have made any de- 
tailed analysis to bear out their general conclusio,ns on the 
non-achievement of targetted turn round. While the ex- 
planations given are plausible we do not know in what 
manner the Committee would like to satisfy themselves, 
in the absence of even a rough quantification, that 'the 
capacities sought to be generated through a certain public 
investment (delineated into physical components like 
wagons locomtives etc.) voted by the Parliament, 
have actually been generated and, if the capacities 2re 
not so generated with the reasons therefor." 

Further Audit Com.ments 
- 

Original 3rd I'lnr- targei . 93 93.44- 

Reviscd tnreet !J:uiuary, 1962 I 1 cK ; .3C9 2 S  3 

In other words the wagon requirements had gone up by more 
than 73 per cent although the average lead of trafic for 
all goods on the Broad Gauge was less than the averagp 
lead at the end of the Second Plan. The Audit observa- 
tions t r ~ e d  to bring out this bas~c aspect of wagon require- 
ments because the turn round itself is adversely affected 
by the availability of more wagons. Since the future 
wagon requirements will also be based on this inflated 
turn round of wagons it is possible that a vicious circle of 
deteriorating turn round and increasing wagon require- 
ments is created, with the attendant financial ronse- 
quences in terms of both capital outlay and working ex- 
penses. I t  would therefore, seem necessary that the 
wagon requirements are broadly related, in any manner 
that the Ministry may deem fit, to the quantum of trafllc 
moved and such a wide variation as 73 per cent in the 
wagon requirements avoided." 



1.34. In their reply dated 14-2-1969 the Ministry of Railways 
(Railway Board) have stated: 

"The observations of the Committee are noted. The original 
Third Plan figure of 90,447 wagons (excluding 18J9 
throw-forward from Second Plan) on additional account 
for a traffic target of 249 million tonnes was based upovl an 
exercise conducted in 1961. When the traffic target was 
revised to 264 million tonnes in January, 1962, an extra 
21,000 wagons on additional account were added based on 
the traffic trends at that timr, without detailed calcula- 
tions. Due to chanqed pattcrn of movemcnt and increased 
leads of certain major commocbt~es ~vhich had developed 
during the Third Plan and which also affected the turn- 
round adversely, the basis adopted for as.;essing wagon re- 
yuiremcnts was found t o  hr. in-~dcr~uatc. in reintion to 
:ictual demand for traffic. 

The fiqures of avcrage lead as mentioned in the recommenda- 
tion arc derived from the movemcnt of a large number of 
classification of commodities (149) The figures relating 
to major commodities are, however. indicated below:- 

-. IT- ,oI~  & St~-:l 68 I 81 I - -- - -- -. - - -- -- 

It will be noted that although the average lead for all commo- 
dities has gone down, there has been an increase in the 
lead of some of the major commodities except in the case 
of public coal. 

Taking note of the traffic trends during the Third Plan, it is 
proposed to further refine the method for w o r k i ~ g  cut  
the wagon requirements during the Fourth Plan. Thr 
wagon requirement for each major commodity will be 
worked out in detail in relation to its lead, empty haulage, 
lead per wagon, speed of goods train, etc." 

1.35. The Committee are not happy to learn that wagons were 
purchased by Railways during the Third Plan "without detailed cal- 
culations". The estimation of wagon requirements 'on additbat 



account' included in the Third Plan wa5 108,956 wagons, based on a 
trafic target of 249 million tonnes. In  January. 1962, when the 
traffic target was revised to 264 million tonnes, provision waq made 
for the purchase of 21,000 more wagons, 'on additional account'. Thc 
actual number of wagons procured on 'additional account' ma&* 
116.410 or 13,546 wagons lew than thc estimated requirement for a 
traffic target of 264 million tonnes. Even if. as stated hy the Railway 
Board. this estimate was not based on detailed calculntions, it would 
appear that the addition21 procurement should have created n mDa- 
city more than the peak level capacity of 215 million tonne.  pitimat- 
cd by Kailwrtys a*, baling existed at the end of the Third Five Ycar 
P l m .  Considering. nioreover. that the originating goods tram; nmv- 
cd in the  last year of thc Third Plan vra5 onl\ 203 niillion tonnes. it 
is evident that there was ample surplu\ uagon capacity with the 
Railways at the end of the Third Plan. Now that an appraisal of 
wagon requiren~cnts i\ being made f o ~  the Fourth Yl;m, the Commit- 
te:. would like to iinpres\ 011 the Railwa:,:, and thc Planning Cornmi.;. 
4 i w  the need to arri l  c at a rriiahlc . ,::1-t.f of \wigen capacity 
crcxtcd. takrng into account the change in pattern of ~nnvonen ts  nnd 
in the b a d s  mentioned hj II~:. Hailwityi, ro thaf the a ~ q u i 4 t i o n  of 
1% agom on additional accocrvf h a d  on dc(Jc~nti:~hlc c\t iniateq of 
\urplus IT afo;1 car,:ft\ :? 'T  * i r l -  a * .  i - f lul:  

1.36. 7 ' 1 ~  Contmit':.c- :IYV ~ i r n ~ r i s c . ~ I  1,: the* c*.;pl;tn:~tion of thr It:;;'- 
\vays that the 'turn-rour?d' ( i f  '!..', :?:1y:, O I I  Iiroai! Ga11ge and 6.5 days 
im Jfctre Ciaup. c.nii..agctf in l i l y  Third IBII,in ' 'I\ .(>Ix. ncver \ ' i s t c : ~ l i w d  
~5 targets for  firll ; tc~f~icr-r~r~ar~~t".  If.  ;Is > t : t t r d  I)?. thr  Itail\r.a.c.s. tlwy 
were "built into i l k r .  Kni!\vr~.y~' 1 :  o r  c..it~:tn:,ion". t ; ~ : , ~ .  \vc8rc: 
nc~ressa r i l~  s i :  as gh~txil, capahlc of rc*:ili.;atic~n. While 
planning the acquisition of extra w u p n s  during the I'ourth 1'1i1n. t h t  
Committee wovld like hoth the Ilailw:r\.s and tlrc l'lanni~~;; Commis- 
sion to examine how f a r  the. c ~ ; '  r'vc ' t r~rn  rol~nd'  Icn\w %:'ow for 
imnrirvcment, ~~3 that  Trrller 11se is mndr of thc existing wagon sfocl, 
before making further capital in~es tmcnt .  
u!ilisntion I L ' U ~ ~ I ! ~ S -  -PUTLI 3.00 (s. NO. 27) 

1.37. In p:~!.:? 2.20. !kc Committee rn:ldc. the, fol1ov;jr-tf: r,bsc:~y;r- 
tions: - 

"Now that the I-hilwcl;.,~ , .,:c. a surplus ca;x~ci!y 2nd ilrc loo]<- 
jng for trafic, the Currlmitt i~c feel t!::it i t  s!iould be possi- 
ble to meet the i 'o~~sumcrs '  requircn;c~!t:; o f  wagons In 
less than a week of thr. registration of thc  tiemand." 

1.38. In their reply (laic4 thc 19th September, 1968, the Ministry 
r ~ f  Railways have stated: 

"The Tliiilway~' capacity for c;eicrancc of traffic is cietcrmir~cd 
by several factors, of whlrh the most important is the line 



capacity for goods traffic. The c. xis t~ng surplus transport 
capacity relates to capacities created for movement 91 r a w  
material including coa! lor Steel Plants, finished products 
of Stccl F h l t s  and export orc. Thc movemt1t,t ciapacities 
rlevelopcd for these items of traffic catmot t) transferred 
to other sectors. and as such this surplus c a p a c t y  is not 
nvailablt for mccting the demands of other users of rail 
tla-qort." 

1.3!). While the Ctrmmittct. appreciate t h ~ t  somc times there might 
be dclrlr in  the ullotment of wagons due to unavoidable cirrurn 
stnnws.  thcy feel that  with the sltrplus c~pacit?.  n \ .a i Iahl~  w i t h  the 



Railways, it should be possible to meet the consumem' requirements 
of wagons in less than a week of the registration of the demand. The 
Committee suggest that the Ministry of Railways should make a pub- 
lic declaration that wagons would be m d e  available, save in excep- 
tional circumstances, within a prescribed period. This would not 
only dispel any lingering suspicion that there are still some malprac- 
tices in the matter of allotn~ent of wagons but also help to build an 
image of Railways as a consumer-orknted service. 

Econo~n.ics of hatilzny POL bg longcr roule o n  Metre Gaztr~e vis-a-vis 
shorter rollte on Broad Gauge-Para 3.26 ( S .  No. 29). 

1.40. In paras 3.21 to 3.23. thc Committee had commented on thc 
surplus M.G. oil tank wagons with thc Railways. The Committee 
had pointed out how the surplus was triter-nlln caused by thc Hail- 
ways' policy of procurement of thcsc wagons evcn aftcr the com- 
missioning of the Gauhati-Sil~guri pipeline. Tn this connection thcv 
had made the following observations: 

"The Committee arc not satisfied with this esplanation As 
stated in the note furnished by the Ministry the number 
of M.G. oil tank wagons on the Railways on thc 1st April. 
1961 to 1964 were as under:- 

This clearly shows that about one thousand Metrc, Gauge 
wagons were added after 1st April, 1962, even though thc 
Ministry of Railways became aware of the proposal for the 
construction of the pipeline between Gauhati and Siliguri. 
Had the Ministry curtailed their orders for oil tank wagons 
expenditure on the procurement of wagons in cxcess of re- 
quirements would have been avoided.'' 

1.41. The Committee were informed that steps had been taken to 
absorb the surplus Metre Gauge Oil Tank wagons by moving tram: 
meant for points in Northern Incha by all Metre Gauge Route instead 
of the shorter Broad Gauge-Broad Gauge route by offering some 
freight concessions to the Indian Oil Corporation. 



In para 3.26, the  Committee made the  following observations: 

"The Committee would like Government to examine the  ques- 
tion of relative economics of hauling POL by the  longer 
route on Metre Gauge zw-a-vzs the shorter route on Broad 
Gauge so as to adopt the most econoiriic path consistent 
with opcrational requirements." 

1.42 i n  their rcply dated 27-9-1968, the  Ministry of Rai!ways have 
stated:  

"111 1966-67 about 31,000 tunncs of POL products loaded m 1218 
I~ogles tank wagons (or 2436 lour-wheeler tank wagons) 
moved from Baraum and New Jalpaigurl to  Shakurbasti 
by the  all rrletre gauge route -4s indicated earlier in this 
Ministry's i.e$lv thc. 13 C; t a ~ i k  ~i ' \?on fleet was ~nadequa te  
to meet the  entire demand for movement of POL on the  
broad gauge mcludlng this movement, .ivhilc there was 
enough caparlty for t h ~ s  movement along the all metre 
gauge route Had thls traffic not been carried by the metre 
gauge route uf the Ral!ways ~t would have b e ~ n  d ~ v e r t e d  
to the road, and this would have meant a h ~ g h e r  cost to 
thc economy as the  quota t~ons  below w111 1ndlcate.- 

t i )  "The figures demonstrate l i i a t  trucks even of higher 
capacity o!l goor1 r ~ ) a d s  sh,,\v .I highci  cost than rail 
csccpt ivhen thc h m l  :h !?.s t1-1.1n 1730 kilometrcs. How- 
t?L1er, the favourablc t1.,:cki1ig cnsts bc,lo\\- 200 kilo- 
metrcs cannot be 2::tained until thew is a vast improve- 
nient in the  condition of the  highways near the  
collieries and on the ma111 routes and until trucks of 
far greater capacity than those now in use in India 
are  produced. Morco\.er. the trucking costs do not 
include a n  capi t a1 c h a ~ g c s  for improvt.ments in 
highu.ays. For thc foreswablc future, therefore, it 
is indicated that  the  costs of the  rail movement of 
coal \rill be below th!)sl> high\vays " 

" . . . If the ultimate destination o f  the  c o d  1s ;t Io~ .a l  
station served only by shunting goods trmns. thch cost 
would be somewhat higher and, if the coal werc deli- 
vered a t  a station served only by m ~ t r c .  gaugt., the cost 
would be further increased. Nevcrtht1t.s~. there is no 
indication that even thtbsc costs. except for  short dis- 



tances, would be higher for the  rail movement thanl 
those by the  most efficient type of truck conditions." 

(Report of World Bank Study Team on Coal Transport) 

(ii) "It \%::!I be seen ~ l i a t  road transp:)rt c 1 s t ~  for ;-I 13- 
tonne tractor-trainer are  higher than rail co::ts: for bulk 
movement a t  and above 100 kilometres on both broad 
and metre gauges. For light mcrchandise, costs of 
road t r , ? : ~ s p r t  in 8-tonna~ !.i.t~cks a1.c. Icwci- than cost 
of haulage of light mcrcl-landise by rail up to a dis- 
tance of about 50 kilometres on the  broad gaugcl :tr1 

up to ab:)ut 100 kilomvtrc'.; on the metre ;yuge." 

(Report of the  Carnmittec on Transport Policy 6; Cuortlinntion) 

"Thc -1'1-ln cost of rail transport. whether on the mctr-c gauge 
or on the broad gauge. depends upon a varlcty o f  factors, 
which rnclude tvpe of lvagon, loadabil~ty, ernpt:; r r turn  
ratio. type of t rac t~on,  d e n s ~ t y  of traffic, extent of their 
capacity availab!e and other opcratmg c o l ~ d l t ~ ~ u s  Thcsc 
factors. particularly Ihc. last. do not operatc ~d.-:)ticall~ o n  
all sections plyen , ) n  I:? ;am,. ::allcrl ,l;ld a 7~tst!rn~.. r o t  
eve;> at all tlmcs the .:nmc gaucc, and sornrt~n~th , not ei-t.n 
a t  all t ~ m e s  on the same scct~on Wlth r t . f i~ r -c .~~c~~ t11 : h ~ s  
particular recommendation af thc  P.A C , h o w c ~ v ~ ~ r  tiirthrt 
costs of thp mn;v.~fint  of 31 000 tonne\ o f  POL, 111 t l l c .  
hroad gaiinc r111'r .  ;111d hv fhc mctrc 1!7uLr - ( . ~ ~ I I I - \  I ~ I A ~  

gauge route havc h e n  worked out, whlch 1ncll141. tcrmlnal 
costs a t  both ends. marshdllng and engine changlng cost 
en route. t he  cost of fuel and lubrlcnnts, tho cost nt lore 
crew and t r a ~ n  staff, the cost of repa:r, al?d mamtennncc 
of engines and wagons and Interest and df.prclciatl )n on 
locomotives and tank wagons, bu t  excludt~ the c c ~  of pro- 
vision of track and signall~ng, which iatter arcb a 'Sunk' cost 
so far  as this particular movement is concerned I t  is esti- 
mated that  direct costs of thc hroad gauge and mctr-c~-c~~nt- 
broad gauge movement would have b e m  about 8lC: of 
the all-metre gauge direct cost\ But thc rcvcnuc c.arnrd 
by the  longer all-metre gauge rnutc wzs hipher w e n  after 
allowing for the  concession on this traffic. If this clemcxnt 
also is taken into a c m t n f  ai- n drduction from t h ~  all-metre 
gauge route costs. the broad gauge cost would be about 
5 "! lower than the  all metre gauge costs." 



"The rates actually charged by the  all metre gauge route not 
only fully covered the  direct costs hut left a substantial 
contribution towards overheads and profit." 

1.43. Audit ! I ~ v , :  c3ercrl the following comments: 
"It is seen from the details of comparative cost of haulage that  

t h c  cost of r e t u r n ~ n g  the ~ n ~ p t i c ~ s  has been worked out on 
the basis of tare weight of the empty wagons. This is not 
correct as the number of wagons c:lrried by a goods train 
is limited by the hauling capacity of the locomotives to 
about 55 wagon? on both the B.G and M.C Sections. fur- 
ther limited by thr. :cngth r , f  the lo:,ps In each section and 
t l ~ e  avcbrage spct.d of the goods train; on the B.G. & M.G. 
Secticns. On this basis the return of cmvties on the B.G. 
to bssc station rcquirrs crmsiderably less number of goods 
trains than the rcturn of ilmpty hopes on the M G  The 
co,t of haulage of empties mayv-, therefore, be worked out 
after ascertaining the  extent of the  limitations referrcd to 
above." 

1.44. The Comnlittee sche force in the view of .qudit that return of 
empties from broad gauge to haw station< rcquireg con~iderahly 
fewer goods trains than thc. rct~rrn of e ~ p t y  bogie5 on metre gauge. 
Tllc Committw desire that fhe rclativr economics of hnuling POL by 
thr longtr r o ~ ~ t c  on Mctre Gauge vls-a-vls !he shorter route on Broad 
Gaur:c may he rrcxamined. so that the more ccunon~ic course con4.- 
tant u-ifh op~rationnl requircmentq Is adopted. 

1.45. Thc nclt loss in the working of the Southern Railway increa- 
sed from Hs. 1.2 crores in 1960-61 to 6.4 crores in 1965-66. T h e  loss in 
1966-67 was expected to  increase further to Rs. 10.82 crores. The 
Committee made the following observations in para 4.20:- 

1.46. In their reply, the  Ministry of Railways stated :- 

"Noted. Efforts a r e  continuously being made to improve the  
financial position of the Southern Railway (as well as  
other Railways) by various measures of economy in ex- 
penditure and by attracting addi tionnl traffic." 



1.47. At the  instance of the  Committee, the  Ministry of Railways 
farnished the following further information : 

"(i) Economy measures a re  bcing enforced on Southern (as 
well as other Hailways) in respect of all items of expendi- 
tu re  (capital, revenue and other heads). Reduction in 
expenditure on staff is belng pursued with vigour. The 
ban imposed on creation of posts and filling u p  of posts in 
administrative offices a t  all levels is being observed." 

"Efforts are being made to secure more traffic by improving 
the  quality of service offered, for instance. In the matter 
of adequate and timely supply of wagons, specdlng u p  
transit and ensuring snfc t r a n ~ i t .  A Marketing and 
Sales Organisat~on is makmg vigorous efforts to keep in 
closer touch with and meet as far  as pqss~ble the  specific 
needs of mil users, In order t o  r e t a n  cslstlng traffic and 
also capture nddltlonal traffic " 

"Son-ie of the speclfic steps taken d u r ~ n g  the last t1k7c, years to 
make rail transport more attractlire arc  indicated below : 

( I )  Quotation of special station to station ratcs for the  
movement of cotton from hlndt~r:~i .  Coirnbatorc, 
Salem and Bangalore to Tl'sdi Buncicl. (Bombay) and 
from Madul-ai to Tuticorin. 

(2) A special rate for turmeric from Cuddapah to Shali- 
mar  is being quoted. 

(3) Reduction of the tariff minimum weight from 90 quin- 
tals to 80 q u i n t ~ l s  for coconuts mo\.ing i f i  four- 
whectled wagons on Metre Gauge. 

(4) The  minimum weight condition for motor tyres was 
lowered from W 100 B. G.  to  W'85 B. C;. from 16-6- 
1968. With effc.ct from 20-8-1968, it has been altered 
to W/90 B.B. 

(5) Introduction of a tr i-wwkly Super-Express ( b o d s  
train serviccb hetwecm Madras and Shalimar (Cal- 
cutta)  rcmhing the  destin::tion on the fifth day. 
Groundnut Oil traffic moc:ing in large quantities by 
sea was canvassed for mo\remclnt hv this service and 
considerable sucbc-css has been achieved. Similar 
Super-Express Trains have been introduced between 
Madras and Bombay and Madras and New Delhi. 
reaching their des t i~a t ion  in five and seven  day^ 
respectively. 



(6) A scheme for 'Overnight' delivery of non-perishable 
parcels has been introduced between I 1 pairs of 
points oq the Southern Railway. 

(7) New City Booking Offices have been opened in newly 
developed industrial estates. 

(8) In order to attract tea traffic, an Out-Agency has been 
opened at Coonoor. 

(9) To cater for traffic in motorf-carslchassis between 
Madras and Calcutta, coaching specials are being 
at regular intervals and frequent contacts maintain- 
ed with the manufacturers of motor cars and chassis. 

(10) 18 Quick Transit Services havc been introduced to 
various destinations to capture additional traffic. 

(11) A quick Trans~t  Service has been introduced for the 
traffic in grou~d-nuts  moving to Bombay from Gun- 
taka1 Division. 

(12) Special arrangements havc been made to move vege- 
parcel van on the Brindavan Express by putting a 
parcel van on the Brindavan Express, by which par- 
cels booked up to 13 hours at  Bangalore are made 
available for delivery at Madras on the same day." 

(ii) The current ftnancial position is as under:- 

1967-68 : 
Aauals* - - 

(In thousands 
of rupees) 

-- - -- - - - -- - - ----- - 

Net Revenue . . 49,Z 
Divitlend to Gel-erzl Revenues 15.1625 

Ratio of 0rdin:try Wo~.king Expenses to Gross 'Traffic 
Receipts . 9s-70 O,; 

-- 
*The figures have been furnished by Audit. 

3152taii)LS-4. 



1.48. The Committee are distressed to note that in spite of various 
measures taken during the last two years to make rail t r a n s m  
more attractive on the Southern Railway, the lass d d g  the year 
1967-68 lms increased to Rs. 15.66 crores fm Rs. 10.32 crores in 
196667. The Committee desire that the Ministry of Railways should 
examine what further steps should be taken to improve the financial 
working of the Southern Railways by attracting additional traffic 
and by effecting apropriate economies in expenditure. The Com- 
mittee would like to watch the working of this Railway through 
future Audit Reports. 

Manufacture of electric traction equipment and crar~k shafts re- 
quired for diesel locomotives-Para 5.37 (S. No. 46). 

1.49. The Heavv Electricals. Bhopal undertook in  July ,  1962 to 
supply a good portion of the traction equipment including traction 
motors, generators and control equipment required for diesel loeo- 
motives the manufacture of which was undertaken a t  tht. Diesel 
Locomotive Works, Varanasi. The equipment to be supplied constl- 
tuted 30 per cent of the total cost of locomotive. A letter of intent 
was issued to them in Septembcr. 1962 for supply of 120 sets of com- 
plete traction equipment durmg 1964-65 and 1965-66. Actual1 y. how- 
ever, no deliveries had been made till March. 1966. 

1.50. The Heavy Engineering Corporation, Ranchi informed the 
Ministry of Railways in July, 1962 that they could manufacture 
crank shafts and later, in July, 1964 they also stated that they had 
sufficient capacity for producing heavy and medium size crank 
shafts to meet the entire demand of Diescl Locomotive Works. 
No crank shafts were. howevw, actually manufactured by the Heavy 
Engineering Corporat~on. I t  was decided in August, 1965 that the 
requirements in this respect would be imported. In paragraph 5.37, 
the Committee made the following observations: 

"The Committee are not imprrssed with the leisu~ely mar.ner 
in which the Public Undertakings, particularly the Heavy 
Electricals, Bhopal and the Heavy Engineering Corpora- 
tion have proceeded in developing indigenous manufac- 
ture of traction motors and crank shafts respectively. 

The Committee consider that the Heavy Electricals and the 
Heavy Engineering Corporation should accelerate their 
programme for indigenous manufacture of these vital 
components and parts to as fully to meet the production 
requirements of the Diescl Locomotive Works." 



1.51. In their re;?ly dated 27-9-1968, the Ministry of Railways have 
stated as follows: 

"The rate of production of electric traction equipment by 
Heavy Electricals India Ltd. for Diesel Electric Locos still 
falls short of actual requirement and further action. is 
being taken to increase the rate and also to improve the 
quality of the equipment." 

"It was as fa r  as July, 1962 that Hczvy Eng~neering Corpora- 
tion, Ranchi Ivas contacted to undertake manufacture pf 

crank shafts for the diesel locomotives. As desired by the 
Corporatlon. an educational order for ten crank shafts has 
been placed In January. 1966 Suppl~es have not vet com- 
mmccd The prwe to be paid will b? final~sed a t  n high 
leve! meetlng as soon as Heavy Eng~neerlnq C3rporation 
finalise thelr collaborat~on w t h  a suitable party " 

1 5 2  At the ~ns tancc  nf !he Committee. the Minlstrp of -5n111vays 
have furnished thc follov:inr: further information regarding manu- 
facture of electric tractlo11 equipment for Diesel Locomotive5: 

"The manufacture of  dlesel electric locomotives was taker. up 
indigenously at Diesel Locomotive Works, Varanasi during 
t heyea r  1963-63 This frrst locomotive which was 
assemb1t.d from knocked down assemblies received from 
U.S.A. was turned out on 3rd January. 1W. The indige- 
nous manufacturt. of diesel locomotives was concurrently 
commenced and the first locomotive with indigenously 
bullt chasis super structures and piping system was turned 
out in July. 1964 " 

"In the ~nitial  stages of production of diesel electric locomotives 
a .  PLW. consideration was given to obtaining the electric 
tract~on equipments from HEIL, Bhopal and a letter of 
intent was placed on HEIL for 120 sets of complete trac- 
tion equipment as far back as September, 1962. 

However, for several reasons viz. the t m e  required for h a -  
lising the design for the electrical equipment, considerable 
delay in the procurement of imported machinery and raw- 
materials and delays on the part of HEIL suppliers in 
supplying tools and components according to schedule, the 
final programme of rnanufacturc of traction equipment for 
diesel electric locos by HEIL could only be finalised by 
March. 65. In view of this tht. Railways had made arrange- 
ments for meetin!: their rrquirements of electric tfaction 



equipment for their anticipated production of diesel elec- 
tric locos upto March, 67 by importation. On this basis 
121 sets of electric traction equipment were ordered by 
import in various batches depending on the availability of 
foreign exchange, including the 12 Nos. in the knocked- 
down locomotives." 

"The production programme of the R?ilways, the supplies 
proposed to be made by HEIL as indicated in March, 65 
and the actual deliveries during the various periods from 
1966-67 onwards are indicated in Appendix VI." 

"These anticipations were, however. changed on a number of 
occasions based on the progress made by HEIL 'Bhopal and 
these are indicated in Appendix VII." 

"In August 1966, the Railway Bar;!-d when considering the 
import of various component5 for production of 100 locos 
beyond March. 67 were advised by HEUlIBhopal that the 
following supplies of traction equipment were expected to 
be made by them in 1966-67 an? 196748: 

"Taking into account the fact that HEIL had not yet supplied 
the equipment and the likely teething t roubl~s  in devclop- 
ing the production in the initial stages, it was consdered 
necessary to import additional sets ti, keep up the produc- 
tion programme of diesel locos It was also observed that 
as per the schedule of supplies promised in March. 65. 
HEIL would only be able to supply 116 s ~ t s  by March, 69 
subject to the development progressing satisfactor~ly. 
whereas the requ~rements for production upto March, 69 
and for inprocess requirements of 6 months would be as 
under: 

-- --- " 

1967-68 . . 66 
1968-69 . . 68 

In rrccess r~qukemcr- t~ . 36 -- 
'F -- 

Less No. of sets avail&lc 
from earlier c~rJers . 5 - 

'Total . .165 
- 



"On this basis it was decided to import 60 sets of equipment8 
to match the production programme upto March, 1969." 

"Again in a subsequent review in December, 66, taking into ac- 
count the progress made by HEILIBhopal it was consi- 
dered necessary to import 30 more sets. This course of 
action proved to be prudent as confirmed later on because 
the actual deliveries materialised by HEIL during 1966-67 
and 1967-68 were only 7 and 24 respectively. Against the 
total promise of 71 sets by March, 68, the actual delivery 
was only 31 sets." 

"For the diesel loco production in 1968-69, DLW has to depend 
on the supply of electrical equipments from HEIL which 
have become the major constraint to determine the out- 
turn from DLW. Taking into account the c~pacity of 
HEIL for the manufacture of the various equipments for 
Railways, the following supplies have been promised in 
the years 1968-69 to 1970-71: 

"The above delivery of equipments will generally meet the 
production programme of the Railways but based on the 
past experience of supply it may be necessary to import 
a few more sets to keep up the production progrrrmme. 
The position is being watched carefully and necessary 
action will be taken as considered justified." 

"It can be said that based on the production programme of 
the Railways and the anticipations of supply by HElL 
Bhopal the import of 30 sets at a cost of 0.25 million U.S. 
Dollars is attributable to the shortfall of supplies from 
HEIL/Bhopal and for keeping the out-turn from DLW." 

"The reasons for the shortfalls in the su?plies from HEIL are 
as follows:- 

(i) Traction equipment is a very sophisticated product 
made for the first time in India and the skills and tech- 
niques take a long time to develop; 

(ii) Before the Diesel Loco orders were received, HEIL had 
already committed to supply AC&DC EMU equipment 
for the railways. This additional load a t  the initial 
stage had put some pressure on the available manufac- 
turing capacity. 



(iii) In the initial s tagx  substantial quantities of components 
had to be imported from the Consultants' firm in U.K. 
and deliveries were often delayed. 

(iv) As indigenous substitutes were introduced, the esta- 
blishment of proper quality control caused ccrtain de- 
lays due to inferior standards and subsequent rcjec- 
tion. 

(v) Timely availability o r  forri:;r rxchan~c, to m w t  the pro- 
duction plans to H E X  

(vi) Sltuailoris l i k ~  Sdez Incident ctc hove t n t c r ~ p t c d  the 
flow of compoilents and mu materials during such pe- 
riods and reduced production " 

It  is hoped that suhstantlal improvement in t n e  delivery of 
completed equipment, would he made in t h r  wniaining 
four months." 

1.53. In the reply dated 27-9-1968 the Department of Industrial 
Development have stated : 

"The rate of production agreed with the Railway.; for D:c.sel 
Loco Traction equipment has, 1 ) ~  and largtb, been esta- 
blished by Heavy Electricals ( ~ n d i a )  Lirnitrtl c.xrepting 
for controlgear. Lndigenous sources for certain castings 
for this controlgear were developed but the supply is very 
hadequate and Irregular. 



The main reasons for delay in developing the capacity t o  
produce crankshafts by Heavy Engineering Corporation 
Ltd. were as under:- 

(1) Even though enquiry from D.L.W. was received in 
July, 1962, the Heavy Engineering Corporation Limited 
were in the early stages of construction and the neces- 
sary forging and machining capacities were only being 
established. In response to the enquiry ~t was made 
clear as early as February, 1968 that forgings could be 
delivered earlier than 1967. 

(2) There was protracted correspondence between the com- 
pany and D.L.W. before a mutually acceptable forging 
technology could be agreed upon. 

(3) Even rtftcr a particular process of forging was accepted 
in principle by D.L.W. there was further correspondence 
regarding various technical aspects of the process. 

(4)  The collaboration agreement could not, in sny case. 
be finalised until there was a firm commitment by the 
D.L.W. to purchase the crankshafts produced by Heavy 
Engineerinq Corporation Limited by the particular pro- 
cess. 

( 5 )  Even after the s~gning of the Collaboration Agreement 
with the foreign firm, it is estimated it will take another 
five years to (i) import necessary forging and special 
purpose equipment after going through the usual for- 
malities ( i i )  to erect the equipment etc. (iiib to com- 
plete the necessary civil construction works and (iv) 
to produce and delivery the first lot of crankshafts to the 
D.L.W. Varanasi." 

1.54. The Department of Industrial Developnlent h a w  a1.n f u r -  
nished a note stating the position regarding manufacture of traction 
equipment by the Heavy Elcctricals Limited. Bhopal and crank- 
shafts bv the Heavy Engineering Corporation. 

"1. The sugply position in respect of castings and forgings has 
been very unsatisfactory and the production in Heavy Electr-icals 
(India) Ltd., has been seriously dislocated on this account in the 
past. The following steps have been taken to improve the supplies: 

1.1. In  the case of AC EMU motors, the forgmgs required for 
the commutator hub and end plate were not available 
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indigenously of the required quality. Hence the compn- 
ents were redesigned as a casting and orders have been 
placed on more than one casting supplier. 

1.2. In the case of machines for both AC EMU and Diesel LOCO, 
the steel castings for the frames have been ordered on 
three or four indigenous suppliers so that, in the event 
of failure, either in respect of quality or quantity, of one 
supplier, there is a reasonable chance of some supply from 
the other suppliers. 

1.3. For certain controlgear castings, orders have been placed 
on 3 or 4 indigenous firms, and parallel action has also 
been taken to import them in order to offset the set back 
in production due to failure of Indian suppliers experienc- 
ed in the past. H.E. (I).L. are also redesigning some com- 
ponents as a fabrication, though this design will be more 
expensive." 

'2. With greater experience in respect of procurement and 
production problems, the Corporation are now in a much 
better position to foresee the problems and take timely 
corrective action." 

Besides, the production capacity is being augmented in 
respect of motors and generators through an expansion 
scheme sanctioned by the Government in May, 1967. 
The scheme is being implemented in phases and the first 
phase has been sanctioned for Rs. 90 lakhs capital ex- 
penditure. Against the first phase, 60 per cent of the 
factory buildings have been completed and 25 per cent, 
in terms of value, of plant anti machinery has been order- 
ed and the rest are being processed." 

"4. It should be mentioned here that certain delays have been 
experienced by H.E. (I). L. Bhopal in the placement of 
firm order and release of the required foreign exchange 
by the Railways. I t  is obvious that the Company's 
capacity to effect timely delivery of equipment will be 
affected by such delays and it is hoped that Railways 
would take steps to obviate this." 

-5. The prospects of supply of electrical equipment required 
by production units of Indian Railwaya were discussed 
at a meeting in Bhopal attended by the representatives of 



H.E. (I)L., Bhopal, Railways and the Ministry of ID.& 
C.A. and the following position emerged: - 

Rotating Machine: Rate of manufacture of the Rotating 
Machines would be the governing factor for the output 
of Traction Equipment for AC-IXI and Diesel anti Electric 
Locomotives. The following is the yearly planning for 
build up of capacity of the Rotating Machines Division of 
Heavy Electricals (India) Ltd.:- 

J 969-70 1050 machines 

I 970-71 I ~ J  machines 

"The maximum capacity as planned at present would be 
1400 and Heavy Electricals (Inha) Ltd., have no further 
plans of expansion at present. If the Railway Board 
require this capacity to be increased further. the long 
term assessments of Railways' requirements are to be 
indicated. The Railways have expressed that the Fourth 
Plan (1969-70 to 1973-74) was under finalisation and as 
soon as this is done, Heavy Electricals (India) Ltd. will be 
advised the extent of future requirements beyond 19'70-71. 
Heavy Electricals (India) Ltd. are of the opinion that if 
any reasonable assessment can be made even beyond this 
period, it would help them to ensure that the manufactur- 
ing load are sustained." 

"Expected delivery from the Heavy Electricals (India) Ltd., 
would be as under:- 

Anticipated s~ipplies in 1968-69: 

B.G. Disescl Loco . . qq sets equivalent to 396 rotating machines 
MG Diesel Loco - . 5 secs equivalmt to q5 -. ) ) 

10 traction motors sets 
equivalent to 60 .? p Y  

AC EhlUs . 30 sets equivalent to I t o  9 )  9) 

DC EMUS . 30 sets equivalent to 150 > y >9  



"With regard to the BG diesel sets, Heavy Electricals (India) 
Ltd., stated that the shortfalls in supplies had been due 
to certain difficulties experienced in regard to the higher 
temperature rise obtained during testing of traction 
generator and failure of supplies of malleable irun cast- 
ings for the control gear equipment." 

"With regard to the AC EMUs, Heavy Electricals (India) 
Ltd. was not able to exceed the rate of 2.5 sets per month 
in v i e ~ v  of the limitation of the overall capacity of the 
Rotating Machines Section. Besides, Heavy Electricals 
(India Ltd., have also c spa i rmxd  dificulties in pro- 

curing traction motor magnet frame castings of suitable 
quality. Another items on which the supply is not satis- 
factory are tinned, Phosphor, Bronze. Rearing. These 
have been ordered on Bhopal and Indian Standard 
Metals, Bombay. With regard to supply 01 Electrical 
equipment for MG Diesel Locomotives, 21 traction motors 
are ready but test on the proto-type have shown the need 
to modify the air gaps to obt3in thc desiqn pcrformancc 
characteristics.'' 

"Hea1-y Electrlcals (India) Ltd.. will be able to complete the 
order for during the year 1968-69. Heavy Elcctricals 
(India) Ltd., is also ahead of schedule as M s. Jessops 
did not lift the equipment due to a hold up In productions 
at  their works." 

Antictpated supplies in 1969-70: 

BG Diesel Loco . . 72 sets equivalent to 648 rotating machines 
MG Diesel Loco . . 15 sets equivalent to 135 rotating machine\ 

5 traction motor sets equivalent to 30 
rotating machines. 

AC EMUS . 4 wts equivdlcnt r o  176 rot i i t i~g nl;lc%wc\ 
DC EMUS Nil. 
DC LOCOS . 13 sets equivcilcnt :(? p rorating rnach~vc\  

-- 
I 067 rotating rnuchllm 

"For the BG Diesels, Heavy Electricals (India) Ltd., are 
likely to supply 72 sets as required by DLW but with 
regard to the MG Diesel they would be 111 a position to 
supply only 15 sets as against 30 required by DLW. In 
other words there would be a shortfall of 15 MG Dicsel 
sets and alternative arrangements would have to be made 
by the Railways." 



"Regarding the time required for ordering materials and 
processing etc., is 18 to 24 months and hence it would 
not be possible for the company to supply any DC EMU 
equipment until the latter part of 1970. No letters of 
intent from Jessop and ICF have as yet been received. 
Heavy Electrieals ( Inda)  Ltd., have also prormsed ,to 
find out from the A.E.I. of U.K., that they would be able 
to make any supply of DC equipment in the meanwhile 
and if so what would be the delivery and foreign exchange 
requirements." 

"With regard to DC Locos. t h e  delivery 1s likely to commence 
with one piwto-type set In July-August, 1969. However, 
from controlgcar ~ t e m s  may be supplied to DLW earlier 
to enable them to sort out mounting and wiring problems 
on a 'Nock-up'." 

13Ci Dicscl L:KO . 72 set.: eqt~ivnlcn! t 0 648 n)tatirq n ~ , i c h i ~ w j  

hlCi Dicsel L'w:) . 40 sct. cquivdcnt to 36s rot'rti~lg nl:~~hir?c.b 
A(. EMUS . 2- ~quivalent t o  108 rotating machines 

DC I:,.MC'\ . -15 scrs q u i v ~ l e n t  t,, 225 rorating rn.xlrines 
D c  I:)co\ . I 4 ~.quivi lent  t o  84 rtmting r?~achi:>c~ 

- - -- -- ---- - 

"In this year also t he  supplles of MG Dlesel sets would be 
on13 10 a5ga1n\t the requirement of 50 by DLW. There 
will thus  hc a cumulative shortfall of 25 complete sets of 
MG IAK'W, without t:tkmg Into account another 5 sets to 
catcxr- for the Inprocess rcquirrments. 

.4C Lotvrrtortve Trai~sfornters: Durlng 1968-69. Heavy Elec- 
t r ica l~  (Indls) Ltd . expected to supply the rransfonners 
at  the rate of the 4 per month making a total of 48 
numbers. This rate would be stepped up to 6 transfor- 
mers per month during 1969-70 and maintained at that 
level provlded there IS no change in the deslgn of  trans- 
former. Heavy Elcctricals (India) Ltd., have pointed out 
that tap changers from MIs. H~ndustan Brown Boverie 
have been delayed and two transformers held from this 
account. The company have taken up the matter wlth 
the Mls .  Hindustan Brown Boverie who said that ins- 



pection by Director of Inspection was the main cause of 
delay. Railway Board also took up the matter with MIS. 
Hindustan Brown Boverie." 

"B.G. Diesel sets: The deliveries in respect of BG Loco sets 
can be met only if existing design of traction generator 
is continued up to 195th set as proposed by DLW. This 
will enable HEIL to import 25 numbers of armatures per 
traction generator. Previously it  had been to change the 
design beyond 135 numbers. The matter has been re- 
ferred to DLW. Delivery also depend on immediate 
release of foreign exchange for 60 sets and 25 armatures." 

"MG Diesel sets: In respect of MG Locos it is possible to 
achieve a target only if it is decided to continue the 
existing design of the generators (TG 10919 AZ) with 
suitable modification in the associated control-gear to 
derive the extra directive effort. This arrangement will 
be held at least up to 60th set. If it is decided to change- 
over a new generator design for example TG 10919 BY or 
5302, it will become difficult to adhere to the target indi- 
cated. This matter has been referred to the RDSO and 
DLW for a decision. It is essential to arrive at an early 
dicision on this." 

"AC EMUs: Considering that orders on foreign exchange in 
respect of 27 AC EMUs have not been released deliveries 
of these can be commenced only from September- 
October, 1970. It  is essential that the order is placed 
immediately and the necessary foreign exchange released." 

Existing Orders 

"(i) BG Diesel Loco Equipments: At present there are two 
orders of 120 and 100 loco sets respectively. These 
orders would cover the production upto end of 1970-71." 

" (ii) MG Diesel Loco Equipment: At present there are two 
orders, viz. &st for 20 complete sets and 15 motor sets 
and the second for 20 complete sets. In order to cover the 
production upto 1970-71 a further order far 20 complete 
sets is required to be released on HEIL." 
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"(iii) 25 KV AC EMU Equipment: At present there are two 
orders of 70 and 63 sets each. Both the orders would be 
completed by March 1970. HEIL stated that the next order 
for 27 sets to be delivered during 1970-71 should be re- 
leased by ICF immediately to enable HEIL to initiate 
procurement of material etc., well in time." 

" (iv) 1500 VDC EMU Equipment: The present order is for 42 
sets and this is expected to be comp1r'c.d dur.ng 1968-69. 
DEE'Railway Board requested M s. HEIL to arrange the 
supply of at least one more set by March 1959 to replace 
the set diverted to ICF for building a portot1:pe. In order 
to meet the commitments of 45 sets in 1970-71 M 's. HEIL 
indicated that orders for 58 (55 plus 3) and 47 (45 plus 
2) sets should be released immediately by M s. Jessops 
and ICF respectively." 

" (v) 1500 V DC Locomotives: The present order IS for 27 sets 
only. This order would be completed by the end of 1970- 
71. HEIL requested that the order for remaining 30 sets 
be also ?laced immediately by CLW." 

"Summing up, the following orders require to be placed on 
HEIL bv various production units: 

DLW MG Diesel LOCO Equipment 20 
cc~mpicte sets 

ICF AC EMU Equipmci i . 27 sets 
DCEMU Equipment . 4': sets 
Jcssops DC EhlU Equipnlt nt . . 8 sets 
CLW DC Loco Equipmc~lt 7 0  sets 

"Foreign Exchange: M!s. HEIL stated that in order to meet 
the production targets, foreign exchange should be re- 
leased along with the new orders. As regards the esisting 
orders foreign exchange for balance 60 sets of BG Diesel 
Electric Locos is also required to be released early." 



"Requirements: The anticipated requirements of crankshafts 
in the coming 2 or 3 years are estimated to be as 
under:- 

BG . roo Nos. pcr year 
M.G. . . 50 Nos. per year 
hiaintenance . . 20 Nos. per year 

TOTAL. . . I 70 Nos. 

"Source o j  supply: At present the requirements are being 
met entirely by imports. The number of crankshafts 
utilised during the past three years was as under:- 

"lmported cost of the crmkshufzs: The cost of one lmported 
crankshaft is shoum below:- 

Broad Gauge $8,800 
Metre Gauge $4,785 

It may be pointed out that although Railways obtain their 
requirements of finished crakshafts through Overseas 
Diesel Corporation, U.S.A. at  the price indicated above, 
the international price of such crankshafts is likely to 
be much lower. Since HEC Ranchi proposes to col- 
laborate with CAFL which is a French and not an Ameri- 
can firm, the price to be quoted by H.E.C. should compare 
favourably with the price if CAFL were to quote directly 
to D.L.W." 

"indigenous d e v e b p m m t  of the Crankshafts: On the 4th July, 
1962 an enquiry was received from the DLW asking 
whether HEC would he in a position to undertake forging 
and machining of crankshafts for diesel locomotives. Even 
though the enquiry from D.L.W. was received in  July, 
1962 when the plants of HEC were in the earlv stages of 
construction and the necessary forging and machining 
capacities were only being established, it was made clear 
ta them as early as February, 63 that forging could not 
he delivered earlier than 1967." 
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"(2) There was protracted correspondence between HEC and 

DLW before mutually acceptable forging technology could 
be agreed upon." 

"(3) Even after the R.R. process of forging was accepted in 
principle by DLW there was further correspondence 
regarding various technical aspects of the process." 

"(4) Though approval to the scheme of manufacture of crank- 
shaft in HEC in principle was given in June, 1967, the 
collaboration agreement could not, in any cast, be finalis- 
ed until there was a firm commitment by the DLW 
to purchase the crankshafts produced by H.E C. by the 
R.R. process." 

"(5) Even after the signing of the collaboration agreement 
with the French firm, it is estimated that it will take 
another 5 years ( i )  to import necessxry forging and special 
purpose equipment aftcr going through the usual formali- 
ties (ii) to erect the equipment etc. (iii) to complete the 
necessary civil construction works and (iv) to produce 
and deliver the first lot of crankshafts to DLW, Varanasi." 

"(6) A team of officers along with the General Manager. 
Foundr?. Force Project of Heavy Engineering Corporation 
Limited had visited DLW Varanasi in September, 1968 
and aftcr mutual discussions the figures relating to quan- 
tity of annual requiremnt and price per piece were 
agreed to. It was !carnt that the total annual requirement 
of D.L.W. Varanasi would be to a tune of 150 crankshafts 
per p a r .  This includes the demand of metre gauge 
crankshafts also. It  was also confirmed that this assess- 
m ~ n t  of the annual requirement is made on the basis of 
nest five years estimated needs." 

I-IEC have planned the following delivery schedules:- 
1972-73 66 
1973-74 98 
1974-75 150 

"The price agreed by D.L.W. Varanasi is Rs. 75.000 per piece 
for first lot of 150 crankshafts. The placement of firm 
order from Railway is awaited pending the final anprovd 
for the same from Railway Board (at present i t  i~ only 
indicative). Reqarding the finalisation of the tcrms for 
collaboration with CAFL France the nfier submitted b~ 



the firm has been scrutinised and certain matters regarding 
commercial and legal aspects are yet to be sorted out. 
HEC have already taken up these matters with the f i n ~  
If their team is unable to visit HEC as requested it will 
be necessary to send a team of cornpamy's officers to France 
who may not only finalise the agreement but also study 
the actuaI performance of special purpose equi?ment to 
be selected for this project. HEC are taking all steps to 
finalize the a-qeement terms with CAFL as early as possi- 
ble so as  to ensure delivery of crankshafts on the dates 
promised to Railways." 

1.55. The Committee are disappointed with the performance of 
Heavy Electricals in the matter of supply of traction equipment to 
the Railways for the manufacture of diesel locomotives. 31 sets of 
equipment were ~romised in 1966-67, against which the actual deli- 
veries were 7: in 1967-68, the supply was 24, against 35 promised. 
Under such circumstances, the Railways had inevitably to resort to 
imports on a scale larger than originally planned. The Committee 
note that deliveries of equipment by Heavy Electricals were affected 
by the delays in procurement of imported machinery and raw mate- 
rials needed for the productiou of equipment, apart from the diffi- 
cultp in getting acceptable steel castings from indigenous suppliers 
for frames and control gear. For the delays in import of machinery 
and raw materials, the Railways have their share of responsibility, 
as the Committee understand from the information supplied to it hy 
the Ministry of Industria! Development. that the clearance for the 
requisite foreign exchange needed by Heavy Electricals was not 
given by the Railways in time. AF) regards castings, the Committee 
note that the Corporation "are now in a much better position to 
foresee the problems and take timely corrective action'' The Com- 
mittee hope that, with the experience now gained, it woilld be pos- 
sible for Heavy Electricals to adhere to their promises of stepping up  
supplies of equipment from 44 in 1968-69 to 72 in 1970-71. 

1.56. The Committee note that in regard to crankshafts required 
for locormotives, the scheme f o r  progressive substitution of imports 
by supplies from Heavy Engineering Corporation, Ranchi, did not 
materialise in time due to "protracted correspondence between Heavy 
Engineering Corpora ti on and Diesel Locomotive Works before a 
mutually acceptable forging technology could be agreed upon." The 
Committee note that the scheme for indigenous manufacture has been 
agreed to by the Railways "in principle" and that the Heavy E e n e e r -  
i q  corporation propose to enter into foreign collaboration for this 
PTvposs and that the details are being sorted out. The Committee 
bope that both the Corporation and the Railways will move in the 



matter with a sense of purpose and speed and that the Corporation 
would be able to live up to the present expectations of being able to 
supply the requisite crankshafts from 1W2-73 onwards. 

Supply of Wheels and Axles-Paragraphs 5.38 and 5.39-(S. Nos. 47 
and 48). 

1.57. b paragraphs 5.38 and 5.39, the Committee made the follow- 
ing observations:- 

"5.38. The Committee are distressed that the Wheel and Axles 
Plant which w z  set up at Durgapur spcifically to  cater 
to Railway requirements has not been able to supply the 
requisite number of wheels and axles, e-:cn though the first 
order was placed as long ago as December, 1963, and that 
it has refused to accept the second order for wheels and 
axles." 

"5.39. The Committee stress that eevely effort should be made 
by the Ministry of Steel, in conjunction with the Ministry 
of Railways to identify the shortcomings quantitative and 
qualitative in the existing process of manufacture of wheels 
and axles so that all such defects are remedied and the 
manufacturing programme is gesred to meet in full the 
requirements of the Railways at 3. reasonable price." 

1.58. In their reply, the Ministry of Railways stated: 

"The proposals of the Ministry of Steel in this respect are still 
awaited and the matter will be examined and finalised 
when received." 

1.59. In their reply. the Department of Iron and Steel stated: 

"The Pande Committee which was appointed in September, 
1966, to conduct an expert review of the problems of 
Durgapur Steel Plant had been asked specifically to look 
into the working of the Wheel and Axle Plant. The various 
recommendations made by that Committee are being im- 
plemented. Subsequently. two British Exgerts also studied 
the working of this Plant and submitted a report in Decem- 
ber, 1967, which sets out detailed recommendations for 
securing quantitative and qualitative improvement in steel 
making for wheel a d  axle production and in the various 
manufacturing stages in the wheel and Axle Plant. Action 
has been initiated on these recommendations also. Among 
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the important steps taken to improve production may be 
mentioned the followings:- 

(i) additional balancing equipments are being install& in 
order to remove the technical difficulties. These a r e  
expected to be ready for operation by December, 1868; 

(ii) the capacity of the existing furnace producing wheel steel 
is being increased from 100 tonnes to 120 tonnes. This 
expansion is nearly complete. 

(iii) reconditioning of some of the equipment has been taken 
in hand. 

"However, a major difficulty in effecting improvement in 
quality and increase in production is the general labour 
situation in Durgapir. It is hoped that some settlement 
will be reached with labour in regard to work standards 
and the labour situation becomes satisfactory when it can 
be expected to fulfil the order of the Railways." 

1.60. At the instance of the Committee, the Ministry of Railways 
have furnished the following further information: 

"The Railways' annual requirements for the different types of 
Wheels and Axles are worked out long before the Budget 
year on the basis of anticipated traffic offerings cou?led 
with normal wear and tear. Railways' actual require- 
ments for each of the last seven years are indicated in the 
statement at Appendix VIJI." 

"Durgapur Steel Plant was expected (together with the capa- 
city of Mis. TISCO) to meet the entire requirements of 
Wheelsets of Railways. I t  was originally scheduled to go 
into production in 1961 and to achieve the first phase rated 
annual output of 45,000 wheelsets by the middle of 1963. 
In June, 1960, Ministry of Steel advised the following 
anticipated output of the Wheelsets:- 

100 sets per week between July and December, 1961. 
250 sets a week between January and June, 1962, and 
450 sets a week from July to December, 1962. 
900 sets a week from 2nd quarter of 1963. 

Again in Januarv, Ministry of Steel, Mines and Heavy 
Engineerin: advised Ministry of Railways that Durgapur 
Steel Plant would be in a position to deliver 75,000 wheel- 
sets per year by the middle of 1966." 



"Since the forecasts furnished by the Ministry of Steel were 
not found to be realistic, Durgapur Steel Plant was 
asked to indicate more reliable figures. In December, 
1962, Durgapur Steel Plant gave a forecast of 30,000 
wheelsets during 1963-64. This forecast was maintained 
by them in the subsequent years as well. The other 
main source of supply is M/s. TISCO. A statement 
showing the extent to which the requirements of Railways 
were met by the Durgapur Steel Plant and MIS. TISCO 
(Separately) during each of the last seven years is a t  
Appendix IX." 

"A statement showing the amount of foreign exchange spent 
in import of Wheels and Axles during e x h  o i  the l x t  
seven years is at  Appendix X .  

1.61. The Department of Iron and Steel have furniske;l the f ~ l -  
lowing further information : 

Capacity of Wheel a n d  Axle Plnut at Durgapur s ; w r  c r ;  zrtstallarlor~ 
"For wheelsets, capacity at the one million tonne stage was 

45,000 sets-broad gauge wheelsets 38,800 and metre gauge 
wheelsets 6200. The Wheel and Axle Plant has been ex- 
panded in the 1.6 million tonne expansion and its capa- 
city becomcs 75,000 sets-broad gauge 61.000 and metre 
gauge 14,000. The plant design has mainly been to pro- 
duce B.G. and M.G. wheelsets and there is little Aexibi- 
litv for manufacture of other designs or  sizes. However. 
Railway Board have suggested that since Durgapur Stecl 
Plant is the major Wheel and Axle Plant in India, neces- 
sary flexibility to manufacture new designs should be 
provided for." 

Number of wheels and axles turned out during 1962-63. 
"Information about production of loose wheels and axles is 

being collected. The total number of wheei sets--20 ton, 
16 ton, 12 ton and 10 ton-produced from 1962-63 to 1967- 
68 is 99611." 

Number of wheels and axles actually suptied to  Railway?. 
"Number of wheel-sets supplied to the Railways during thc 

same period was 99115. Number o f  loose wheels and axles 
was 7445." 

Number of wheels and axles which could not be supplied to Railtrays 
awinst t h e i ~  indents. 

"Infomation is kine  collected." 



P m g ~ e s s  nmde to improve the working of the plant i!l the light of 
the recommendations of the Pande Committee and the report 
of the British Experts. 

"There are seven recommendations in the Report of the Pande 
Commlittee relating specially to the Wheel and Axle Plant. 
Considerable progress has been made in their imple- 
mentation. For instance, inter-stage inspection has by 
and large been implemented. This is being done with the 
object of ensuring that defective materials are screened 
early in the process and not at the final stage of inspection. 
This will establish control over rejections. A progress 
planning cell with one Genera] Foreman and one Assistant 
Foreman has been set up already. A team of one Charge- 
man and one Assistant Forman of Mechanical maintenance 
has been sent to U.K. for training in the reconditioning 
of the machines. The incentive system is being studied un- 
der the guidance of the Consultative Group of the Hyder- 
abad Staff College. Improvements have been brought 
about in  the system of the maintenance including preven- 
tive maintenance. Maintenance arrangements has also 
been partially de-centralised and the Superintcndcnt cf 
the Department is now responsible for day-to-day mainte- 
nance." 

"The Report of the British Experts sets out detr-tiled recom- 
mendations for securing qualitative and quantitative im- 
provement in steel making and for wheel and axlc pro- 
duction and in the various manufacturirig stages in the 
Wheel and Axle Plant. The major reconmlendation: arc 
improvement in Labour discipline. improving of steel 
making quality. introduction of inter-stage inspection to 
control various processes, separate produc~ion planninq 
and progress cell, maintenance to be decentra?ised, etc. 
Action has been initiated on most of these recommenda- 
tions. The following will illustrate: - 

( i )  To control the silicon content in the hot metal inp i t  in 
the open-hearth furnaces, the desiliconiding facilities 
with which the plant has been provided, have been 
pressed into use. 

(ii) A new control chart showing melting am1 tapping tern- 
peratures in the open hearth furnaccs has bcrn introduc- 
ed in order to control the steel making process. 

(ii) The. qualitative and quantitative output of the open 
hearth furnaces and particularly the 103 tonne furnace 



now 120 tonnes, meanth for wheel-steel, was significant- 
ly affected by shortage of ingot moulds of proper 
quality. The position in this regard has substantially 
improved. Since the output of Durgapur Foundry has 
been continuously affected by labour troubl~3, the pilr- 
chase of moulds from market sourcs  h ~ ;  bee11 avg- 
nented. 

(iv) The quality of refractories, procured from ~iidigenous 
sources, has been one of the causes for rejections. To im- 
prove the quality of these refractories. men have been 
posted a t  the works of the refractory manufactures to 
supervise production and provide tec3nic:li guidance. 
Necessary trials with bricks from various Refractories 
are also being undertaken to find out tlw bricks most 
suitable for wheel-steel making. 

"To remove imbalances in the machining capacity, a Centreless 
Grinding Machine, an Axle roughing lathe and two wheel- 
set rectification lathes have been acquired and are uilder 
process of installation. I t  is expected that this mill be 
completed by the end of this year." 

"The capacity of the 100 tonne open hearth furnace for wheel- 
steel has been increased to 120 tonnes. Wheel-steel has 
also been procured from the Alloy Steel Plant when re- 
quireti.". 

"The improvements that have been already effecttti a:d those 
in train in operational practices. systerns axil pl-oceaarcs 
should secure a significant increase in the ouip\~t  of t i e  
Wheel and Axle Plant. There would Le a qualitative 
improvement also in performance in terms o: lower rates 
of rejections and higher yields. The quantitative and 
qualitative improvements are, however, contingent on an 
improvement in industrial relations of which there are  
hardly any signs." 

1.62. The Commttee note that the Wheel and Axle Plant at Durga- 
pur has the capacity to meet the requirements af the Railways for 
whsalsets required for wagons and coaches. However, due to "quali- 
tative and quantitative deficiencies in productioa, the P h t  has not 
been able to supply the full quantum of 30,MIO wheel sets promised 
from 1863-64 onwards. The maximum supply eiE0cted was 23,483 in 
1965-66 and since then the supplies have been p m ~ v e l y  coming 
d m ,  randetbg reliance on hrdgn mpplbrs inevitable. How in- 



adequate the progress has been would be evident from the fact thrtt, 
in 1967-68, the foreign exchange expended on imports of wheel sets, 
loose wheels, tyres etc. was Rs. 4.20 crores; or nearly as much as that 
in 1W-64 (i.e., Rs. 5.10 crores). 

1-63. The Committee note that the question of i n ~ p r o v i n ~  the per- 
fonnance of the Wheel and Axle Plant at Durgapur was the subject 
of study by the Pandey Committee as well as by a team of British 
experts. The Committee hope that with the implementation of the 
 recommendation^ of these two teams, the Plant will be geared up te 
supply quality Wheels and Axles in requisite numbers. 



CHAPTER I1 

RECOMMENDATIONSIOBSERVATIONS THAT HAVE BEEN 
ACCEPTED BY GOVERNMENT 

Recommendations (Para 1.20 & 1.21) 

The Committee are surprised a t  the explanations given by the 
Ministry of Railways (Railway Board). In the note furnished to 
the Committee (Para 1.3), the Ministry had explained that "produc- 
tion estimates and plans for expansion are obtained, analysed and 
used for developing traffic forecasts" and that estimates are "cross 
checked with empirical data of past growth patterns and firm fore- 
casts are then developed." In the course of evidence, however, the 
Ministry stated that they were "dependent on the forecasts given 
by others" viz., the Planning Commission and other Ministries. The 
Planning Commission was responsible for the overall coordination 
and planning and it was not necessary on the part of the Railway 
Board to duplicate arrangements "for going into details." I t  was, 
therefore, contended that the Ministry of Railways were concerned 
with the task of building r a ~ l  transport which they carried out. 

Apparently, the two statements made by the Ministry of Rail- 
ways are a t  variance with each other. The Railways have a sizeable 
establishment for 'planning' in the Railway Board as well as the zonal 
Headquarters of the Railways. The Committee are inclined to agree 
with the views of the Financial Con~missioner that "so far as the 
Railxays are concerned, they should take the responsibility of pro- 
jections of traffic target." 

(Para 1.22) : 

From the facts placed before them, the Committee cannot help 
feeling that, from the very beginning, planning in respect of goods 
traffic was far from realistic. As stated in the Ministry of Railways' 
note (para 1.4), when the first estimates were prepared in 1960, the 
production targets in the major industrial sectors had not taken final 
shape and a precise indication about financial outlay was not avail- 
able. The final estimates included in the Plan were, therefore, ten- 
tative. In fact the Thlrd Five Year Plan specifically stated: 

"Furthermore, since tllc overall estimates of traffic can only be 
treated as tentative at  this stage, thev will be subject to 
constant review in the light of the actual trends." 



(Para 1.23): 

The Committee regret to note that subsequent reviews as con- 
templated in the Plae were not made and rail programmes not 
coordinated with the production levels reached in the major indus- 
tries. The actual materialisation of traffic from year to year was 
not kept in view. 

(Para 1.24) : 

It is not businesslike for a commercial organisation like the Rail- 
ways merely to accept the stahments assessments of other Minist- 
ries without critically examining the position themselves. Even 
when estimated traffic was not forthcoming, the Ministry of Rail- 
ways did not promptly reduce or revise the programmes merely be- 
cause "everybody was confident" that they would produce the goods. 

(Para 1.27) : 

The Committee note that the comparisons of traffic anticipations 
and actuals made in the note submitted by the Ministry of Railways 
are based on the revised estimates prepared in January, 1962, and 
Nove~rbber, 1963, and not on the estimates prepared for the Conven- 
tions Committee in October, 1960, and for the Third Plan in March, 
1961. As indicated in the Audit Report there was a wide gap bet- 
ween the actual traffic and that anticipated in October, 1960. Even 
in the case of estimates of January, 1962. the Committee note that, 
while the increase in traffic estimated for the first two years of the 
Plan over the traffic moved in the last year of the Second Plan was 
only 21.9 million tonnes, an increase of 85.9 million tonnes was anti- 
cipated over the next three years. The Committee are, therefore, 
forced to conclude that while formulating their Plan the Ministry 
of Railways did not pay due regard to the actual trends of trafic. 
I t  is regrettable that heavy capital expenditure was incurred in 
creating trafFic capacity far in excess of the requirements on the 
basis of mere hopes and expectations. Scarce resources which could 
have been utilised for more productive purposes were blocked. 

(Para 1.30) : 

The Committee trust that the Ministry of Railways will put t o  
better use the existing s W  for planning at M e r e n t  levels both in 
the Railway Board and a t  Headquarters of Zonal Railways in order 
to avoid the recurrence of a similar situation. 

(S. No. 1, 2,3, 4, 5 & 7, Appendix XV of 22nd Report, 1967-68)- 



Action taken 

Tne observations of the Committee are noted. 

The Ministry of Railways would, however, venture to reiterate 
the process of planning for rail transport as it has existed so far and 
which was operative when the Third Five Year Plan was developed. 

Under the present system of planning at the Central level, final 
pattern of economic growth to be aimed at, is laid down by the Plan- 
ning Commission in consultation with various Central Ministries. 
This necessarily assumed an analysis of the requirements and capabi- 
lities of various sectors of the economy; from these are built up pro- 
duction and demand projections for the major industrial and agricul- 
tural products. The Rzilway plan is derived from the co-efficients 
of rail transport for various commodities in the past, corrected by 
such specific information, e.g., movement of iron ore for export, and 
the movement of raw materials for the steel plants, as may be avaii- 
able for the future. 

In the above process, the Railways can only exercise a broad eco- 
nomic judgment on the demand,iproduction projections made by the- 
Economic Ministries and approved of by the Planning Commission. 
Where the Railway5 can contribute special knowledge is the actual 
pattern of growth of rail traffic in the past. Such empirical data is 
used to review the anticipations of rail transport requirements and 
to correct them. wherever necessary. Beyond this, the ability of the 
Ministry of Railways to reject or re-shape the estimates developed by 
the other Ministries, is somewhat limited as drastic reductions would 
be full of risk to the economy in the event of a shortfall in rail trans- 
port capacity. 

Along with the production of data relating to rail transport pat- 
terns in the past, the Ministry of Railways maintain a close watch on 
the actual materialisation of traffic. The targets of traffic initially 
adopted are subject to review so as to match its actual growth with 
the development of transport capacity. That six such reviews were 
actually carried out even for the Third Plan would be clear from 
the information supplied to the Committee, and reproduced at page 
89 of the P.A.C. Report. 

In so far as the remarks of the Financial Commissioner, Railways 
(quoted by the Committee), are concerned, these were made in the 
overall context of transport planning as outlined above; the intention. 



was to accept the responsibility of this Ministry for developing esti- 
mates of rail transport requirements of various commodities, based 
on the demand and production estimates received from the other 
Ministries with appropriate corrections, wherever possible, in the 
light of the projections of the pattern of past growth. 

For the future, a closer association of the Ministry of Railways 
with the planning process as a whole is being ensured. 'l'his Minis- 
try is represented in the Working Groups set up by the various Minis- 
tries in association with the Planning Commission to develop pro- 
duction and demand projections for various commodities. The ex- 
perience of the Railways in the past is being brought to bear, along 
ivith that of the other Ministries. in making these projections; and 
the financial and technical status of all new projects is being critical- 
ly  examinea before accepting their contribution as firm for the new 
Fourth Plan. The process of review and evaluation has also been 
tightened up. Regular meetings are being held with the Planning 
Commission every three months or so, to review the actual develop- 
ment of rail traffic as against anticipations, so as to adjust the rail 
transport plan according to requirements from time to time. 

I t  is considered that the above two changes in the approach to 
rail transport planning will help to make it as realistic as possible. 

Further. during the Th'rd Five Year Plan as many as six reviews 
were carried out, the details of whlch havc already been given to the 
Public Accounts Committee and reproduced a t  Annexure 'A' a t  page 
89 of the Report. It is true that the mid term appraisal indicated a 
shortfall in traffic but at  that stage it was envisaged that this was a 
temporary set back likely to be largely made good in the later years. 

'The heavy shortfall in the last two years was a late development and 
at that stage only limited steps could be taken to effect economy in 
expenditure to the extent possible. 

The need for improving the planning procedures is accepted. In 
the past, planning for additional transport capacity was based on pro- 
duction targets adopted for the various sectors of the economy, con- 
verted into rail transport requirements. I t  has now been decided 
to co-relate traffic projections more closely with the demand pattern 
rather than the production capacities, as done earlier. It has also 
been decided to increase the frequency of coordination with the 
Planning Commission and other Ministries and improve the Rail- 
ways' own methods of evaluating transport requirements. With 
this end in view quarterly meetings are now being held with the 
Planning Commission and other Ministries concerned, when adjust- 
ments in annual plan targets are made, wherever necessary, in the 
7ight of the latest developments. 



C o m e n t s  of the Audit. 

The Committee have recommended that Railways as a comrner- 
cia1 organisation, should be responsible for the planning of Rail trans- 
port. While the methodology explained in the Action Taken 
Note that the Railway plan is evolved from the plans evolved for  
other sectors of economy seems unexceptionable, the determination 
of precise traffic forecasts and the physical requirements derived 
therefrom as well as the subsequent adjustments in the traffic fore- 
casts and the corresponding physical requirements are more appro- 
priately dealt with by the Ministry of Railways themselves. Accept- 
ance of this position would. pcrhaps, meet the recommendations of 
the Committee. 

Further comments of the Ministry of Railways (Railway Board). 

The new methodology of planning has already been explained to 
the Public Accounts Committee. To elucidate it further, the plan- 
ning process falls into two major parts. The first concerns the for- 
~ n u l a t ~ o n  of rail traffic estimates. based on the projections of demand, 
production of major commodities received from various Economic 
Ministries. The second part consist in translating these traffic pro- 
jections into their rail transport equivalents, and the investment 
planning needed to achieve these physical targets. 

The starting point of the first part of the process is naturally 
the demand production estimates made out by other Ministries. An 
Inter-Ministerlal Working Group will thereafter review these pro- 
jections. esamlne them in the light of the past indices of rail traffic 
growth, and arrive at rail transport estimates. The Ministry of 
Railways is reprcsentcd on this Group and will natural? esercisc 
whatever moderation is possible, and considered necessary in the 
l!ght of the Railways' otvn experience. 

Thc second part of the process is naturally the responsibility of 
the Ministry of Railways, exercised jointly w ~ t h  the Planning Corn- 
missicm in rt'spect of the overall Plan size as well as the outlay pro- 
posed. and in rcspect of large, individual new projects on the Rali- 
ways. 

Subsequent adjustments in t raEc forecasts, and the corresponding 
physical requirements, will be made by this Ministry in consultation 
with the Planning Comm~ssion and the other M~nistries. ;'1. Review 
Group has already been set up  for this purpose, and meets at inter- 
vals, under the auspices of the Planning Commission. 



Further comments of the Audit 
It  is suggested that the Audit observations along with the Minis- 

try's remarks thereon, on which we have no further comments, may 
be forwarded to the Lok Sabha Secretariat. 
[Ministry of RaaEzoaz~s O M .  No. 68-B I (C) -PAC/ IV  (22  (0) dated 

3-12-1968.] 

Recommendation 
The part played by the Planning Commission also calls for com- 

ment. The Commission. which was in overall charge of laying down 
the targets and for coordinating the efforts of different sectors to 
achieve the objectives, did not exercise any check on the Railways 
incurring heavy capital expenditure without corelating it to traffic 
requirements. Even as late as November, 1963, at the time of the 
Mid-term appraisal of the Plan, although it was evident that goods 
t r a c  would not come upto expectations, the Ministry of Railways 
were allowed to carry out the rail transport programmes. 

(S. No. 6, Appendix XV, Para 1.28 of the Report). 

Action taken 
The observations of the Committee are noted. 
It has been decided in consultation with the Railway Board that a 

small group in the Planning Commission, with which the Ministry 
of Railways, other Ministries concerned and the Divisions of the 
Planning Commission will be associated, will review periodically 
(say, every quarter) the estimates qf growth of railway trafiic. In 
making this review, the Group will take into account the targets of 
production of major commodities and past trends in the production 
and rail movement of these comm.oditips. In the past, the traffic 
targets were reviewed generally at the time of formulation of annual 
plans or when specific requests were received from the Railway 
Board for adjustments in traffic targets or financial allocations. I t  
is expected that an excrcise of this nature on a quarterly basis will 
help in making suitable adjustments in the investments in railway 
programmes. 
[Planning Commtsszon O.M. No. T & C 7 (30) 67 dated 5-10-19WJ. 

Further Informa tion 
1.49. Consequently, the Committee desired to be furnished with 

the following further information: 
(1) What were the quantities of raw materials and finished 

products, for Steel Plants moved by rail during the  
Second Five Year Plan? 



(2) What yardstick was adopted during the Secand and Third 
Plans to estimate the traffic of raw materials and finished 
products to be moved by the Railways? If the yardstick 
was modifled during the course of the Second and Third 
Plans, the modifications made and the reasons therefor? 

(3) The quantities of raw materials an'd finished products 
actually moved by rail during the Third Plan period. 
How does this compare with the basis adopted for the 
yardstick. 

(4) On what basis have the requirements for ~novement of 
raw materials and finished products for steel plants been 
estimated for the Fourth Five Year Plan period. 

(5) What has been the actual experience in 1966-67 and 
1967-68? 

(6) Has the yardstick been modified in the light of experi- 
ence? If so, in what respects? 

1.50. The Committee regret that Government have not furnish- 
e d  the requisite information despite a reminder. The Committee 
are surprised that the Department of Iron and Steel have not been 
able to indicate any basis for the yardstick adopted by them to 
determine the traffic of raw materials and the finished products of 
Steel Plants required to be moved by the Railways during the Third 
Plan period. I t  appears that Government did not pay close i t ten- 
tion to this vital matter while fixing Initially or  revising upward 
the targets for the movement of traffic by rail for the Steel Plants 
during the Plan period. The Committee suggest that Government 
shouM from now on review carefully yardsticks for the move- 
ment of raw materials and finished products by rail in the light of 
txperiencc gathered in this behalf during the last ten years so as to  
have realistic targets and avoid a shortfall to the extent of more 
than 33 per wnt which occurred due to unrealistic planning in 
Th:rd Plan.  (S. NO. 11). 

S.  No. I 1-Appendix XV of 22nd Report (1967-68). 

I .49 ( 1 ) .  A staltment containing information in respect of quan- 
tities of raw materials n:ld finished products for Steel Plants moved 
by rail during the Second Five Year Plan and Third Five Year 
P lan  is enclosed. (Appendix I). 



(2) By the end of Second Five Year Plan, all the units of the 
one Million tonnes Steel Plant a t  Bhilai, Rourkela and Durgapur had 
not been commissioned. The Plants went into operation fully dur- 
ing the T h i d  Plan period. The requirement of the raw materials 
during the Third Five Year Plan was assessed in April, 1959 on the 
basis that about 2.9 tonnes of raw materials (other than coal) would 
be required for every tonne of steel. Subsequently the Coadina- 
tion Committee on Expansion of the Steel Plants of Public Sector in  
June, 1960 revised the requirement of the raw materials. The re- 
quirement then re-assessed for the three steel plants w o r k d  out 
to an average of 2.76 tonnes of raw materials excluding coal for 
one tonne of steel. The recommendation of the Co-ordination Com- 
mittee was subsequently discussed at an inter-Ministerial 
meeting consisting of representatives of Department of Iron and 
Steel, Ministry of Commerce, Planning Commission, Ministry of 
Irrigation and Power, Ministry of Railways and Ministry of Finance. 
held in October, 1960. The Committee had observed that the 
sources of raw materials hnd changed somewhat resulting in longer 
leads, particularly of limestones, dolomite and manganese ore. 
These had resulted in higher requirements nf wagons. 

(3) The information is contained in the statement attached and 
which is referred to in reply to (1) above. The average of the ratio 
worked out in the statements for the three steel plants compares 
fairly satisfactorily with the ratio of 2: 76 worked out on the basis 
of requirement of raw materials assessed by the Co-ordination Con-1- 
mittee for Steel Plants referred to above 

(4) A tentative estimate of requirements of raw materials for 
Fourth Plan has been worked out on the basis of the assessment 
made in the Project Report for expanded Plants. The experience 
gained by Hindustan Steel Ltd., during the past years has also 
been taken into account in assessing the requirements. This assess- 
ment will be further reviewed. 

(5) The comparative figures of raw materials actually movcd 
during the years 1966-67 and 1967-68 have also been given in the 
statement attached. (Appendix I) .  

(6) The experience gained during the past years will be taken 
into account while finalising the requirement for Fourth Plan and 
the yard-stick will also be modified suitably. 



73 
1.50. The observation made by the Committee has been noted. 

The past experience will be taken into account and a more realistic 
yardstick will be evolved to form the basis for assessment of target 
of the requirement of raw materials for the Fourth Plan. 
[Ministry of Steel (Dept t .  of Iron and Steel) D.O. Letter No. Purl. 

( 9 )  5 /68  d t .  21-9-691. 
Further Information 

Please furnish the following information:- 
(i) Minutes of the meeting of Coordination Committee on 

Expansion of Steel Plants held in June, 1960 when they 
revised the requirements of raw materials. 

(ii) Minutes of the Inter-Ministerial meeting consisting of the 
representatives of the Planning Commission, Department 
of Iron and Steel, Ministries of Commerce, irrigation and 
Power, Railways and Finance held in Oc!ober, 1960. I t -  
should be clarified whether the Inter-Ministerial Committee 
laid down any yardstick for estimating the r'equirc- 
ments of raw materials. 

(iii) Whether the yardstick of 2.76 tonnes of raw inaterial for 
one tonne of steel, assumed for purpose of transport re- 
quirements. was revised as a result of Inter-Ministerial 
meeting and if so what was the revised yardstick adopted. 
What is the yardstick now being adopted? 

(iv) (a) the tentative estimate of requirements of raw material 
for Fourth Plan on the basis of the assessment made in the 
Project Reports for expanded plants; 
(b) the experience gained by the Hindustan Steel Limited 

during the past years jn assessing the requirements of raw 
materials for Steel Plants; 
(c) the result of the review of the assessment. 

Reply 
(i) A copy of the minutes of the meeting of the Coordination 

Committee on Expansion of Steel Plants held on 13th June 1960 is 
end  osed. * 

( i i )  A copy of the minutes of Inter-Ministerial meeting conslstmg 
of representatives of Planning Commission, Department of Iron and 
Steel, Ministries of Commerce, Irrigation and Power, Railways and 
Finance he'd on 28-10-60 is enclosed., No yardstick for estimating 
the requirement of raw materials was laid down at the Inter-Minis- 
terial Meeting. 
- -- --- -- - - - - 

*Nor printad. 



(iii) It may be clarified here that no yardstick for consumption of 
raw materials was ever laid down or assumed. The average of 
Rs. 2.76 tonnes of raw materials excluding coal for one tonne of steel 
intimated in reply to para 1.49(2) of the Public Accounts Committee 
Report is the ratio that was arrived at on the basis of the total 
assessment of requirement of raw material made by the Coodina- 
tion Committee for the three steel plants at Durgapur, Rourkela and 
Bhilai. Total requirements of raw materials for steel production 
were estimated and this as related to steel production gave the 
'Ratio' of 2.76 indicated above. Therefore it is not as if, the require- 
ment of raw materials were worked out or revis& on the basis of a 
yardstick. 

The requirement of raw materials estimated by the Coordination 
Committee was not revised at the Inter-Ministerial meeting. As 
intimated in reply to para 1.49(2), i t  was observed in the meeting 

tha t  the sources of raw materials had also changed somewhat result- 
ing in longer leatls, particularly for limestone, dolomite and manga- 
nese ore. 

The basis now adopted in calculating the requirement of raw 
material, is the norms of consumption of raw materials that goes 
into the product'on process. The norm would depend upon the fol- 
gowing factors: - 

(a) Quality of raw mater ia ldhemical  :-nd Physical. 

(b) Changes in technological process like say. 

( i )  Use of super self fluxed sinter in the Blast Furnace Iron 
Making Process. 

( i i )  Intensive use of oxygen in Open Hearth Steel Making 
Process. 

(c) Growth of operating skill, 

Raw material requirement also depends on Base Production 
targets like Hot Metal and Ingot steel. These are normally Axed 
based on Technical capacity of the shops vis-a-vis Demand forecast, 
fo r  the saleable products. 

(iv) (a) On the basis of the estimates in the detailed project 
reports for the three expand& plants are the estimates for the sixth 
blast furnace at Bhilai, the total requirement of raw materials other 
than coal over the 4th Plan period would be 77 million tonnes. 



(iv) (b) and (c): The experience of the past years has p r w e d  
that detailed assessment of each and every raw material should be 
made year-wise for each plant based on the following factors:- 

1. Fixation of targets for Hot Metal and ingot steel allowing 
for demand forecast for products and technical limitations 
of the plant. 

2. Adoption of realistic consumption rates of major materials- 
giving due consideration for quality and technological 
improvement in the process; and 

3. Total raw material requirement should not be assessed on 
the basis of a single overall ratio or yardstick as related to 
saleable production. 

On the basis of the above the raw material requirements other 
than coal as estimated at this stage would be roughly 83 million 
t onnes. 

[Ministry of Steel, Mines and Metals-(Department of I70n & Steel- 
D.O. letter No. Par1 (9)-5/69 d t .  9-12-68] 

The Committee cannot but feel unhappy at the manner in which 
t h e  estimated target for the movement of general goods traffic was 
revjsed from 87.9 million tonnes, as envisaged in the original Third 
Plan vstimates (March 1961), to 98 million tonnes in January. 1962. 
This ivas done on the assumption that the traffic which could have 
been carried by the Railways in 1960-61 should be assumed to be 
87.5 m~!lron tonnes instead of the actual 82.5 million tomes. The 
Committee consider that the Planning Commission could and should 
havc esercisrcl the necessary check to curb the persistent tendency 
of the Railtvay Board to overestimate traffic requirements. The 
Committee would llke the Planning Commission and Government to 
exer-ciw caution in revising the targets upwards so as to avoid the 
1-1.:. lrrcnce of such cases of unrealistic planning which result in over- 
r.nv>ltalisatinn 

( S  No 12, Appendix XIT, Para 1.57 of the Report). 

Action taken 
The observations of the Committee are noted. 
I t  has been decided in consultation with the Railway Board that 

;i snmll group in the Planning Commission, with which the hfinistr?; 
of Railways, other- Ministries concerned and the Divisions 01 the 
Plannng Conimission will be associated. will re\*ic\v period~call?. 
(say. every quarter) the estimates of growth of railivay traffic I n  
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making this review, the Group will take into account the targets of 
production of major commodities and past trends in the production 
and rail movement of these comnmdities. In the past, the traffic 
targets were reviewed generally at  the time of formulation of annual 
plans or  when specific requests were received from the Railway 
Board for adjustments in traffic targets or financial allocations. It  is 
expected that an exercise of this nature on a quarterly basis will 
help in making suitable adjustments in the investments in railway 
programmes. 

[Planning Comrn.isston O.M. No. T&C17(30)67 dated 5-10-68'1. 
Recommendation 

The Committee regret to observe that, even in the case of mate- 
rial required for their own use, the estimates prepared by the Rail- 
way Board \\.ere not precise. 

(S. No. 13, Appendix XV. Para 1.60 of 22nd Report). 

Action taken 
The observations of the Committee arc noted The Mlnlstry of 

Railways would however like to add by way of clarlficatlon that the 
shortfall in the targets of Railways' own materials was due to re- 
duced construction activities caused by postponement of many of the  
Railways' development programmes. in turn causcJ bv rt~duced traffic 
anticipations. 
[Ministry of Railways (Rly. Board) O.M. No. 68-13 ( c )  -PAC.IV 2 (0) 

dated 20-9-681. 

Recommendation 
The Committee are not convinced by the explanation that efforts 

were made by the Railways to find the cheapest means to meet the 
antitipated increase in traffic. They regret to find that in the case 
of as many as 16 works includmg twelve works of doubling of tracks 
costing Rs. 27.03 crores, the capacity actually utilised In 1965-66 was 
less than the capacity available before the works were undertaken. 
The Committee strongly deprecate the tendency of the Railways to 
go in for works, including doubling of track without critically exam- 
ining their economics. The Committee would like the Railways to 
review the Works Prograrrbne particularly for works to increase the 
capacity and doubling of track in the light of experience gained dur- 
ing the Third Plan so as to minirnise what would otherwise h~ in- 
fructuous expenditure. 

(S. No. 15, Appendix XV, Para 2.16 of 22nd Report). 
- -.- -- - ---- - -  

+See further information furnished by the Planning Commission 
at pages 117-124. 



Action taken 

This recommendation is being acted upon. The Annual Works 
Programme is critically examined in the light of experience gained 
and a detailed examination of the economics of each item is under- 
taken before a work is included in the Final Works Programme. The 
criterion for sanctioning a capital work is whether it is financially 
justified on the basis of anticipated traffic. On certain occasions, 
however, the Railways have to undertake for operational require- 
ments certain works which may not be justified financially. On such 
occasions the cost of such works is not charged to Capital but to the 
Development Fund. 

This has been seen by Audit. 

[Ministry of Railways (R1)-. Board) (O.M. No. 68-B(C)-PAC 'N/ 
22 (0) dated 3-12-68) J .  

Recommendation 

The Committee note that the Ministry have now changed the 
methodology of planning from a production-oriented to a dernand- 
oriented one, and also undertaken to scr-utinise in detail the demand 
projections for rail traffic for n~ajor  commodities. The Committee 
hope that, with this change in methodology, the traffic forecasts of 
the Railways would be more rc'alistic than hitherto. The Committee 
suggest that the Railways should critically review the methodology 
of planning in the light of experience at intervals of a year or two. 

(S. No. 16. Appc:ndix XV. Para 2.17 of 22nd Report) 

Action taken 

This reccuxirnendation is notcd for necessary action in futurc. 

This has hw11 sect1 by Audit. 

[Ministry of Railivays (Rly. Board) (O.M. No. 68-B(C)-PAC'IY 2 
(0) "dated 3-12-1968) 1. 

Further Information 

Please furnish a note indicating the action taken to review the 
methodology of planning. 



The Committee have already noted the changes recently made in 
the methodology of planning. As recommended by the Committee, 
the Ministry of Railways will review the methodology of planning in 
the light of experience at intervals of a year or two. 

[Ministry of Railways (Railway Board) O.M. No. 68-B (C) !IV,/22 (0) 
dated 23-1 1-1 9681. 

Recommendation 

At another place in this Report, dealing with paras 16 and 17 of 
the Audit Report, the Committee have expressed their concern over 
the delay in developing indigenous capacity ior manufacture of die- 
sel and electric locomotives. The Committee desire that efforts 
should be duected towards establishing production of diesel and 
electric locomotives in the country at  competitive cost so that im- 
ports of these locomotives are minimised. 

(S. No. 17, Appendis XV. Para 2 21 of 22nd Report). 

Action taken 

Adequate facilities for the production o f  diesel and electric loco- 
motives in the Diesel Locomotive Works, Varanasi (D.L.W.) and thc 
Chittaranjan Locomotive Works. Chittaranjan (C.L.W.) have been 
provided in the form of machinery and plant. man-power and tech- 
nical 'know-how' and ihe full production capacity is progressive1)- 
being utilised to mee! the traffic requirements. The actual out!?l.i: 
of diesel and electric locomotives is, however, dependent on the 
simultaneous development of indigenous capacitl- for manufacturr 
of certain components like electrical equipment from H.E. ( I )  Ltd.. 
Bhopal, wheels and axles from Durgapur Steel Plant, crankhafis 
from Heavy Engineering Corporation. Ranchi. etc., thc availability 
of adequate funds and of foreign exchangc for import of compon- 
ents not available from indigenous sources and the receipt of timely 
supply of imported components. which are not always within thc 
control of the Ministry of Railways. Sustained efforts are, however. 
made to obtain the components matching the production pro- 
gramme. It  is hoped that in the next 4 to 5 years time it will be 
possible to meet fully the requirements of electric and diesel locomo- 
tives from the output of C.L.W. and D.L.Ur. 

2. As complete B.G Main Line Diesel Electric Locomotives have 
not been recently imported since January, 1965, a direct comparison 
with imported cost is not possible, and only an approximate esti- 
mate of the cost of an imported locomotive can be attempted. The 



tender price of the last purchase of a complete locomotive (in 1965) 
was the lowest since 1961. This was presumably so because of the 
keen competition between two firms, one of which had entered into 
a Collaboration Agreement for the manufacture of diesel locomo- 
tives at  Varanasi. On the basis of this rock-bottom price, the land- 
ed cost for a complete locomotive works out to Rs. 24 lakhs appro- 
ximately at the post-devaluation rates, and, after suitable escala- 
tion, to about Rs. 25.5 lakhs. As against this figure of Rs. 25 -5  
lakhs, the cost of manufacture of similar locos in D.L.W., as per the 
cost Report for the locos turned out during the period October 1967 
to December 1967 was Rs. 21.93 lakhs (excluding proforma charges 
i.e. charges not actually booked in thc financial accounts of the 
Production Unit, but which can be considered as a part of the cost 
of production ui:. dividend payable to the General Revenue on the 
capital invested on the Unit, share of the unit of the cost of Railway 
Board and Statutory Audit, and the deferred liability in respect of 
special contribution to Providcnt Fund payable to ?he staff of the 
Unit) and about Ks. 25.58 lakhs (including those profornla charges). 
I t  will thus be seen that the difference. between the landed and pro- 
duction costs is of the order of only Rs. 8.000. I t  is possible. with 
gradual increase in production reaching upto the rated capacity of 
the production unit. that  t h e  gap betwt1c.n the imported a n d  intfi- 
genous costs wil! narrow further and  also lx-. reversed. 

3 Regarding t h e  Electr~c locomot~\~rs. the last purchase price for 
a completely ~mportrd 1oc0motivc pertains to November 1963, for 
10 locomotive.\ only Lrhich n w c  supplicd with silicon rectifiers for 
the first tirnrh Takmg Into consideration the reduction in the prices 
on account of mass d t~e lopment  of silicon rectifiers, it is estimated 
that thch present da!. landed cost of the imported electric locomo- 
tives may be rcughly Rs. 22.5 lakhs, against which the average cost 
of production i n  C I,.%' i n  1967-68 was about Rs. 18 lakhs (exclud- 
ing profonnn rhargw\  and about Rs. 20 lakhs (including proforma 
charges) 

This has been setm by Audit. 

[Ministry of Rni lwa?~ (Rail\\-ay Board) 0.11 XO 68-R (0 -PAC 
IV/22 (0) dt 3-12-19681. 

Recommendation 

The Railways have by now gathered sufficient experience of the 
working and economic returns flowing from dieselisation and elm- 
triflcation. The Committee would like the Railways to evolve a 



suitable set of economic criteria to decide the desirability of dieseli- 
sation or electrification of particular sections on the Railways in the 
light of traffic offering and traffic projections, so as to ensure the 
best utilisation of resources. 

(S. No. 18 Appendix XV of 22nd Report, 1967-68) 

Action taken 

Dieselisation and Electrification of traction are introduced only 
on high density traffic routes where steam traction is a t  n dis- 
advantage. Modernisation of traction is undertaken only after es- 
tablishing the economic advantages of Diesel /Electric traction over 
steam traction through a series of economic studies. 

This has been seen by Audit. 

[Ministry of Railways (Railway Board) O.M. No. 68-B ( C )  -PAC. 'IV. 
32 (0) dt. 3-12-19681. -.. 

L- 
Further Information 

Please furnish a comprehensive note indicating the criteria 
adopted for dieselisation or electrification of Sections. 

It  has been recagnised for at least a decade now that gradual 
change-over to electric diesel traction is ~nescapable if Indian Rail- 
ways are to be modernised and equipped to carry the traffic qcnera- 
ted by planned economic development, particularly the growth of 
basic industries hke steel. coal. cement. mining, etc. But program- 
mes of electrification and diesclisation are tailored to meet actua: 
requirements of traffic on \.arious sections. They are also governed 
by availability of funds and diesel as well as electric locomotives. 

Electrification and dieselisation are first considered for such sec- 
tions where steam traction is unable to cope with the increasing 
traffic demands In this connection, it may be mentioned that on 
the B.G. i t  is considered that sections having a density range 
of 7,500 to 20.000 net tonne kilometres and above should be covered 
by the dieselisation 'electrification programme. Some other factors 
which have to be considered are whether a section is heavilv ,grad- 
ed, and i f  there is water shortage in the region etc. 

The choice between diesel and electric traction depends on cam- 
parative costs, including foreign exchange. and also on factors like 
contiguity to sections already electrified. availability of ample sup 



plies of electric power a t  low cost, the anticipated continuous density 
of traffic, and the fact that diesel power can be easily transferred if 
the density goes down. Suburban sections where fast, frequent and 
smokeless passenger services are required, are considered for elec- 
trification. 

Dieselisation or electrification of a section is carried out after 
careful and thorough study of the economics and operational ad- 
vantages. 

[Ministry of Railways (Railway Board) O.M. No. 68-B ( C )  -PAC. I V ,  
2 2 ( 0 )  dt. 23-11-1968], 

Recommendat ion 

The Committee note that the letter dated 2nd December. 1964. 
addressed by the Ministry of Railways to all wagon builders does 
not indicate any reduction in the programme of procurement of 
wagons. It only stipulates that the manufacturers should maintain 
their outturn during the year 1964-65 at the same level as  in the 
previous year The Committee are. therefore. inclined to conclude 
that even though ~t was clear to the Ministry of R a i l w a s  at the 
time of the Mid-term Appraisal. if  not earlier. that traffic would be 
perceptibly less than anticipated, no serious attempt was made ta 
curtail the programme of the procurement of wagons. The Com- 
mittee proposc to deal with this aspect in a subsequent Chapter. 

(S. K O .  19. Appendlx XV. Para 2.27 of 22nd Report). 

Action taken 

The obwrvations ot the Committee are noted. It  is. however. 
submitted that at  the time of Mid-term Appraisal or immediately 
thereaftcr. no steps were taken to curtail the wagon building pm- 
gramme as it  was anticipated that the slower growth in traffic would 
be a tenlporarv phase and it was likely to pick up during the closing 
stages of the Plan Although the wagon builders were advised in 
a letter- issued on 27-6-61 (copy enclosed) that the requirements of 
wagons during 1964425 were estimated to be above those in 19634.1. 
no specific indication was given to them as to what the actual re- 
cjuiremcnts would be. They were told this would be advised sepa- 
rately A review of the position after five months. i.e.. ln Novem- 
ber 1964. was followed by a preliminary \kVarning to the wagon 
builders in Railway Board's letter of 2nd December. 1964 advising 
them to maintain their outturn during the vear 1964-65 at the same 
level as in the previous year. Tt was onlv subsequent to January 
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1965, when a steep decline i11 the anticipation of traffic volumes had 
been accepted, that a reduction in the development programme of 
the Railways became essential and a cut back was effected in the 
wagon building programme. 

[Ministry of Railways (Railway Fhard) O.M. No. 68-B (C)-PAC./ 
IV/22 (0) dt. 7-10-19681. 

Express Delivery. 

h4INISTRY OF RAILWAYS 

(RAILWAY BOARD) 

Rail Bhavan, 

New Delhi. dated 27th June. 1964. 

No. 641 RS (B), 957 12 

To 
16 Wagon Builders 

Dear Sirs, 

From July, 1964 you would be taking up production agalnst the 
wagon buildmg year 64,,65. The production requirements of wagons 
during 64 65 arc estimated to be well above those in 63,64. I t  is, 
therefore, necessary to gear up your capacity to match the increased 
production for the ensung wagon bullding year. 

2. A separate communication on the subject of product~on espect- 
ed from your firm will follow shortly. In the meantime certain in- 
formation is required by the Board regarding components as falling 
in the category of Steel Castings, Forgings, Pressings, Iron-Castings. 
and Miscellaneous F~ttings, etc., which being in short supply restrict- 
ed praduction of wagons during the past year and are likely to res- 
trict production during 1964-65 as well. In order to make a realistic 
assessment of quantitative shortage of such components in the Wagon 
Production field, I have been directed by the Board to request vau 
to please communicate information as per Proforma enclosed. 

3. The receipt of this letter may kindly be acknowledged and reply 
sent to reach the Board's office not later than 15th July ,  1964. 

Yours faithfully, 
Sd.1- M. K. GAMKHAR 

for Secretary, Railway Board. 





The Committee would like to point out that the suburban t r d c  
on sections served by these E.M.U. Coaches has increased greatly 
during the Third Plan period. The problem has been accentuated 
by the fact that out of ti94 E.M.U. (A.C.) coaches envisaged for 
Third Plan for suburban lines only 477 E.M.U. (A.C.) coaches were 
actually manufacture'd, resulting in a shortfall of 217 E.M.U. (A.C.) 
coaches. The Committee would like Govern~nent to pay special 
attention to the need for stepping up the manufacturing programme 
of E.M.U. coaches so that these can be rvessed early into service to 
relieve overcrowding. 

(S. No. 21. Appendix XV Para No. 2.31 of 22nd Report). 

Action taken 

The Ministq- of Railways are taking special steps to meet the 
demands for E.M.U. Coaches required for relieving overcrowding in 
the suburban trains. As far as the manufacture of A.C. E.M.U. 
coaches by the Railways at the Integral Coach Factoy.  Perambur, 
is concerned, the main difficulty has been the delay in the s u p p l ~  
of electric traction equipment by HEIL/Bhopal. which is trailing 
behind the production plans of the Railways and also the various 
revised promises made by HEIL. There ha\,e also btwn some hold- 
ups in the supplv of the brake equipment by M s. Saxby and  Far- 
mer, Calcutta, due to lock out in their factory and some technical 
difficulties which arose in the production of air-blast c i~ ru i t  break- 
ers  by M/s. Hindustan Bro~vn Boveri, Baroda. Action is being taken 
to overcome the problems of supply of various equipment and it is 
expected that the full planned requirements of 763 A.C. E.M.U. 
coaches for the Eastern Rauway and S.E. Railway for the planned 
level of traffic upto 1970-71 should be completed in tirnc by the  In- 
tegral Coach Factory. Perambur. Madras. 

As far as the D.C. E.M.U. coaches required by the Central and 
Western Railways are concerned. the only manufacturer so far  Ins 
been Mis. Jessop &: Co.. Calcutta, who have not yet been able to 
meet the planned requirements of the Third Plan. M :s. Jessop & 
Co. had agreed to step up their manufacturing rate from 6 coaches 
to 9 coaches lit-r month from about the middle of 1968 but there has 
been some delay in their implementing this proposal and it is now 
expected that they will be in a position to do so from about the be- 
ginning of 1969 Action has also been initiated by the Ministry of 
railways to develop additional capacity at the Integral Coach Fac- 
tory. Perambur. Madras, for manufacture of the D.C. E.M.U. coaches 



for Central and Western Railways and the regular poduction is ex- 
pected to start by about the latter half of 1969. 

With the steps that are now being taken as indicated above efforts 
will be made to supply the maximum possible E.M.U. coaches to the 
Central and Western Railways to meet their demands for replace- 
ment of old coaches and for additional services to relieve over- 
crowding. This will continue to receive the special attention of the 
Ministry of Railways. 

[Ministry 01 Railwnys (Rly.  Board) O.M. No. 68-B (C) -PAC-IV,' 
22 (0) .  dated the 20th Seplentbel-, 19681. 

Further Information 

Please furnish thc following information: 

( i )  The date by which I.C.F. is expected to turn out the 
coaches required for S.E. and Eastern Railways. 

(ii) Thc tquirements  of (DC) EMU Coaches for Western 
and Central Railways for the planned level of traffic upto 
1970-71 and the extent to which this will be met from 
various sources. 

( I )  As antlclpatcd a t  pwscnt, the planned requirement of AC 
EMU Stock for Eastern and South Eastern Railways arc expected 
to  he turned out by ICF b ~ .  about t h e  middle of 1971. subject to the 
availability of foreign exchange for lnlport of necessary components 
and timely supply of equipment from indi~enous sources like HEIL. 
Hlndustan Brotvn Roveri etc 

( 1 1 )  The requirements of DC EMU Coaches for Western and 
Central Rail~vnys for the planned level of traffic upto 1970-71. in- 
cluding throu--forward from the 3rd Plan. yet to be supplied. are as 
follo\l.s: 
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The likely availability of DC EMU'S from the various sources is 
expected to be as follows subject to the availability of foreign ex- 
change for import of components and the programme of supplies of 
equipments being adhered to by the indigenous suppIiers. 

By con~crsio~? By BY l o  Kunni~lg 
i s  of coaches Jcswps I(3:  'l'otal 

transferred 
from E. R1y. 

1970-7 I . . 10s - i - 3 I KC) 

I t  will be seen from the above that the present planned require- 
ment of 705 DC EMU coaches is expected to be met by the end of 
the year 1972. 

[Ministry of Railways (Railway Board) O.M. No. F. 68-B(C)-PAC 
W/22 dt. 23-11-1968]. 

Recommendation 

The Committee stress thqt, while continuing efforts to reduce the 
import content of E.M.U. coaches, care should be taken to see that 
the cost of manufacture of these coaches in the country is competi- 
tive with imported coaches of comparable quality and performance. 

(S. No. 22. Appendix XV Para 2.33 of 22nd Report.) 

Action taken 

The Committee's recommendations art. noted anti necessary ac- 
tion will be taken. Bulk of the imported content for the manufac- 
ture of EMU coaches is required by HEIL for the production of elec- 
trical equipments. As reproduced in para 2.32 of the Committee's 
22nd Report under consideration, HEIL have gradually reduced the 
import content of their equipment from ahout 64 per cent to 26 
per cent. 
[Ministry of Railways (Railway Board) O.M. No F. 68-D(C)-PAC/ 

IV 122 (0) , dated the 20-9-19681. 



Further Information 

Please furnish a statement showing the comparative cost of im- 
ported and indigenously manufactured EMU coaches. 

A strictly comparable cost of imported and indjgenously manu- 
factured EMU coaches are n o t  available as some of the EMUS like 
25 kV AC have not been fully imported and in the case of 1500 V DC 
EMUS the last imported consignment pertain to 1956-57, where also 
the composition and specifications were very much different from 
those being manufactured indigenously. The figures for 3000 V DC 
EMU stock which were nbtained both fully imported and also manu- 
factured indigenously with imported electrical equipments are  
available. The following available fi.gures are furnished for having 
a comparative idea: 

CJ ' 5  13'. 1 C E M U S  : .\t i l l u f~c tu reJ  at ICF and of 4-Coach Formation : 

, : I ~ I )  l ' r ~ ~ h z ~ . i  iriligenoud!: by . $ I s .  JessopsCZ: C ) .  with 
im.7 x-1c.i L ' I C - L ~ T I C ~ I  equipment in 1958-59. 12.00 

Recommendation 

3.6. The Committt3e find from the note furnished by the Ministry 
of Railways that while the capital-at-charge per billion net tonne 
kflometre adjusted to 1950-51 prices showed an improvement during 



the First and Second Plan periods, the ratio deteriorated during the 
Third Plan period. In a subsequent note however, the Ministry have 
stated that, adjusted to 1938-39 prices, there had been no deteriora- 
tion in the capital out-put ratio in 1965-66. The Committee desire 
that the discrepancies between the two sets of figures may be recti- 
fied and the correct position of the capital out-put ratio supplied 
to them. 

3.7. The Committee desire to draw the pointed attention of Gov- 
ernment to the fact that the capital assets on the Railways have 
increased from Rs. 1,521 crores a t  the commencement of the Third 
Plan to Rs. 2,680 crores at  the end of the Plan, representing an in- 
crease of 76 per cent. The Committee would like to point out in 
this connection that the liability of the Railways on account of Divi- 
dend to General Revenues has increased from Rs. 55.86 crores in 
1960-61 to Rs. 103.78 crores in 1965-66. It is, therefore, of the utmost 
importance that the Railways should clearly bear in mind the finan- 
cial implications of increasing capital assets through borrowing from 
the general exchequer so that they apply strict financial cannons in 
deciding on any scheme for additional outlay. 

Action taken 

Para 3.6 

In the original reply to Question No. 4. the booked capital outla: 
which included capital Snwstments of various price levels froin 
year to year was taken as equated capital-at-charge in the base year 
1950-51 and no attempt was made to equate the capital invested prior 
to 1950-51 to the price level in 1950-51, although it was 150 per cent 
more than in 1938-39. Had allowance for the variation of price levels 
prior to 1950-51 and that of 1950-51 been made in the original reply. 
the capital-output ratio measured in terms of capital per billion net. 
tonne kilometres adjusted to 1950-51 prices would have shown in]- 
provement in  the Third Plan period as well. This conclusion was 
brought out by the Ministry in the subsequent note taking 1938-39 
as the base. 

In consultation with Audit it has been decided to adopt the year 
1950-51 as the base allowing for increase fn prices and wage levels 
from year to year t o  the  extent possible and also taking into account 



the element of over-capitalisation. The result of this analysis i s  
furnished below: - 

(In crores of Rs.) 
- - - -______-- 

Capital-at -charge ad- 
justed to 1950-51 
pricelwage levels 
per billion net 
tonne kilometres 
taking into a c m t  
the element of 
over-capitalisation 
(which has not been 
equated). 

1965-66 . 26.07 
- - - - ---- - -- - -- - - 

While. noting the observations of the Committee. the Ministry of 
Railways would like to clarify the position further. 

The dividend payable on fresh capital investment in the Railways. 
according to the 1965 Railway Convention, is 6 per cent. I t  has been 
laid down that in respect of outlays chargeable to capital, the earn- 
ings or the savings in working expenses espected to be realised 
after meeting the average annual cost of service of the asset, should 
yield a return of not less than 6.75 per cent on the estimated cost 
o f  the work. The margin of 0.75 per cent over the current dividend 
rate has been prescribed in order to cover possible variations in 
estimating. 

Expenditure mcurred by the Railways on the acquisition of n m -  
assets or on the improvement of existing assets has to be financially 
justified before it can be allocated to Capital and no proposal for 
expenditure is ordinarily considered as having been justified unless 
it can be shown that the net return is not less than 6.75 per cent. 
In computing the additional earnings or savings in working expenses 
expected to accrue as a result bf the proposed outlay, a careful assess- 
ment is made of the past and likely future growth of traffic over a 
period as a result of general development in traflic and wlth parti- 
cular reference to the area served by the Railway and any specific 
industrial complex being set up. To help in such additional trafac 
being estimated with proper care and only after due investigation, 



the Board have instructed the Railways to undertake traf3c surveys 
not only in respect of proposals for the construction of new lines but 
also for other major line capacity works. A copy of Board's letter 
No. 68,/W4/CNL I0  '8 dated 5-10-1968 is enclosed. 

A watch on the actual return and the review of productivity of 
outlays is also prescribed in the rules. In respect of new lines opened 
for traffic. Railway Administrations submit to the Board a statement 
of the financial results of their working starting with the first year 
after they are  opened to traffic and upto the end of the 1 l th  year. In  
submitting this financial review, the Railways are also required to 
indicate, where necessary, special steps taken in the course of the 
year to develop the traffic earnings and/or to reduce the working 
expenses of the line. Open Line Works charged to capital on the 
ground of their remunerativeness and costing Rs. 20 lakhs and over 
are also subjected to a productivity test. Out of the works costing 
below Rs. 20 lakhs a selection for applying productivity tests is made 
by the General Manager in consultation with his FA L CAO. miis 
procedure is intended to ensure not only that the outlays chargeable 
to  capital are financially justified but also that the returns antici- 
pated are actually realised. 

This has been seen bv Audit. 

[Mtnistry o j  Railways (Railway Board). O.M. Xo.  68-B(C)-P.4C' 
IVIGenI. /22 (0) dated 4-11-1968.] 

MINISTRY OF RAILU'AY S 

No 68 'W4 'CNL 0 1 8 .  New Delhi. dated 5-10-1968. 

The General Managers, 

All Indian Railways. 

The Board have been considering the question of strengthening 
the organisation for carrying out Engineering and Traffic surveys 
and also the desirability of carrying out detailed traffic surveys for 
all line capacity works costing more than Rs. 20 lakhs. Hitherto, 
most of the Engineering surveys for new lines, conversions, doubl- 
ings e t ~ .  were being carried out by Senior Scale Officers. Similarly. 
Traffic surveys for new lines and conversion scheme were also being 



made by Senior Scale Officers. No detailed traffic surveys were 
being carried out for doubling and other line capacity works. 

2. In order to ensure that the most economical proposals are for- 
mulated, the Board have decided that Engineering surveys should 
be made by Senior and experienced Engineers in the I.A. grade so 
that the most economical alignment may be selected and designs and 
estimates may be more realistic. 

3. For Traffic surveys also, the collection of data and their ana- 
lysis should be in the hands of an experienced administrative officer 
of the Commercial or Operating Branch who will be in a position to 
make out a more rational assessment of Traffic prospects and the 
financial implications of the project. To ensure that the estimates 
of the anticipated traffic, capital costs and recurring expenses etc. 
a r t  realistic and the financial appraisal of the project including 
phasing of investments and return at each stage are workecc out as 
correctly as possible, the Board have decided that a Senior Scale 
Accounts Officer or. in the case of important new lines and conver- 
sion schemes, a Dy. Chief Accounts Officer, with experience of traffic 
costing should work in close association with the survey team. 

4. In the light of the above decisions of the Board the following 
genchrnl instructions are issued for guidance of the Railway Adrninis- 
trations in the matter of surveys and composition of sunTey teams. 
Provision for the posts mentioned below should invariably be in- 
cluded in the estimates for surveys along with other field and o5ce  
staff: - 

(i) Detailed traffic surveys should be carried out not only for 
new lines and conversions but also for doublings and other 
line capacity works costing more than Rs. 20 lakhs each. 

(ii) All such trafRc surveys should be conducted by a Dy. C.C.S. 
or Dy. C.O.P.S. assisted by a Senior Accounts OfFlcer or 
a Dy. Chief Accounts Offlcer, as the case may be, prefer- 
ably with experience of tra88c costing. 

jiii) All Engineering surveys for new lines, gauge conversions 
and doublings should be under the charge of an Engineer- 
in-Chief in the Inter Administrative Grade. The Engineer- 
in-Chief should be in overall charge of the trafec survey 
of the project also and the traffic survey report should be 
prepared under his general guidance. 

(iv) On those Railways where separate Construction Organfsa- 
tion exist under a Chief Engineer, the Engineer-in-Chief 

.Y 1 52(ali)LS-'1. 



(Survey) should work under the Chid Engineer (Cons- 
truction); otherwise the Engineer-in-Chief should work 
directly under the General Manager. 

5. The receipt of this letter may please be acknowledged. 

The Committee note that the only Railway which has a sizeable 
number of indents outstanding for more than a week is the Western 
Railway. In view of the fact that the number of wagons, locomotives 
etc. on the Railways as a whole is in excess of the traffic load, the 
Committee consider it should be possible to take effective remedial 
measures to bring down the indents outstanding for more than a 
week on the Western Railway. The Committee would like to be in- 
formed of the measures taken to improve the position on the Western 
Railway. 

( S .  No. 26, Appendix XV, Para 3.19 of 22nd Report). 

Action taken 

The Western Railway's capacity to reduce the quantum of indents 
outstanding for more than a week is determined by the pattern of 
traffic offering. If the traffic offered for despatch is in excess of 
movement and transhipment capacities, there will always be some 
delay in regard to the clearance of this traffic and such delays cannot 
be eliminated by the deployment of additional wagons and locomo- 
tives. 

2. The bulk of the traffic originating on the Broad Gauge system 
of the Western Railway is for destinations on the same gauge, where- 
as a sizeable proportion of the traffic materialising on the Metre 
Gauge is for destinations on the Broad Gauge mvolving transhipment 
a t  break-of-gauge points. This will be ev'dent from the fact that the 
percentage of wagons loaded for break-of-gauge points during the  
period January to June 1968 varied from 6 per cent to 7 per cent cm 
the Broad Gauge and 23 per cent to 30 per cent on the Metre Gauge. 
Movements via transhipment points are normally difficult and tran- 
shipment performance is dependent upon the contractor's ability to 
supply the labour required for transhipment of wagons. The avail- 
ability of labour for transhipment of wagons has deteriorated in the 



last few months to such an extent that all transhipmient points on 
the Western and Northern Railways have become major bottlenecks. 
This unfortunate development has adversely affected the ciearance 
of transhipment traffic as well as other traffic originating on the 
Metre Gauge systems of the Western and Northern Railways to t he  
extent wagon mobility was reduced by the hold-up of transhipment 
wagons at terminals and intermediate points. The transhipment of 
Metre Gauge wagons at break-up-gauge points serving the metre 
gauge systems of the Western and Northern Railways deteriorated 
from 825 wagons per day in March 1968 to 667 and 622 wagons per 
day in May and June 1968 respectively. To meet this development, 
the loading of transhipment traffic on the Metre Gauge system of the 
Western Railway had to be reduced from 509 wagons per day in 
March 1968 to 411 and 404 wagons per day in May and June 1968 res- 
pectively. 

3. This deterioration in transhipment capacities coincided with 
the burrsper wheat crop from Punjab and Haryana which had to be 
moved before the monsoon broke in July 1968, as the storage accom- 
modation in these two States was not adequate to cope with the 
record proaremcnt of 15.12 'akh tonnes achieved by the Food Cor- 
poration of India from May to July. 1968. As a result of special ar- 
rangements made by the Railways to move the rabi crop on top prio- 
rity basis, about 15.5 lakh tonnes of wheat and other foodgraim in- 
cluding 11.3 lakh tonnes on Government account were despatched 
by rail from Punjab and Haryana during the period May to July 
1968. This performance which constitutes an all time record for 
loading of foodgrains from these two States was achieved without 
any reduction in the movement of imported foodgrains and fertilisers 
from ports to consuming centres in the interior. The massive move- 
ment of imported and indigenous foodgrains resulted in heavy deten- 
tions to loodgrains wagons at the unloading points which were not 
able to cope with this avalanche due to inadequate storage, road 
transport and labour arrangements. The large scale immobilisation 
oi' foodgrains wagons at terminals adversely affected wagon turn 
round and consequent availability of wagons for other user? of  rail 
transport on other Railways including the Western Railway bnth for 
originating and transhipment traffic. 

4. The removal of civil bans on the inter-State movement of coarse 
grains and pulses from 1st April, 1968 also resulted in a sucMen spurt 
in grain registrations and submission of inflated demands by grain 
traders. The combination of these factors resulted in registratims 
outstripping movement and transhipment capacities on the Western 
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Railway to such an extent that 1719 and 12608 indents remained out- ' 
standing for more than a week at the end of July 1968 on the Broad 
Gauge and Metre Gauge respectively. 

5. The following emergency measures have been taken by the 
Western Railway to reduce the number of indents outstanding for 
more than a week on that Railway:- 

(a) Old dated registrations are being cleared on preferential 
basis. 

(b) Bulk supplies are being arranged at selected loading points 
for clearance of bulk registrations. 

(c) Consignors have been permitted to arrange transhipment 
of their cosignments at  break-of-gauge points with their 
own labour for which rebates equivalent to what the Rail- 
ways would have otherwise spent in transhipping such 
cosignments, are being paid to the consignors concerned. 

(d) Transhipment Inspectors have been appointed at all tran- 
shipment points for recruiting labour required for handling 
the full quota of transhipment traffic and entertaining 
labour supply offers from the trade and outside agencies. 

(e) Labour contractors at  transhipment points have been 
granted free railway passes for transport of labour from 
places of recruitment to places of work. 

[Ministry of Railways (Rly. Board), O.M. No. 68-B (C) -PAC-IV/% 
(0), dated 20th September, 19681. 

Further Information 

Please intimate the present position of registrations pending in 
Western Railway for less than a week and more than a week on broad 
gauge as well as metre gauge sections. 

The position of outstanding registrations pending on Western 
Railway as on 31st October, 1968 for less than a week and more than 



a week on Broad Gauge as well as Metre Gauge sections is given 
below :- 

Resistration 
.rota1 - - - -  

More 1 Less 
than a than a 

week week 

BROAD GAUGE 

For free destinations . I 136 130 1006 
For quota destinations. 145 10 I35 

For restricted destinations . 46 I 8 28 
For special type of stock . 49 I I 38 

Grand total 1376 J 69 I 207 

METRE GAUGE 
For free destinations . I 036 . . 1036 
POT quota ,, 179 . . I79 
For restricted ,, 92 1 754 167 

For special type of stock . 32 9 23 
Grand total 2168 763 1405 

2. It  will be seen from the above that on the Broad Gauge out of 
a total outstanding registrations for 1376 wagons only 169 indents 
were outstanding for more than a week. The ~nden t  outstanding for 
free destinations were mainly on account of bulk registration of 
salt at Kharaghoda and Patri in excess of loading capacities, and in 
sp ik  of loading 2736 wagons of salt from these points in October 
1968 these indents remained pending for more than a week. 

3. On the Metre Gauge, no demands for free destinations were 
pending for more than a week. The large number of demands pcnd- 
ing for restricted destinations for more than a week were mainly 
for destinations on the N.F. Railway which had restricted the loading 
of traffic to destinations east of Siliguri from 5th October, 1968 on 
account of extensive breaches which resulted in suspension of goods 
and passenger services on the affected sections. 

[Ministry of Railways (Rly. Board), O.M. No. 6843 (C) -PAC.?V/22 
(0) dated 23-11-1968]. 



Recommendation 

Now that the Railways have a surplus capacity and are looking 
for traffic, the Committee feel that it should be possible to meet the 
consumers' requirements of wagons in less than a week of the regis- 
tration of the demand. 

(S. No. 27, Appendix XV, Para 3.20 of 22nd Report). 

Action taken 

The Railways' capacity for clearance of traffic is determined by 
several factors, of which the most important is the line capacity for 
goods traffic. The existing surplus t ranspxt  capacity rt.lates to capa- 
cities created for movemnt  of raw material including coal for Steel 
Plants, finished products of Steel Plants and export ore. The move- 
ment capacities developed for these items of traffic cannot be trans- 
ferred to other sectors, and as such this surplus capacity is not avail- 
able for meeting the demands of other users of rail transport. 

2. I t  should be possible for the Railways to meet the consumers' 
requirements of wagons in less than a week of the registration of the 
demands provided the patterns of traffic offerings conform to move- 
ment capacities developed on each of the Zonal Railways, and there 
are  not setbacks in Railway operation on account of uncontroIlabIe 
factors, such as civil disturbances, labour strikes, floods, labour short- 
age at transhipment and unloading points, etc. Further, the overall 
transport capacity available on the Railway has to be seen in relation 
to the overall demand; it is not equally available for full application 
a t  all points of requirement at  all times. Ln the circumstances, there 
will always be some delay in regard to clearance of demands submit- 
ted in excess of loading and movement capacities during the busy 
season. 

3. The Railways accept indents from consumers regardless of the 
physical loading capacities available at  the loading points. There is 
consequently scope for bulk registration of demands which may ex- 
ceed the daily loading potential at  certain loading points to such an 
extent that the demands cannot be cleared within a week of the re- 
gistration despite full utilisation of the daily loading potential, De- 
lays also occur whenever restrictions are imposed on the loading of 
trafilc for particular destinations or routes to suit dislocations and 
setbacks in Railway operation caused by various factors, some of 
which are beyond the controI of the  Railways as mentioned above. 



4. A special watch is being kept by the Railway Board and Zonal 
Railways on the clearance of outstanding registrations, and every 
effort is being made to meet the consumers' requirements of wagons 
in less than a week of the registration of the demands. 

[Ministry of Railways (Rly.  B m ~ d )  , O.M. No. F. 68-B (C) -PAC.N/% 
(0) dated 20-9-1968 1. 

Recommendation 

The Committee are not satisfied with this explanation. As stated 
in the note furnished by the Ministry, the number of M.G. oil tank 
wagons on the Railways on the 1st April, 1961 to 1964 were as under: 

This clearly shows that about one thousand Metre Gauge wagons 
were added after 1st April, 1962, even though the Ministry of Rail- 
ways became aware of the proposal for the construction of the pipe- 
line between Gauhati and Siliguri. Had the Ministry curtailed their 
orders for oil tank wagons expenditure on the procurement of wagons 
in excess of requirements would have been avoided. 

(Sl. No. 28, Appendix XV, Para 3.24 of 22nd Report). 

Action taken 

When the idea of laying a pipeline from Gauhati to Siliguri was 
mooted, the Railways had strongly opposed this idea. Even when 
a techno-economic study was undertaken the Railways had reiterat- 
ed their opposition. Till October, 1962 when the Anal decision was 
taken by the Government of India to lay this pipeline, it had been 
anticipated that the Railways would have to meet the transport re- 
quirements of the refineries. 

2. Even after a decision was taken regarding laying of the pipe- 
line, no firm indication was available as to when the project would 
be completed. Actually the pipeline was completed only in October, 
1964, while the Refinery had already started functioning in January, 
1962. 



3. The Ministry of Railways have, however, noted the recornmen- 
dations of the Committee and are exercising adequate care bcfore 
adding to the fleet of tank wagons. 

4. This has been seen by Audit. 

[Ministry of Railways (Rly. Board), 0.M. No. 68-B (C) -PAC-IVj22- 
(0), dated 3rd December, 19681. 

Recommendation 

The Committee can hardly appreciate the plea that "factors be- 
yond the control of the Railways led to deterioration" in the utilisa- 
tion of oil tank wagons. In their opinion, the decrease in the ratio 
of loading to fleet was mainly due to the acquisition of oil tank 
wagons in excess of actual t r a c  requirements. The Committee hope 
that the existing oil tank wagons will be utilised to full capacity and 
further acquisition of these units will be made only after thorough 
xrut iny of the needs of traffic. 

(S. No. 30 Appendix XV, Para 3.28 of 22nd Report). 

Action taken 

I t  is submitted that the deterioration in the utilisation of oil tank 
wagons reflected in the figures of the "ratio of loading to fleet" was 
due to several factors. In addition to the factors already enumerat- 
ad earlier, the sharp deterioration noticeable from 1962-63 w a s  main- 
ly caused by the drastic change in the pattern of movement of POL 
traffic on the Metre Gauge section in the Eastern sector. Till the 
Gauhati refinery was commissioned, the petroleum products to  the 
Metre Gauge areas in Bihar and U.P. were being routed from Budge 
Budge via Garhara transhipment point. After the commissioning of 
the Gauhati Refinery, a substantial quantum of POL products started 
moving to these areas from this refiner?; by all Metre Gauge route 
viu Katihar. This led to an lncreasct in the lead for this traffic. Also, 
the movement had to take place over the operationally difficult Metrc 
Gauge section Gauhati-Siliguri-Katihar. The traffic over this section, 
particularly to Assam area, r e ~ s t e r e d  a sharp increase from 1962-63 
onwards in the wake of the Chinese aggression in October. 1962. 

The views expressed by the Committee have been noted. Thc 
existing oil tank wagons will be utilised to the maximum possible 
extent and a thorough scrutiny of the needs of t r a5c  made before 
programming any additional tank wagons. 

[Ministry of Railways (Rly. Board), O.M. No. 68-B (C) -PAC-IV/22- 
( O ) ,  dcrted 7th October, 19681. 



Recommendation 

The Committee feel that Government should very carefully exam- 
ine the pattern of traffic which has resulted from the development of 
bhe Petroleum industry in the country. Government should delimit 
a t  the planning stage the most economic and efficient means that they 
want to follow for speeding up transport of POL traffic as the Rail- 
ways should be given a clear picture of the pattern and extent of 
POL traffic that they will be required to handle so that they can gear 
up their operating phns  includmg manufacture of oil tank wagons 
in accordance with these requirements. 

(S. No. 31, Appendix XV, Para 3.29 of 22nd Report). 

Action taken 

The Ministry of Railways note the recommendations of the Com- 
mittee. The matter will be pursued with the Ministry of Petroleum 
and Chemicals. 

[Minis t ry  of Railuv~ys (RZy. Board),  O.M. NO. 68-B (C)-PAC-IP '22- 
(0).  dated 7 t h  Octohe~ .  19681. 

Recommends t ion 

The Committee feel that Government should very carefully 
exarnlne the pattern of traffic whlch has resulted from the develop- 
ment of the Petroleum industry in the country. Government should 
delirmt at  the planning stage the most economic and effment means 
that they want to follow for speeclng up transport of POL t r a c  
as the h l w a y s  should be g v c n  a clear pc tu re  of the pattern and 
extent of POL traffic that they will be required to handle so that 
they can gear up their operating plans including manuiclcture of oil 
bank wagons In accordance wlth these requirements. 

[S. No. 31. Para 3.29 of Appendix XV to 2 k d  Report (Fourth 1,ok 
Sabha) 1. 

Action Taken 

Extensive studies have been made to make as realistic a forecast 
as can be madc at n given time, of the product-wise r e q u i m e n t s  tn 
the next 5 to 8 ytnrs. These edimates are further broken up r e g i o ~ ,  



,w'ise to determine the .quantum of transport, road and rail, required 
:at each of the loading bases, i.e. the main installations including 
-the coastal refineries, the pipeline terminals and the break-of-gauge 
transhipment pints .  All of these studies are made by pooling the 
marketing intelligence of the oil companies, the information about 
'the planning of future growth available with the Planning Com- 
mission and the concerned Ministries, the Railway Board and the 
Indian Institute of Petroleum. The Joint Technical Group set up 
'by the Planning Commission published special studies on the move- 
ment of petroleum products between 1966 and 1970. In the pre- 
paration of this Report, the Joint Technical Group held consulta- 
tions with the Ministry of Petroleum and Chemicals, Industry and 
-the Railways and Inland Petroleum Movements Committee com- 
prising of the oil companies. In connection with the planning of 
-requirements for the Fourth Plan, another such detailed study has 
now been undertaken by this Ministry in collaboration with the 
Railways, the Indian Institute of Petroleum, the concerned Minis- 
tries, the Planning Commission and the marketing oil companies. 
'These studies were placed before the oil Advisory Committee for 
$consideration on 20th July, 1968. 

In preparing tne demand and movement estimates, note is 
invariably taken of the most economic and efficient means of trans- 
port of POL traffic within the framework of the available capacities. 
For instance. the first perference in drawing up transport plans has 
'been given to the utilisation of the existing pipeline capacities. 

The National Council of Applied Economic Research have also 
been entrusted with the specific study of determining more precise- 
ly  the end-use consumption of major petroleum products in the hope 
that this study may help the Ministry in preparing the more realis- 
Sic projections of future growth rate of demapd. 

It is also the policy of this Ministry to lay pipeline in future 
.only after p i o r  consultation with the Railway Board. No unilateral 
.decision is being taken in such cases. 

TMinistry of Petroleum & Chemicals-(Department of Petroleum)- 
D.O. letter No. 131 12i68-10C, dated 28th November, 19681. 

Recommendation 

While there should be no objection to rail capacity being some- 
what ahead of the demand, the Committee feel that there should 
be a realistic appraisal of trafflc requirements from year to year 



so that the prograanme for the manufacture of Box -xagons and 
other rolling stock is tailored to requirements. The Committee 
consider that, had a more realistic appraisal been made about the 
requirements of box wagons in the light of traffic offering for c o d  
and ore, it should have been possible to cui-tail to a larger extent 
the orders for the production of box wagons. 

(S. No. 32 Appendix XV, Para No. 3.32 of 22nd Report) 

Action taken 

The observations of the Committee are noted. The Ministry of 
Railways would like to add that a review of requirements of wagons 
and othcr rolling stock is being made every year at the time of 
the p-egwation of annual Rolling Stock Programmes. The type- 
wise requirement of wagons is assessed during such reviews. 

This has been seen by Audit. 

[Ministry of Railways (Rly .  Board),  O.M. No. 68-B ( C )  -PAC-IV/2% 
(0) .  2nd December, 19681. 

Recommendation 

In the opinion of the Committee, an increase of 65 per cent in 
the working expenses of the Railways during the Third Plan periotl 
is not a matter to be treated lightly. 

The fact that the Railways have been able to meet their obliga- 
tions by increasing freights and fares repeatedly during the last 
four years of the Third Plan should not make them oblivious to 
the fact that it is saddling the general economy with heavy sur- 
charges. Besides, the Railways should clearly grasp the fact that 
if the rates continue to rise at  the present rate, it is conceivable 
that an appreciable portion of traffic may get diverted to roadways 
which would only further aggravate the financial position of the 
Railways. The Committee consider that the best means of aug- 
menting earnings is by improving the competitiveness and quality 
of service so as to attract more traffic. The Railways should also 
simultaneously take effective measures to arrest the rising expenses 
on working so as to take full advantage of thc economies of scale 
and the improvements in rolling stock, track which have been 
effected as such heavy capital cost during the Third Plan. 

(S. No. 33. Appendix XV. Para 4.9 of 23rd Report) 



Action taken 

The observations of the Committ:.~ are noted. Appropriate 
economy measures are being enforced in resp..:ct of all items oZ 
expenditure, capital, revenue and other heads. Reduction in 
expenditure in staff is being pursued with vigour. The ban imposed 
on creation of posts and filling up of posts in administrative offices 
at all levels is being observed. 

EfIorts are being made to secure more traffic for Railways by 
improving the quality of service offered, for instance, in the matter 
of adequate and timely supply of wagons, speeding up transit and 
ensuring safe transit. A Marketing and Sale Organisation on each 
Railway is making vigorous efforts to keep in closer touch with 
the spec& needs of rail users with a view to provide better facili- 
ties not only to retain existing traffic but also capture additional 
tarffic. 

[Ministry oj Railways (Rly. Board), O.M. No. 68-B (C) -PAC-IV, 22- 
(0), dated 20th September, 19683. 

The Committee are not convinced by the explanation (economy 
in expenditure in staff). In August, 1967, the Committee had asked 
the Ministry of Railways to furnish the percentage of expenditure 
on staff employed in the Railway Board and Headquarters offices 
of the zonal Railways to the ovcrall expenditure on stafT over the 
period covered by the three Plans They were informed that the 
relevant statistics were be~ng collected. In the course of evidence 
(December 1967) the Committec were informed that the study 
would be completed in another four weeks' tlme. In January, 1968. 
it wao stated: 

"No study has been made so far on the point raised by the 
Public Accounts Committee. However, a quick analysis 
has since been undertaken and a report will be submitted 
to the Committee as early as possible." 

The Committee regrc' to observe that the information is still 
awaited. In the absence of the particulars called for, the Committee 
are not in a position to appreciate the economies stated to have been 
JlCcted in the expenditure on s t d .  



In this connection, the Committee would also like to invite 
attention to the following recommendation of the Estimates Com- 
mittee, made in para 11 of their 10th Report (Fourth Lok Sabha): 

"The Committee feel deeply concerned to note that roughly 
63 per cent of the working expenses of the Railways is 
on staff cost and 37 per cent on materials and equi?ments. 
The Committee cannot too strongly stress the need for 
reduction of the high expenditure on administration." 

While endorsing the views of the Estimates Committee, the Com- 
mittee stress that fhe Railwa?. Board should itself. set a high 
example of economic and efficient runninq by reducing its own 
strength to the minimum. The RalluTay Board should simultaneous 
1y take up the question of fixing the strength of the Zonal and the 
Divisional Offices of the Railways :,t :i icvel consistent with the 
requirements so as to achieve the utmost cconomy. T!ie Committee 
would like to be informcd of the artlo:] taken tn cffect economv 
and to absorb gainfull? the staff which is rendcred surplus due to 
reorganisation of the Railways ar,d o;hel. economy measures. 

(S. Nos. 34 & 35, Append!\: XV, Paras 4 12 S. 4 13 of 2 n d  Report.) 

Action taken 

The number of staff on the Indian Railways has to be viewed 
in relation to the out-put of the Railways in terms of Traffic Units 
(made up of passenger kilometres and not tonne kilometres pro- 
duced), as in the table below:- 

T o t A  'l'otal No. of 
Staff r d i c  staff per 
(000) units million 

(.Millions) traffic 
units 



2. There has generdly been a grogressive reduction in the s t a  
when viewed in relation to the traffic carried. 

3. The number of staff shown above does not include the casual 
Labour employed on the Railways. The following figures will show 
that the number of casual labour has also progressively come down 
during the recent years:- 

No. of casual 
labourer 

4. It is not, however, suggested that no scope exists for further 
economy in staff. There has been a steady change in the last 
decade in the conditions of working due to progressive modernisa- 
tion of the Indian Railways. The profitability of the Railways has 
also been adversely affected in the recent past. In view of these 
considerations, special efforts have been made during the last two 
years or so not only to control 2nd reduce the staff strength but 
also to achieve economy in other ways. 

5. Some of the important measures to control and bring down 
the staff strength are mentioned below:- 

(a) A ban has been imposed on creation of posts and recruit- 
ment of staff for administrative offices. An attempt is 
also being made to reduce staff requirements by rationali- 
sation and simplification of procedures and eliminat~on of 
relatively infructuous work. 

(b) The Efficiency Bureau has made a study of the trends of 
staff strength on Zonal Railways and the creation of 
Additional posts even for maintenance and operational 
purposes in certain departments where scope for economy 
seemed to exist has been made subject to serve restric- 
t ions. 

(c) Due to the various measures taken certain staff have 
become surplus. A ban has, therefore, been imposed in 
February 1968 on the direct recruitment of Class I11 staff, 
without Railway Board's prior approval. in the operational 



and maintenance categories also, with a view to absorb- 
ing the surplus staff after training when necessary. 

(d) In March, 1968, the Financial Advisers & Chief Accounts 
Officers of the Indian Railways were asked to review the- 
cadre strength of each department on priority basis and 
ensure that additions to staff strength take place only 
in unavoidable circumstances and reductions are made in 
departments where modernisation or rationalisation is 
being introduced and where workload is otherwise getting 
reduced. 

(e) A yardstick has been laid down for provision of Class IV' 
staff to offices and officers which should result in some 
economy. 

( f )  With a view to having still stricter control over the re- 
cruitment of Class IV staff in operational and maintenance 
categories, orders have been issued to Rzilways that the 
power to decide whether recruitment against regular posts 
should be made or not should be withdrawn frcm the 
lower authorities and exercised only by the Gener?l 
Manager and F.A. & C.A.O. personally. 

(g) Railways have been asked to undertake an immediate 
review of the present yardsticks for determining staff 
strength in various categories in view of changes in work- 
ing conditions during the past decade or so. consequent 
on provision of additional facilities, labour saving devices 
and improved standard of communications. improved 
tools and equipments etc. 

(h)  The Efficiency Bureau of the Rallwav Board has already 
reviewed the staff strength of the Engineering Depart- 
ment in the Headquarters and Divisional Offices of some 
of the Railways. A considerable number of posts has 
already been surrendered and some more surrenders are 
expected. A similar review of the Si.gna1 and Telecom- 
munication Department is in hand by the Efficiency 
Bureau. Reviews have also been made by the Effic~erlcy 
Bureau of certain other organisations like the Metric 
Cells, Flood Organisation and Public Relations Organisa- 
tion on the Raiiways. These revlews have already yielded 
results or are expected to do so in the near future. 

6. The staff rendered surplus have been employed to fill up exist- 
ing vacancies due to wastage and retirement. They have bven 
trained in alternative categories u~here additional requiremcnts- 



existed due to maintenance and operational needs thus avoiding 
fresh recruitment. la certain cases they have been employed on 
alternative duty like Ticket Checking to increase railway revenues 
or replace the employment of casual staff. 

7. The Ministry of Railways are fully alive to the need for setting 
an example to the Railways by reducing the strength of their own 
office to the minimum as suggested by the Public Accounts Com- 
mittee. A Committee consisting of three Directors waq recently 
appointed to go into the need for the gazetted posts in the various 
departments. Based on an overall review as also the recommenda- 
tions of this Committee the following posts were surrendered. 
. - . - - -. - - -- - -- -. ............ ..... ........ ... 

I .  Joint Directors . 6 

2. I)epur\ Director . . I 

3 .  Assistant DirectorclO. S.1) . . 7 

4. .4sstt. Inspecting Ofiicer., . 4 

5 .  Section Officerx . 13 

The Kon-gazetted strength o l  :hc Board's Offirt. wa.; also analysed 
in detall and the following red~:ct!on have so far been made:- 

Reduction so far 
accepted by 
Directors' Commi- 
ttee. 

4. Other categories (Inspectors, Draftsman, 
Accountants etc.) . 12 

Scope for further economy is also being explored. 

8. As regards the specific ~nformation desired by the Public 
Account: Committee relating to percentage of expenditure on staff 



employed in the Railway Board and Headquarters offices of the 
Zonal Railways to the overall expenditure on staff over the period 
covered by the three Plans, a note giving the information is attached. 
The submission of this information to the Committee was delayed 
as it was not readily available in the shape required and had to be 
specially compiled. 

[Ministry of Railways (Rly .  Board), O.M. No. 68-B (C) -PAC-IV/22 
(0), dated 20th September, 19681. 

Enclosure to reply to Recommendation No. 34 and 35 

NOTE 

on the 

Porcentage of expenditure on staff employed in the Railway Board 
and Headquarters Offices of the Zonal Railways to the ovemll 
expenditure on staff over the period covered by the three plans. 

No formal study had been made of the percentage of the expendi- 
ture on the Railway Board and Headquarters office on each Zonal 
Railway to the overall expenditure on staff. The information has 
since been compiled as in the two statements. Annexures I & IT 
attached. 

2. It will be observed from the statement at Appendix 111 that the 
percentage increase in the espmditure on staff in the Railway 
Board's Office which showed an increasing trend during the First 
and Second Plan periods, has since stabilised at the end of the 
Third Plan periods; in fact, there is a marginal reduction. The increase 
during the first two Plan periods is to be viewed against the back- 
ground of the workload due to the large scale increase in develop 
mental expenditure undertaken. 

3. In Appendix 111, an attempt has been made to bring out the 
percentage of expwditure on staff in the Headquarters offices of 
each of the Zonal Railways to the total staff expenditure at the 
beginning and end of First Plan and at the end of the Second and 
Third Plan periods. The all-Railway position has also been shown. 
Kt may be recalled that the Indian Railways system was reorganised 
3152(aii)LS--8. 



and regrouped in 1951-52. The various regrouped Railways started 
functioning on the  dates shown:- 

Southern Railway* 14-4-1951 

Central Railway . 5-1 1-1951 
Western Railway . 5-1 1-1951 

Eastern Raiiwayt . 14-4-1952 

Northern Railway . 14-4-1952 

North Eastern Railwaye* . 14-4-1952 

4. It will be seen that in t h e  vear 1951-52 the Eastern, Northern 
and North Eastern Railways were not  vet constituted while the  
Central and Western Railways cam(. into being l a t ~  in that financial 
year. Further, under the system of hooking expenditure. the Head- 
quarters staff costs were not classified s t p r a t e l y  and have had to 
be specially compiled for the committee. It has not heen possible 
for all the Railways to compile this information for the vears 
1951-52 and 1955-56 due to t h e  organisationnl changes and time-lag 
involved. A comparison of the ~xpendi turf t  011 headquarters staff 
as a percentage of the to?nl staff costs on Railir.ays for 1960-61 (and 
of Second Plan) with that for the year 1965-66 (end of Third Plan) 
will show that there has been improvcmcnt uniformly on all the 
Railways. The headquarters expenditure in tho year INS-66 varied 
from 5.6 per cent on the Central Railwa\. to 11.8 per cent on the  
North Eastern Railway. Thc Korth Easter:~ and Northeast Frontier 
Railwavs are working on the District pattern of organisation and 
have considerably more work done 2: the Railway headquarters 
than divisionalised Railways. The headquarttm establishments, of 
these two Railwavs arc.. thcreforc, relatively heavicr. The other 
two Railways on which the percentage of expenditure of head- 
quarters staff to total staff expenditure is somcwhat higher are the  
Northern and South Eastern Railways. Tt wot.11d. howcver, appear 
that in the case of these twr, R.nilways, the total  staff expenditurc 
is relatively low which gives n higher perccntaqe for the head- 
quarters expenditure. Otherwise the figurvs o f  expenditure on 
headquarters staff are generally under control on  all Railways. 

*South Central Railwav h a  since been carved out of Southern and 
Central Railways from 2nd October, 1966. 

+-This was bifurcated into Eastern and South Emtern Railways from 1st 
September, 1955. 

**Bifurcated into North Eartrrn and Northpa51 Frortt~rr Roilways from 
15th January, 19M. 



The South Central Railway was formed on 2nd October, 1966, 
that is, in the later half of the financial year of 1!36647. I t  has 
been roughly estimated that the effect of the creation of this zone 
would be to increase the headquarters staff cost as a percentage of 
total staff costs by about 0.2 per cent overall for aU Indian Railways. 
On the South Central Railway individually, it is seen from the 
figures for the period of 2nd October, 1966 to 31st March, 1967, that 
the percentage of expenditure on headquarters staff to total staff 
was of the order of 6.1 per cent. 

Recommendation 

The C o m m ~ t t e ~  are perturbed to find that the performance in 
regard to Coal consumption has deteriorateti in both monetary and 
phys~cal terms. The Committee feel that if the Railways had ~ u t  
to full use technolog~cal developments and their own expertise in 
fuel economy ~t should have been possible to reduce the coal bill. 
The Committee stres. that  the Railways should pay urgent atten- 
tion to hrel economy and implement economy measures with deter- 
mination and vigour to arrest the rising trend in Coal bill and to 
achievc nxtwmurr cAconomv consistent with efficiency. 

(S. No. 36 Appendix XV. Para 4.17 of 22nd Report). 

Action taken 

The observations of the Committee are noted. Further exami- 
nation of the question of increase in coal consumption during the 
years 1960-61 to 1965-66 indicates that the following were the main 
reasons: 

(1) reduction in the supply of superior grade coals to the 
Railways (This is the main reason for the increase in 
specific consumption on passenger services), 

( i ~ )  drop in average gross load and average speed of goods 
trains hnuled by steam locos, consequent on introduction 
of diesel and electric traction on the trunk routes and 
high tramc density sections leaving the inferior services 
to the steam traction, 

(~ i i )  increase in number of vehicles dealt with per shunting 
vnginc. hour in case of shunting services. 

While i t  is not possible to alter the conditions referred to under 
items ( i )  and (iii) itt!m (ii) is being examined in detail. Certain 



technological improvements to increase fuel efficiency on &earn 
locos are under investigation. Besides the action taken as already 
mentioned in the note at  Appendix XI of the Report, the coopera- 
tion and the enthusiasm of loco running staff is also being secured 
by intensive training and suitable incentive schemes. Constant at- 
tention is being paid to achieve economy in Inco coal consumption 
consistent with efficiency. 

[Mortwtry of Railways (R ly .  Board) O.M. No. F, 68-B(C) PAC/IV/ 
22 (0) . dated the 21st Scptem her. 1 9681. 

Recommendation 

The Committee cannot help feeling that the original anticipation 
by.th,e Ministry of Railways that cent per cent indigenous produc- 
tion could be established within a period of 5 to 6 years from the 
date of signing of the Agreement with the firm has proved unrealis- 
tic. While the Committee would like the Railways to accelerate the 
programme for the indigenous manufacture of components and parts 
required for electric locomotives, they stress that care should bc 
taken to ensure their quality and price do not compare unfavoura- 
hly with the imported product. 

(S. No. 41. Appendix XV, Para 5.19 of 22nd Report) 

Action taken 

As already explained to the Committee in the note enclosed as 
Appendix XI11 of the 22nd Report, the manufacture of all the 13 
items covered by the Collaboration Agreement would be established 
by November, 1968 i.e. in a period of 6 years from thc date of the 
signing of the Agreement. This would go to show that cent per cent 
indigenous production would have been established for all the 13 
items covered by the Collaboration Agreement. It would appear 
that the Committee have come to the conclusion that the original 
anticipation of the Ministry of Railwavs that cert  p6.r cent indiqen- 
ous production would be established within a period of 5 to 6 years 
from the date of signing of the Agreement with the firm has proved 
unrealistic, based on the statement of the Railways in the Note at  
Appendix XIn of the 22nd Report that the locomotives produced 
at the Chittaranjan Locomotive Works will still continue to have 
.some import content consisting of basic raw materials like copper, etc. 
and finished products like insulating materials which are not yet 
available from the indigenous industry. In this connection. 

.the Ministry of Railways would like to submit that the 
~nt jdpa t ion  of the Mlnistrv of Railways in October. 1882 that cent 



per cent indigenous production can be established within a period 
of 5 to 6 years from the date of the signing of the agreement with 
the firm, only contemplate'd the indigenous manufacture of the items 
covered by the Collaboration Agreement and did not include the 
basic materials like copper, insulating materials, etc. which will 
necessarily have to be obtained from such sources as may be avail- 
able. Indigenisation of these basic materials will depend upon the 
availability of ihese mater.als from the general trade and their 
importation, till such time these are available indigenously, cannot 
be avoided. 

The Ministry of Railways note the recommendation of the Com- 
mittee for accelerating the programme of indigenous manufacture 
of components and parts required for the electric locqmotives and 
will also ensure that the  quality and the price compares favou~ably 
ivith similar imported products. 

[Ministrg of Railu3ays (Riy.  Boc:rd), O.M. No. 68-B(C)-PAC-IV '22- 
(0) .  dared 20th September, 19683. 

Further Information 

Please furnish a note indicating the precise steps taken for accele- 
rating the indigenous production of the loco components not covered 
t>y foreign collaboration. 

Reply 

Apart from thr 1:i items of major electric traction equipment5 for 
which Collaboration Agreement was entered into with M s. Group cf 
the Continent in November. 3962 and which have now been developed 
indigenously, the question of manufacturing the other components of 
the electric locos has also been pursued vigorously. The various items 
both electrical and mechanical which have been developed outside 
the Collaboration Agreement with Mls. Group are enclosed rts A- 
dix IV. 

In addition. action is also being taken to develop the other items 
and the progress in this connection is furnished as Appendix V. This 
matter is being further pursued. 



The following figures would indicate the gradual increase in the 
indigenous content of the electric locomotives manufactured at CLW. 

- -- - . A - . -- -- 

Year Approximate value of indigenous equipment 
per loco (in lnkhs of Rs.) 

--. ---- ---- -- - . * -- - ----. -- -- 

1963 . Nil 
1964 . Nil 
1965 . Nil 
1966 . 0-35 to I .o5 tor vdr-ious bntchcs 

1967 . 3-29 
1968 . 4 -69 (anticipated, 

1969 . 6.43 (anticipated) 
1970 . Over 7 . -  (anticipated). 

[Ministry of Railways (Rly. Board) O.M. No. F 68-B(C)-P .ACIIV;  
22 (0) , dated the 21st September, 19683. 

Recommendation 

The Committee note that it has been possible to establish capacity 
for the manufacture of 6 electric locomotives per month only in 
March, 1966 as against the original target of April, 1963 envisaged 
by the Railways. Now that the production of electric locomotives 
has been fairly well established, the Committee would like the Rail- 
ways to plan the manufacturing programme to match their opera- 
tional requirements. 

(S. No. 42, Appendix XV, Para No. 5.22 of 22nd Report). 

Action tabn  

Noted. The total requirement of electric locomotives for the period 
196867 to  1970-71 has been estimated as 325 AC and AC IDC locorns 
tives for the sections already electrified and expected to be electri- 
fled by March, 1971. As against this requirement the production of 
electric locomotives a t  Chittaranjan Locomotive Works was expect- 
ed to be 293 locomotives leaving a shortfall of 32 locomotivelr. The 
programme of 325 locomotives included 42 locos required for Virar- 



Sabarrnati section. These locomotives will now be required after 
1970-71. Therefore, it is expected that the planned requirement of 
electric locomotives will be adequately met from the production pl.c~ 
grarnrne of Chittaranjan Locomotive Works upto the period ending 
March, 1971. 

[Minutry of Razlways (Rly. Board), O.M. No. 68-B (C)-PAC/IV/22 
(0), dated 20th September, 19681. . . - 

Recommendation 

The Committee desire that, in accordance with the assurance given 
to the Estimates Committee, the production of steam locomotives 
shouM be curtailed at  the Chittaranjan Locomotive Works and they 
should switch over to the production of electric and diesel locomo- 
tives. 

(S. No. 43, Appendix XV of 22nd Report, 1967-68). 

Action taken 

Stcaps have already been taken to taper off the production of steam 
locomotives and progressi\.ely increase to the maximum extent possi- 
ble the production of electrle locomotives at  the Chittaranjan Loco- 
motive Works. Action has also been initiated to undertake manufac- 
t ure of dlesel locomotives at the Chittaranjan Locomotive Works, in 
order t u  r~>duce further the output of steam locomotive. 

Steam locomoti~t production at the Chittaranjan Locomotive 
Works has already been reduced from 14-15 locomotives per month to 
7-8 locomotives per month, and this is expected to be curtailed fur- 
ther to 4-5 locomotives per month by 1970-71. 

Commencing production of electric locomotives in 196l-62, the 
Chittaranjan Locomotive Works have gradually achieved a produc- 
tion level of 5 electric locomotives per month which will be progres- 
sively increased to the targetted level of 8 locomotives per month by 
the end of 1970-71. All the electric locomotives required by 1970-71 
are likely to be produced in Chittaranjan Locomotive Works subject 
to timely delivery of supplies of electrical equipment from sub-con- 
tractors. The Chittaranjan Locomotive Works have also commenced 
production of diesel locomotives in December, 1967 and so far (upto 
end of May, 1968) have completed 4 such locomotives. During the 



current year it is expected that at  least 30 diesel locomotives will be 
manufactured. The rate of production will be progressively increms- 
ed to. 60 locomotives per year by the end of 1970-71. 

I t  will thus be seen that necessary action has been taken on the 
lines indicated in this recommendation of the P.A.C. 

This has been seen by Audit. 

[Ministry of Railways (Rly. Board), O.M. No. 68-B (C) -PAC/IV, 
22 (0) , dated 20th September, 19681. 

Recommendation 

The Committee are not happy that the production target of the 
D i e 1  Locomotive Works should have suffered due to delays and 
deficiencies in the receipt of imported components, the receipt oi 
components in rnis-matched order as well as mis-despatch of consign- 
ments. 

The Committee expect the Ministry to take remedial measures to 
ensure that the availability of components matches the production 
programme. 

(S. No. 45, Appendix XV Para 5.36 of 22nd Report) 

Action taken 

While the observations of the P.A.C. have been noted, it may be 
reiterated that the delay caused by the docks strike in New York 
was entirely beyond the control of the Ministry of Railways as al- 
ready accepted by P.A.C. t ide recommendation No. 8 of the 32nd 
Report (1964-65) of the P.A.C. (3rd Lok Sabha). As regards delay 
due to mis-despatch!over carriage of components, the steps taken to 
avoid recurrence have already been explained in Railway Ministry's 
reply to recommendation No. 8 of the 32nd Report (1964-65) of the 
P.A.C. (3rd Lok Sabha). It may be mentioned that as a result of 
the steps taken there has not been recurrence of such incidents so 
far. 

This has been seen by Audit. 
[Ministry oj Railways (Rly. Board), O.M. No. 6843 (C) -PAC/IV/ 

22 (0) , dated 20th September, 19681. 

Recommends tion 

In the earlier chapters of this Report, the Committee have examln- 
ed and commented upon the various aspects of the Third Five Year 
Programme of the Railways. From the facts placed before them 
they are constrained to conclude that the planning of rail transport 



during the Third Plan period was unrealistic in that it was not cl- 
ly related to actual requirements. Against an estimated increase of 
93 million tonnes, in the level of goods traffic during the Third Plan 
Period the actual increase was only of 47 million tonnes, representing 
a shortfall of about 50 per cent. On the other hand, the financial 
outlay for the Third Plan turned out to be Rs. 1,686 crores, represent- 
ing an increase of 27 per cent over the investment of Rs. 1,325 crores 
contemplated in the Plan. 

The Committee feel that from the very outset godds t r a5c  was 
over-estimated as it was not linked directly with demand but based 
on hopes and assumptions of production in different sectors reaching 
certain levels. Subsequently, even when it was evident that the 
traffic would not materialise to the extent anticipated, no serious 
effort was made to  slow down the tempo of capital expenditure. All 
this resulted in heavy capital expenditure being incurred to create 
rail transport capacity far in excess of requirements. Several new 
lines were constructed which were not expected to be remunerative 
even after 11 years of their opening to traffic. In the case of 16 line 
capacity works, which included 12 works of doubling of tracks 
Rs. 27.03 crores were spent but the actual capacity utilised at the end 
of the Plan period was less than the capacity in existence and avail- 
able before the works were undertaken. Similarly, 8,336 wagons 
were procured in excess of the target indicated in the Plan, even 
though the rail traffic generated was far less than envisaged. 

The Committee need hardly point out that both the Ministry of 
Railways and the Planning Commission failed to take timely mea- 
sures to curtail the investment programme in the light of actual traffic 
offering despite the clear stipulation in the Third Five Year Plan 
that the estimates of traffic would be subject to constant review in 
the light of actual trends. This underlines the need for reviewing 
critically the methodology as well as the machinery for planning in 
the Railway Board to ensure that investments in this key sector con- 
forms to the actual trends based on requirements and that the built- 
in machinery for review and correction of imbalances is put to  use 
without delay. 

With all this heavy investment the capital atcharge of the Rail- 
ways increased from Rs. 1,521 crores to Rs. 2,680 crores. representing 
an increase of 76 per cent during the Third Five Year Plan period. 
The over-capitalisation of the Railways during this period has not 
only affected their financial working but unnecessarily distorted the 



budget and burdened the tax payer. It  has also disturbed the entire 
Pattern of investment and development of the economy in that scarce 
resources including valuable foreign exchange were blocked in rail 
programmes which could otherwise have been put to more productive 
use. 

(S. Nos. 50 & 51, Appendix XV of 22nd Report, 1967-68). 

Action taken 

The observations of the Committee are noted. 

With the adoption of new procedures for planning and the system 
of annual and quarterly reviews the Railway Ministry hope to make 
more realistic plan estimates in future. 

[Ministry of R d w a y s  (Rly. Board) ,  O.M. No. 68-B (C)-PACIIV!  
22 (0 ) . dated 20th September, 19681. 

Recornmendat ion 

The Committee need hardly point out that both the Minu- 
try of Railways and the Planning Commission faded to take timely 
measure to curtail the investment programme in the light of actual 
:raffle offering despite the clear stipulation in the Third Five Year 
Plan that the estimates of traffic would be subject to constant revi- 
view in the light of actual trends. This underlines the need for re- 
view~ng critically the methodology as well as the  machine^ for 
planning in the'Ftailway Board to censure that investment in the 
key sector conforms to the actual trends based on requirements and 
that the built-in machinery for review and correction of imbalan- 
ces is put to use without delay. 

(Sl. No. 51, Appendix XV, Para 6.3 of the Report). 

Action taken 

The observations of the Committee are noted. 

I t  has been decided in  consultatmn with the Railway Board that 
a small group in the Planning Commission, with which the Minis- 
try of Railways, other Ministries concerned and the Divisions of the 
Planning Commission will be associated, will review periodically 
(say, every quarter) the estimates of growth of railway traf6c. In 
makmg this review, the Group will take into account the targets of 
production of major commodities and past trends in the production 
and rail movement of these! commodities. In the past, the traiRc 



targets were reviewid generally at the time of formulation of annu- 
al plans or when specific requests were received from the Railway 
Board for adjustments in traffic targets or financial allocations. 
It is expected that an exercise of this nature on a quarterly b d s  
will help in making sultable adjustments in the investments in rail- 
way programmes. 

CPlanning Commission O.M. KO. 'l'&C/7(30)/67 dt. 5-10-1968.1 

Further Iuformation 

1 Pleuse furtcuh coiupreheiuivr note  or^ the uctwn taken by 
the Planning Co ir~nruszon '71 pursuance o j  the recomrnenda- 
tiom contamed at Sertal K u ~ a b e r s  6,12 urid 51 of the 22nd 

Report.  

As indicated in the Planning Cornniivsion O.M. No. T&C/7 (30) 167 
dated the 5th October. 1968 to the Lok Sabha Secretariat, it has been 
decided, in consultation with the Railway Board, that a small group 
in the Planning Cununission. with which the Ministry of Railways, 
other concerned Ministries and the Divisions of the Planning Com- 
mission will be associated. will review periodically (say, every 
quarter) the estimates of growth of railway traffic. In  making this 
review, the Group will take into account the targets of production 
o f  major colnrnodities and past trends in the production and rail 
movement of these commodities. In the past, the traffic targets 
were reveiwed generally at the time of the formulation of annual 
plans or when specific requests were received from the Railaay Board 
for adjustments in traffic targets or financial allocations. It 1s expect- 
ed that an exercise of this nature on a quarterly basis will help in 
making silitable adjustments in the investments in railway pro- 
gramme. . . . A 

L .  - ... 

2. Sincc thc beginning of this year. three meetings have aIready 
been held in the Planning Commission to consider rail trafac 
requirements for 1968-69. The representatives of the concerned 
Ministries participated in these meetings and it was possible to 
review the rail traffic requirements in the light of the trends of pro- 
auction particularly of major commodities, : y i z . ,  iron and steel and 
their raw materials, coal, iron ore, cement. POL, foodgrains and 
fertilisers, which together account for 6rS per cent of total rail 
trafiic. The trends in other goods were also reviewed. For the for- 
mulation of rail traffic targets in the new Fourth Plan (1969-74), a 
working Group has been set up in the Ministry af Railways under 
the chairmanship of the Chairman, Railway Board, with which the 
Planning Commission, the Ministry of Transport & Shipping and 



other concexned Ministries have been associated. Under this work- 
ing Group, two Sub-Groups have been set up, one to formulate t r d c  
targets for iron and steel and raw materials, coal and iron ore for 
export, and the other for cement, petroleum products, foodgrains, 
fertilisers and other goods. The Ministry of Railways are also 
represented on some of the working Groups which have been set 
up in the other Ministries for determining production targets of 
various major commodities. 

2. It was *mentioned during the znfo~null dzscusszo?~ that smile 
correspondettce had been exchanged between the Planning 
Commtsslun and the Mtutstnj of Ratlways about the fixatiot~ 
of targets for ratl ~novemerrt during the TIurd Plan on a reali- 
stic basts 

Please furnzsiz copes cr! cwrrespondawe exchanged on the 
subject, wtth partwuial- reference to the assuntptzon proposed 
by the Radways that the tralfic for ratl for 1960-61 shotild be 
nsswned at 87.5 1r~t11~0n t o n n ~ ~ s .  tnsteud 0 1  the uct~ml 82.5 
millmn tonnes 

3. The Third Five Year Plan which was published in August, 
1961 piwvided for a traffic target of 249 million tonnes for the rail- 
ways to be achieved by 1965-66. This target included 76.8 million 
tonna  for general goods (excluding iron ore for export and rail- 
ways' own materials). As early as March, 1961 itself, the Railway 
Board wrote to the Planning Commission suggesting that the target 
of traffic for general goods in the Third Plan should be raised by 10 
million tonnes over and above the level proposed for the Third 
Plan (vide Railway Board's O.M. No. 61 /PL/3/4(1),  dated the 16th 
March 1961-copy enclosed at Annexure I ) .  In this letter, the Rail- 
way Board stated that while the actual movement of miscellaneous 
traffic expected to be achieved during 1960-61 was 82 million tons 
(excluding ore for export), a further traffic to the extent of 5 million 
tons was a fair estimate of the miscellaneous traffic generated at 
the end of the Second Plan having due regard to the loss pf traffic 
on account of the strike in Ju ly  and the unsatisfied demands. Thc 
Railway Board further stated that the total volume of miscellanous 
traffic offering as a result of deve1,opment in various sectors of the 
national Plan was, therefore, of the order of 87 million tons which 
showed an increase of about 26 per cent over the actual movement 
of 69 million tons at  the end of the First Plan. In May 1961, the 
Prime Minister forwarded to the Planning Commission for their 
consideration, a letter from the Railway Minister in which the latter 
stressed the inadequacy of traffic targets in miscellaneous goods 
accepted by the Planning Commission (vide copy of Prime Minis- 
ter's letter No. 948-PMH161, dated the 10th May 1961, enclosed at 



Annexure 11). Subsequently, further references were made by the 
Railway Board for additional allocation of funds for general goods 
traffic in the Third Plan. The Planning Commission wrote to the 
Railway Board in July  1961 that  there did not seem to be any need 
for any immediate modifications to be made in the Railway 
Plan a t  that stage with a view to providing for higher estimates of 
traffic as assessed by h i m  The Railway Board's attention was in- 
vited to the following statement in the Third Five Year Plan docu- 
ment:-"Furthermore, since the overall estimates of traffic can only 
be treated as tentative at this stage, they will he subjected to con- 
stant review in the light of the actual trends in traffic from year ta 
year: " The Planning Commission further suggested to the Railway 
b a r d  that  they should keep them apprised of the trends in general 
goods trafic and thc sections on which the pressure on account of 
traffic in these and otber goods was increasing beyond expectations, 
not merely from year to year. but on a quarterly basis, so that the 
measures considered necessary to  meet the increases in traffic could 
i ~ c  planned in timrx. ( A  copy of Planning Commission U.O. No. T&C/ 
7 ( 19) 160. dated thc 29th Julv 1961 is enclosed at Annexure 111). 

3. The Railway Board's ~)ropt~sals f~.,r enhancement of traffic tar- 
gets in gt>!~cral gaods was discuswd a t  n ~necting held in the Planning 
Cornmission on 27th .Jilnunr~ 1962. At this meeting, Member(1). 
Planning Comn~issic?tl, aclviscd thta Railway Board as follows: 

"Memher (Industry) stated that  the Planning Commission had 
not agreed to provide any additional funds for this purpose 
since they would be considering this matter only next year 
when a morc definite picture of the industrial production 
in the country would bt. available. Since the railways 
required Rs. 7.5 crares for this purpose. they could specify 
the details of the line capacity works that  would be neces- 
sary for this purpose as those were time-consuming pro- 
cesses and the Planning Commission could consider whe- 
ther any additional commitment was to be made in this 
regard inunediately. As regards rolling stock, since the 
delivery period was 12-18 months, the matter could justi- 
fiably be considered next year also, especially when the 
railway's expenditure on rol1in.g stock would be conside- 
rnbly less in the last year of the Plan. Chairman. Rail- 
~ r : ~ y  Board. agreed to pro!-idc thtx necessary details." 

5. In E'cbruarv 196% the Railwav Board again approached the 
Plnnn~ni: Comniiss~on reiterating that "as one year o f  the Plan is 
nlrc:~d\? ovcr and the additional cnpacitv wi l l  h a w  t I hr crc~trd by 



the begmning of the last year of the plan for handling the increased 
traffic target in that year, it is necessary that an immediate decision 
is taken in the matter because if there is any delay in the authorisa- 
tion to the Railways to proceed with the works and the procurement 
of rolling stock, it will not be possible for the Railways to handle 
the additional miscellaneous goods traffic which they consider would 
be offering in the last year of the Plan." (A copy of the Railway 
Board's O.M. No. 61 PL13 1(9) ,  dated the 26th Feb. 1962 enclosed at 
Annexure IV.) 

6. The Planning Commission examined the matter further anti sent 
a communication on the subject to the Railway Board in April, 1962 
(vide copy of Planning Commission U.O. NO. T&Ci7 (24) 161, dated the 
6th April. 1962 enclosed at Anncsure V) .  In this note, the 
Planning Commission mentioned that they did not receive 
from the Ministry of Railways any review in general goods 
traffic with referencr to the sections on which the pre- 
ssure on account of such traffic was growlng beyond that i t  was expec- 
ted in the Second or the Third Plan. The Railway Board's attention 
was invited to the fact that the proportion of rail movement to total 
production in 1960-61 in the case of several conlmodities was lower 
than what had been assunied hy the Railway Board in anticipating 
railway movement in these commodities for 1965-66. i.e. the last year 
of the Third Plan. The Railway Board were accordingly requested tn 
review their estimates of general goods traffic. The Planning Com- 
mission, however, agreed to the Railway Board proceeding with the 
several small line capacity works. such as extension of loops and addi- 
tional yard capacities which they had proposed. 

7. The Rai lway Board sent a further detailed memorandum in June 
1962 wherein they stated that "The Railway administrations are 
closely in touch with the users of rail transport and their judgtxment 
in respect of the likely vnlume of additional transport for which de- 
mands exist has to be accepted - - .There is ample justification for 
increasing the prn\,ision of rail transport for commodities which arc 
covered by the general term of 'miscrllancous goods' trafflc in the 
Third Five Year Plan and unless this is donc immediately, the m m -  
plaints regarding lack of transport. both for industries and t r ~ d t .  
will increase in volume and the resl~ltant situation will affect the 
implementation of the Third Five Year Plan." (A  copy of Railway 
Board's O.M. No. fillPL'3'1(9). datcd t h ~  19th J m r  1962 i s  enclosed 
at Annexure VT). 

8. The traffic targets in general goods were reviewed in the Plan- 
ning Commission in August 1963 having regard to thr information 
thcn ~vai lahb recardine fhr' l i k ~ l v  p m d ~ ~ r t i n n  of m ~ i o r  rommodit.iies. 



viz., foodgrains, jute, tea, paper, cotton, oilseeds, sugarcane, salt, fer- 
tilisers and mineral oils etc., and the proportions of total production 
of these commodities likely to move by rail. I t  was felt that the 
total traffic in general goods by the end of the Third Plan was likely 
to be somewhat more than what was provided in the Plan even 
though it might not be of the same order as suggested by the Rail- 
way Board. Having regard to the results of this review and the per- 
sistent demands of the Railways, it was agreed to increase the tar- 
get in general goods traffic by 10 million tonnes. It  may be mention- 
ed that the traflic in general goods in 1965-66, i.e. the last year of the 
Third Plan, reached a figure of 78.1 million tones, which was some- 
what higher than thc traffic target of 76.7 million tonnes originally 
provided in the Third P l a n .  In 1966-67, the general goods traffic fur- 
ther increased to 80 million tonnes. However, the traffic increase did 
not matcrialisc to the extent enticipated in  August 1963 largely owing 
to deceleration in the growth of the economy in subsequent years. 

3. (a )  Please state the estinmtes of rarl traffic made bg the Plann- 
ing Conznitssiorr for each of the years 1966-67. 1967-68 and 
1968-69 and  hot^ these compare with the actuals. 

( b )  Please state whether the Phnntng Comrntsslon have anal?~sed 
the reasons for the var~ations between the estnnates and the 
nctuals and t f  so, the moln findings and the correcttiw measures 
token, r f  any 

9. I t  ma? he mentioned at the outset that the traffic targets for the 
annual plans are mitially formulated bv the Railway Board based on 
the informat~on obtained from the Minihtries concerned. The annual 
traffic targcat, are reviewed In the Planrung Con~n~ission at the time of 
considcrat~c~n of the annual Plans. Durlng the current year. however. 
a small ~nter-Ministerial groups has been formed to revie37 the 
traffic targets on a quarterly basis under the auspices of the Plan- 
ning Commission The Railwav Board formulate the annrial traffic 
targets before thc presentation of the Railway Budget in the light 
of whatever information is then available from the concerned Mi- 
nrstrier; regarding the production programmes and demand projec- 
tions for major individual commodities The information available 
on production targets at the time of initial formulation of trafilc 
targets is quite often not complete: nor is it available in sufkient 
detail. Further, at times there is variation between production which 
actually materialises during a year compared with the production 
and demand targets indicated to the Railway Board initially. These 
factors account for the variations between trafflc targets formulated 
nt thc h~@nning  of the year and actual tratRc realisation 



10. The following table indicates the estimates of goods traffic on 
the railways for the year 1966-67, 1967-68 and 1 9 6 8 - S t h e  actuals for 
1966-67 and the revised estimates for 1967-68 and 1968-69: 

Freight trafic on the Railways 

(Million tonnes) 
----. - - ------ 

1966-67 1967-68 1968-69 

Estimate Actuals Original Revised Original Revised * estimate estimate estimate estimate 
(Jan.. 68)' (Aug. 

68) 

I. Coal 

(a) steel plant . 13.0 1 2 1  12.3 12.0 12.7 12.6 
(b)railwavs . 18.3 19.5 19.5 18.9 19.1 18.5 
(c)  other users . 37-7 34.2 36.7 35.5 38-4 36.3 
(d) total . 69.0 65-8 68.5 66.4 70.2 67.4 

2. Steel Plants 

(a) raw materials 18.7 16.5 16.5 17.3 17.7 17.1 
(b) finished products 6.8 6.3 6.5 6 - 4  6 - 6  6.6 
(c)  total . 25-5 22.8 23.0 23-7 24.3 23 '7  

3. Iron ore for 
export ;7.2 6 .3  8.3 6 . 7  9.5 9.0 

5 .  Railways' own 
materials 
'excluding CO:.~) . 20.7 17.9 17.9 15'9 16.3  15.4 

6. Allother goods. 82.9 79.9 82.9 76.4 79.5 78-9  

+-With referenu to the figures of cstimater of traffic, the Audit has remarked that 
thebe figures are somewhat different from those used by the Ra~lways for calculating 
goods earnings for the relevant years. It has been etplained by the Railway Board 
that the difference in fignrcs is duc to the fact that at the time the calculation of earn- 
ingr i s  made, figures of actual trafii: originating during the previous year arc not 
available. The total es-hated trafRc for the Rudgct year and the goods earnings arc, 
themfore, based on the mi& estimatcr of the previous year, plw the additional traftic 
anticipated during the Budget Year. Moreover, since the Budget papers are not W y  
some timAn Janu~i-y every year, additional traffic anticipations arc made on whatever 
data are availaMr at that tim? ansd are su5jecc to change later when more hrm india- 
tions of traffic become available. Thr estimates for the various years indicated in the 
table above, on the o-her hmnd, fake into Pc2ount all additional information which 
becoma available subsequent to the preacntation of Railway Hudgct inchding the prc- 
viouos year and hence the difference in the figures " 



It will be noticed that there have been shortfalls in traffic both in 
198667 and 1967-68. The shortfall in trafac in 1966-67 was considered 
due mainly to the fact that production of steel, coal and cement did 
not come to the expect& levels. Due to the slackening of works 
on several railway projects, the movement of railway materials 
also went down. The decline in general goods traffic also reflected 
the recessionary trends in certain industrial sectors. During 
1967-68 also, the decline in goods traffic has been considered to be 
due to recessionary trends in the economy. In 1968-69 also, the 
estimate of traffic as revised in August 1968 indicates a lower level 
of likely realisation than anticipated in January 1968. At the 
meeting of the Grou;, which has been set up to review the esti- 
mates of railway traffic, held in the Planning Commission on 
12.8.1968, it was indicated on behalf of the Railway Board that the 
trends in actual t r a c  during 1968-69 would be kept in view in 
formulating investment requirements for the next year. 

4. (a)  What measures do the Planning Commission propose 
to take to ensure that the traffic forecasts for the new 
Fourth Plan for goods particularly, coal, raw materials 
for finished products of Steel Plants, cement and Iron 
Ore for exports are made on a realistic basis? 

11. As stated earher. for the formulation of rail traffic targets 
in the new Fourth Plan a Working Group has been set up in the 
Ministry of Railways w ~ t h  which the Planning Commission, the 
Ministry of Transport and Shipping and other concerned Minis- 
tries are associated. The Working Group has already held a few 
meetings and the report of the Group is expected to be finalised 
shortly. Railways are also represented on some of Working 
Groups which have been set up  in the other Ministries for deter- 
mining production targets of various major commodities. 

4. (b) Please also indicate how the Planning Commission 
would ensure that the excessive investment does nut 
take place on the rail capacity which is not called for in 
the context of developmental activities. 

12. In regard to the quest~on as to how the Planning Commission 
would ensure that excessive investment does not take place on in- 
creasing rail capacity, it may be stated that it is initially for the 
Railway Board to fully establish the justification for new works 
for increasing rail cnpaclty before these are included in the Plan 
and to ensure that their phasing is coordinated with the require- 
ments of traffic. It may b e  added that the Railway Board have 
set up a special Economic Cell for conducting economic analysis 
on matters concerning raihvav tramp fol-ecasts and investment 
3152(oii)LS--9 



plans in consultation wlth othcr Mmstries and agencies, as m y  
be required for coordination between Railways and other modes uf 
transport, in the framework of traffic growth in the country. A 
mention about the Cell has bee-; nl 1!1 the report of the Railway 
Board for 1966-67 (Vol. I, page 5). The Planning Cornmiserion, 
however, attempts to bring about coordination between trafac 
forecasts and production targets which are approved for inclusion in 
the Plan. The PZanning Commission also reviews the broad eco- 
nomic justification for major programmes and projects such as 
project for construction of new railway lines. Both at the time 
of the formulation of the Five Yesr Plans and annual Plans, the 
Planning Commission attempts to ensure that investment proposed 
by the Ministry of Railways is in accordance with the anticipated 
p w t h  of t r aac .  
[Planning Commission O.M. No. T&E 7(??0) 10'7 dated 24-12-1988]. 

ANNEXURE I 
G O V E R N M ~ ~ ~  or INDIA 

MINISTRY OF RAILWAYS 
No. 611PL13(4(1) New Delhi, 16 March. 1961. 

SUB:-Provtsion for increased movement of mtscellaneow: tralprlc in 
the Third Five Ymt Plan. 

The Planning Commission 1s aware that the total provision for 
originating tonnage of miscellaneous traffic included in the Rail- 
ways' Third Five Year Plan proposals is % million tons, excluding 
10 million tons for export ore This Ministry had pointed out that 
~t would be necessary to provide for a minimum annual increase of 
5 per cent in miscellaneous goods trafac and the provision which 
could be actually made within the targets indicated by the Plan- 
ning Commission would not be adequate The question of pro- 
vision required for miscellaneous tramc has now been reviewed in 
the light of actual experience in the Second Plan. During the 
current year, the total movement of miscellaneous traffic i ex- 
pected to reach 82 million tons excluding about 3 million tons for 
export ore, for which a specific provision has been made in the 
Third Plan on the basis of targets indicated bv the Planning Com- 
mission. While the actual movement expected to be achieved dur- 
ing the current year is 82 million tons (excluding ore for export), a 
further M c  to the extent of 5 million tons is n fair estimate of 
the miscellaneous trafRc generated at the end of the Second Plan 
having due regard to the loss of tramc on account of strike in July 
and the unsatisfied demands The total volume of mlscellmeous 



trafllic offezing as a result of development In varlous sedors of the 
National Plan is, therefore, of the order of 87 million tons, which 
shows an increase of about 28 per cent over the actual movement 
of 69 million tons at the end of the First Plan. This Ministry con- 
siders that on the basis of actual expcrjence in the Second Five Year 
Plan, a provision for an increase of 5 per cent in miscellaneous itoods 
tramc is the minimum that should be made in the Third Five Year 
Plan in order to avoid shortage of transport capacity during the 
Third Five Year Plan. The additional originating tonnage which 
should be provided for in the Third Plan will. therefore, be 21.75 
million tons. which would indicate a total originating tonnage of 
108.75 million tons against thc actual provision of 98 million tons 
which has been allowed for the Draft Third Five Year Plan. This 
Ministry considers that the gap of 10.75 million tons between the 
requirements and the actual provision made should be catered for 
bp making adequate provision in the Third Plan so that the requi- 
site capacity can be created by advance planning for rolling stock. 
line capacity works. etc. The additional financial allocation requir- 
ed for the Railways' Plan to cater for this increase in traffic has 
I m n  asessed at Rs. 75 crorcs, a breakdown of which is given below: 

Wagons No. in terms of  I ST 
4 whcelers 

Rs. crorcs 
Hroed Guagc . . 16856 36.25 
.Metre Gaupe . 8464 KG-8S 

TOT A I 47-13 

R. G .  . 91 DrsJ mainline 7, 
r r Diesel shunting ; 

31 .G . 39 Diesel mainline 'I. 3 . 3  6 Steam shunting - .  ---- 
TOT AI 17.44 

2. As regards line capacity works, the additional traffic will re- 
sult in increased movements on all sections of the Indian Railways. 
Besides provision for increased line capacity. terminal and tranehip 



ment facilities at. loading and unloading and brcak.of gauge points 
WiH~have to be provided. To cover these factors, a conservative 
provision at the rate of Rs. 1 crore per million tons, or a total addi- 
tional provision of Rs. 10.75 crores is to be made. Considering that 
h s t  all the trunk routes on the BG. and MG. sections will be 
w r k i n g  to saturation in the Third Plan period, a minimum provi- 
sion as indicated above is considered necessary. The total addi- 
tional allocation for the Railways' Plan, which will be required for 
the increased target of miscellaneous goods trafflc as  indicated above. 
will. therefore. be Rs. 75 crores 

3. Attention is also invlted in this connection to thls Ministry's 
U.O. No. 61(PL13(4(1) dated 9.2.61, addressed to the Planning Com- 
mission in regard to the provision for coal transport in the Rail- 
ways' Third Five Year Plan. It is requested that a revised target 
for the tonnage of coal required to be moved by rail during the 
Third Plan be fixed early by the Planing Commission in consulta- 
tion with the Ministry of Steel, Mines & Fuel, so that the additional 
allocaiion of funds necessary to  move the enhanced target may be 
assea~ed and provided. 

Sd'- 0. S. MURTHY. 
Director, Rai1wn.v Planning 

Railway Board. 

To 
The Planning Commission. 

New Delhi 

A N N E X U R E  I1 

Prime Minister's House. 
New Delhi. 

Ma?! 10, 1961. 
My dear Gulzarilal. 

I enclose a letter from Jagjivan Ram. which merits full consi- 
deration. . 

Yours sincerely. 
Sdl- J NEHRU 

Shri Gulzarilal Nanda. 
Deputy Chairman, 
PImirik Cornmidon. 
NetwBelhl. 



Minister for Railways 
India. 

D.O. No. 611PL/314(1) New Delhi, 10-5-1961. 

My dear Jawaharlalji, 

As you are aware, the Railways have been under strain in the 
recent past and there is a large unsatisfied demand for goods trans- 
port. This has been the case in spite of the fact that the Railways 
have undertaken more workload than originally envisaged and lifted 
more miscellaneous goods than was provided for when the Second 
Five Year Plan was formulated. 

Against t h s  background, I wish to draw your lund attention to 
all important aspect of the Third Five Year Plan, viz. the inadequ- 
acy of transportation targets so far acceptable to the Planning Com- 
inmion. Apart from the specific needs of industries like steel, coal 
and cement, the Planning Commission have indicated that a povision 
of 98 million tons be made for the originating t ra5c  of miscellareous 
goods, excluding iron-ore for export. The Railway Ministry which 
had made a study of this question, has been pressing the Planning 
Commission to accept the view that this would be totally inadequate 
a t  the end of the Third Plan and to include a minimum addtional 
10 to 11 million tons in the traffic targets under this category, with 
a corresponding additional financial allocation of Rs. 75 crores. In 
this connection. I enclose a copy of Office Memorandum No. 6ljPL; 
314 (1) dated 16th March, 1961. 

With the experience we have had during the Second Plan, I am 
convinced that if we are to avoid a t  the end of the ThiK1 Plan a 
situation similar to what we are faced today of inadequate transport 
and obviate a transport bottleneck which might have serious reper- 
cu.ssiom on the economic development of the country, the W c  
targets under miscellaneous goods would have to be increased by a 
minimum of 10 to 11 million tons with an increased financial allo- 
cation of Rs. 75 crores for the Railway Plan. I would request that 
this aspect may bc given serious consideration before the Plan is 
tlnnlised. 

Yours sincerely, 

Shri Jawaharlal Nehru, 
Prime Wnistm of India. 
New Delhi. 8 



ANNEXURE III 
PLANN WG COMMISSION 

Will the finistry of Railways kindly refer to the correspondence 
resting with their U.O. note No. 61lPL1311(2) dated the 27th June, 
1961 regarding the estimate of increase in misceUaneous goods t r a c  
during the Third Plan period? The Planning Commission have care- 
fully considered all the points made in the Ministry's note. As the 
Ninistry are aware, the Commission have been always anxious to 
show the estimates of increases in miscellaneous goods traffic sepa- 
rately for iron ore for export, railways' atores and other general 
,goods and haw had no desire to lump these estimates together. So 
iar as the estimate of rail movement in respect of iron ore for export 
is concerned, the figure of 11.0 million tons for 1965-66 has already 
h e n  accepted by the Railway Board. As regards the estimate of 
trafiic for railways' own stores, the Planning Commission have 
already agreed to show it as 22.5 million tans for 1965-66 in the 
report on the Third Five Year Plan. The Ministry will recalf that 
this estmate was shown by them as 21 million tons at the time the 
trafRc on account of steel and raw materials was shown as 36 mibon 
tom for 1965-66 Whereas the estimate on account of railways' stores 
has been increased by 1.5 million tons, that for steel and raw mate- 
rials has been reduced by 2.0 million tons. (The reduction of 1 5  
million tons is on account of raw materials of steel and 0.5 million 
tons on account of finished steel). The average lead of tramc in 
raw materids for steel is 130 miles as against the Lead of 63 miles 
for the railways' own stores. Thus. the rolling stock capacity made 
available on account of the shortfall in raw materials for steel should 
be enough to take care of the additional traffic on account of the 
railways' stores. 

As regards the point that the tempo of construcbon In the Third 
Nve Year Plan would be considerably higher than in 1960-81, the 
Planning Commission wish to point out that if w o r h  relating to 
new lines, bridges, line capacity works, track renewal, electfacation 
and staff quarters are taken together, the average annual expendi- 
ture on such works during the Third Plan period is likely, if any- 
thing, to be lower than the expenditure on such works in 198041. 
Since several of the line capacity works are to be so phased thnt 
they may be completed in the Arst few years of the Plan, the ex- 
penditure on construction work in the last year of the Third Plan 
may, in fact, be somewhat lower than the average expenditure over 
the five years of the Plan. The Commission have doubts, therefore, 
whether the traffic in railways' stores will actually increase from 

than 18 million tons in 1966.81 to 22.5 million tons in 196546 m 
by the Railway Bmrd Howcver, since the Roilwy BooEd 



so desired, this estimate of 22.5 million tons has been shown in the 
Report on the Third Plan. 

2. As regards t r a c  in other general goods, the estimaie that the 
Planning Commission have shown in the Third Plan is 75.5 million 
tans as against 75.0 million tons which they had indicated in the first 
draft of the Chapter. The addition of 0.5 million tons is matched by 
an equivalent reduction in the estimated t r a c  of finished steel; the 
werage lead in both cases being almost the same. 

3. As regards the point that the estimate of miscellaneous goods 
traffic requires to be revised upwards, the Planning Commission 
wish only to point out that after discussions with the Railway Board, 
the Commission has included the following statement in the Report 
of the Third Five Year Plan:- 

"Furthermore, since the overall estimates of traffic can only 
be treated as tentative at thm stage, they will be subject 
to constant review in the light of the actual trends in 
traflic from year to year." 

It will be appreciated that if on a review of the position later during 
the Third Plan period, it is found necessary to provide for additional 
facilities for general goods traac, this will be considered by the 
Planning Commission. As explained in this oface U.O. No. T&C 7 
(19) 160 dated the 5th June, 1961, it  is difacult at present to indicate 
precisely the additional investments required for line capacity works 
for every little increase in miscellaneous goods traffic. Surely, the 
Railway Board are not planning additional capacity on various sec- 
tions exactly according to the estimated requirements by the end of 
the Thrrd Plan period and some spare capacity is being planned by 
them with a view to providing for future increases. Therefore, 
except for a few sections which may be working to saturation point, 
the main problem in the event of tr& in general goods exceeding 
the present expectation, will be to provide for additional rolling 
stock. The Ministry will appreciate that there is sufficient capacity 
available for manufacturing wagons within the country; the present 
capacity being assessed at 26,000 wagons, the actual production of 
wagons 16 only about 50 per cent of the capacity. It  should not, 
therefore, be necessary to increase the capacity of manufacture of 
wagons on account of increases in estimates of miscellaneous goods 
traflB.c. All that will be necessary is to regulate the orders for wagons 
to be placed by the railways in a mqnncr ao as to provide sufl idently 
for the estimated increases in such traffic. The Ministry of Railways 
had indicated in their U.O. No. 381PLi21P)6 dated the 4th May, 1050 
that ''the pladng of orders for wagons had to be on the basis of an 
vrsrvnent usually 18 months before the date of delivery in order 



to enable the mapufacturers to collect materials and arrange produc- 
tior, schedules etc." It should be possible, therefore, to make adjust- 
ments in the wagon procurement programme later depending upon 
the review of the position every year. 

4. The Planning Commission, would, in fact suggest that the 
Ministry of Railways should lundly keep them apprised of the trends 
in general goods traffic and the sections on which the pressure on 
account of traffic in these and other goods is increasing beyond ex- 
pectations, not merely from year to year but on a quarterly basis 
so that the measures considered necessary to meet the increases in 
traffic could be planned in time. The Commission trust that with 
this assurance the Ministry of Railways will not insist on any imme- 
diate modifications being made in the Railways' plan at this stage 
with a view to providing for higher estimates of traffic as assessed 
by them. 

SCU- K. L. LUTHRA, 
Director (Tmnsprt ) . 

Minist? of Railways (Railway Board)--Shri 0. S. Murthy, Director 
(Railway Planning) 

- - - -- - - -- - - .-- -- 
Planning Commission U.O. No. T&C/7(19) 60 dated the 29th July, 

1961. 

A N N E X U R E  IV 

MINISTRY OF RAILWAYS 

No. 6l/PL/3/1 (9) New Delhi, 26th Feb. 1962. 

In para 14 of the Summary Record of the Meeting held on 27th 
January 1962 in the Planning Commission, it was indicated that the 
Railway Board would furnish details of the line capacity works re- 
quired in connection with the movement of 10 million tons of addi- 
tional general goods traffic during the Third Five Year Plan. It 
was also mentioned in this para that since the delivery period of 
a d d i t i d  rolling stock required for this trafflc was 12 to 18 months 
the matter could justifiably be considered next vear especially fn 
view of the fact that the Railways' expenditure on rolling stock 
would be considerably less in the last year of the Plan. 

2 The Railway Board have given careful consideration to the 
question of providing the necessary rolling stock and developing the 
line capacity for the movement of thin additfond t r d c  in the Third . , 



Plan particularly with regard to the time factor necessary for im- 
plementing the programme by the last year of the Plan. 

3. Out of the total additional allocation of Rs. 75 crores required 
for t h s  purpose, Rs. 65 crores are required for rolling stock and 
Rs 10 crores for line capacity work. It would be necessary to pro- 
cure about 25000 additional wagons (in terms of four-wheelers) and 
120 B.G. diesel locomotives. In regard to the time required for the 
procurement of this rolling stock involving both imports as well as 
indigenous production, it is necessary to explain, in some detail, the 
steps that are essential for their procurement. 

4. In the case of diesel locomotives which will have to De unported, 
the time required between the placement of orders and the actual 
deliveries in the country would be about 12 to 18 months. In addi- 
tion, nearly a year is required for processing the orders upto the 
stage of finalisation of the contract with the supplying firm. This is 
because after the clearance of the foreign exchange .for import is 
obtained, tenders have to be invited allowing a period of at least 
three months for the tenderers and a further period of three months 
for scrutiny of the offers. Often. it is found that a reduction 
in price could be achieved through negotiation with the 
tenderen with the result that not less than a year is required before 
the order can be finalised. The total time required for the procure- 
ment of ilnported locomotives, is, therefore, of the order of 2 to 2-112 
years This is also confwmed by the experience we have so far had 
in thc procurement of such :ocomotives by import. 

5. As regards wagons, the manufacturing programme for 1962-63 
which is the second year of the Plan has already been finalised in 
all respects. This programme takes into account the manufacturing 
capacity available i : ~  the country including in the Railway work- 
shops. It is not possible to increase this programme. At the present 
moment, the Railway Board is findising the rolling stock programme 
of 1963-64, i.e., a year and a half in advance of the actual commence 
ment of the delivery of the wagons included in this programme. 
This period is essential because the available capacity with wagon 
manufacturers has to be discussed individually so that the entire 
requirements of different types of wagons are covered between the 
different manufacturers after taking into account the installed equip- 
ment and the capacity for manufacture of different t y p  of wagons 
of each manufacturer. After the allocation of the programme is 
mttled the mnnufacturera have to prepare lists of material and com- 
ponents which have to be procured. They have also to arrange, in 
time, with their sub-contractors for the procurement of some ai 
the components. The Railway Ministry has to anrange, Lf nmauarp 
by bport,  the required ah- and plates, wheel-seta and other aom. 



ponents for supply to the manufacturers. Import of cornponenu 
again involver invitation of global tenders. It would thus be seen 
that between the commencement of delivery and the finalisation of 
the Rolling Stock Programme, a minimum period of about 14 
years is required; the period till completion of the delivery being 
2+ years. Under these circumstances the procurement of a alzo 
able number of additional wagons of the order of 25000 wagons to 
be dovetailed into an augmented indigenous capacity would need 
action being initiated immediately. Since all the additional 25000 
wagons cannot be procured in one year over and above the present 
programme, it will be necessary to spread it over a minimum of 
two years vaz. 1963-64 and 1964-65. It will, therefore, be appreciated 
that it would not be feasible to delay a Anal decision on the pro- 
curement of additional rolling stock in this case by another year as 
suggested at the Meeting 

6. A s  regards line capacity works, the existing capacity and the 
capacity planned for the movement of 255 million tons (includve 
of 10 million tons of short lead for coal) at present approved (sub- 
ject to the additional allocation of funds required being made), has 
been examined on the various routes. There are, however, certain 
sections which will require additional works to be carried out for 
the movement of 10 million tons of additional t d c  of general goods 
under reference. These are indicated in the Annexure A break- 
down of the requirements of works is given below: 

7. Having regard to the fact that these works which are spread 
over a large number of stations will have ta be undertaken on bury 
sections. the time required for undertaking the works under increas- 
ing pressure of traiac will be considerable. The authorisation to 
cury  out these works is also therefore required to be ghen imme- 
diately. 

8. Ln conclusion, tho Ministry of Railways would like to reiterate 
that rs one year of the Plan ia already over and the additiondl cap- 
dty will have to be created by the beglnnfng of the lart y o u  of t&e 



Plan for handling the increased target trafac in that year, it is neces- 
sary that an immediate decision is taken in the matter, because if 
there is any delay in the authorisation to the Railways to proceed 
with the works and the procurement of rolling stock, it will not be 
possible for the Railways to handle the additional miscellaneous 
goods trafEc which they consider would be offering in the last year 
of the Plan. 

Sd/- 0. s. MURTHY, 
Director, Railway Planning. 

The Planning Commission (Shri N. C. Shrivastava), 
New Delhi. 
Copy to Shn V. S. Mishra, O.S.D. (Transport) 
Planning Commission, New Delhi. 
Works required in connection. with aclditional mvenwnt  of 10 million 

tow of miocellaneorrs Goods tr@ in ThM Phn 

Sec c ions 

Ambalu 
Wardha 
B h  
Dhond 
San&l 
Ludhiana 
Ghaziabd 
Delhi 
Sathind 
Gonda 
Kaosani 
Petchgrrh 
Bangalore 
BMgPlorc 
Aroikue 
Bimr 
Ppkpls 
A j w  
Phulera -- 
IL/kot 
IWhf 

Nagpur 
Balharshah 
Jhansi 
Manmad 

Azizganj 
Jakkal 
Saharanpur 
Ambala 
Nangal Dam 
Gorakhpur 
Fatehgarh 
~ P U  
Dharmavarun 
Mysore 
Baqalorc 
Anikue 
Katpadi 
KbPadwa 
Rewari 
Rnjkot 
J-wP 
Bhrdrdo 

Balharshat 
Kacheguda 
Puma 
Pakur 
m a n ,  
Hissar 
Nangal Dam 
Delhi-Sarai Rohllla 
Hassanearh 
Bhatinda 
Sirhind 
Gonda 
Chhupra 



(c) Additional LoopJ--(Cost Rs . 
2 .oo crores). 

Surendranagar 
Rajkot 

Ghaziabad S haranpur Botad 
Delhi Bhatindu Broach 

hchnera Kanpur , d )  Errensiort of Loops--(Cost 
Belgaum Hubli Rs. I .2 crores). 
Harihar 
Arsikerc 
Bandra 
Surat 
Rewari 
Jamagsr 
Ajmer 
Pandu 
Jhansi 
Erode 
S horan ur 
Kajkot 

.h ikere  
Bangalore 
Surat 
Baroda 
Phulers 

Okha 
Ratlam 
Tinsukia 
.Uanikpu~ 
I'odanur 
Coch~n 
\'eraval 

Ilina 
Jhnnsi 
Randel 
Delhi 
Acher~c 
Podanur 
Dharmavarnm 
Hubli 
Dharmavaran~ 

S heranur 
Botad 
Jetalsar- 

Jhansi 
Agra 
Azimgani 
Bhatindn 
Kanpur 

Cochin 
Pakala 
Harihar 
Bangalorr 
C'Aicut 
Uhavnagai 
Porbunde~ 

a )  Goods Shed & Tvanshtprmenr Shed Facihttes- 
(Rs 2 crores). 

A N N E X U R E  IT 

PLANNING COMMISSION 

W ~ l l  the Muustry of Radways h n d l y  refer to the11 O.M. No. 611 
PL/3/1(9) dated the 26th February, 1962 regarding the additional 
provision for ra11 traffic m .general goods in the T h i ~  ; Plan period. 
The Ministry will recall that the Planning Commission in their U.O. 
of even number dated 29th July, 1961 had requested them to keep 
the Commission apprised of the trends in general goods trafflc and 
the  sections on which the pressure on account of traffic in these and 
other goods was increasing beyond expectations, not merely from 
year to year but on a quarterly basis so that the measures consider- 
ed necessary to meet the increases in ttafac could be planned in 
tune. Planning Commission have not receitred from the Minl.typ 
any r e v ~ e w  In general goods traffic on that  lines, namely, with refe- 
rence to the sectiona OVI ~ h i c h  the pressure an account oC gueh 
traftlc is growing beyond what it was expected in the Second or the 
Third Plan. h m  ruah:.flgunrr as are d b l e  from the pub- 



reports of the Ministry i t  seems that the total t d l ~  in g e d  
goods including railway stores in the year 1960-61 was of the order of 
83.5 million tons as against the anticipated figure of 85 million tons for 
the year in the Second Plan. The estimated trafac for geneml 
goods for the year 1960-61 was &own as 85 million tons wen in the 
report on the Third Five Year Plan vtde table 5 on page 542 of the 
report. The Planning Commission, therefore, feel that the reasons 
for the shortfall in general goods traffic need to be studied in some 
detail. The estimated increases in general goods tr&c for the 
Third P l a n  period may need to be reviewed in the light of the 
results of these studies. In this connection, the Commission would 
like to invite the attention of the Railway Board to the fact that the 
proportion of rail movement to total production in 1960-61 in the 
case of several commodities which are grouped under the general 
goods. was lower than what has been assumed by the Railway 
Board in anticipating rail movement in these commodities for 
1965-66 i.e the las t  year of the Third Plan The figures in the 
following table will illustrate the point.- 

Proporticn of r .  ;I 
movement to total 

production 

.As assumed - 4 0  ual 
hy the for 
Railway J 960-61 
Board for 
the year 
r ~ $ 5  -66 

Sugar 19'2 

- -. - -. - - - . - -- - -. - - - -- -- 
2. At the meeting of the Planning Cu~nrnisslon with the  Ministry 

of Railways on 27th January, 1982. the Mmistry was advised that as 
regards the additional provision for rolling stock required to meet 



any increrses in general goods traffic beyond what were expected 
in tbe Third Plan report, this could jurrtiflably be considend a year 
later. In the Ministry of Railways' O.M. under reference, the addi- 
tional 25,000 wagons required for this purpose are planned over two 
years, namely, 1963-64 and 1964-65. As the increase in gqneral goods 
t r d c  is expected to materialise only gradually over the entire Plan 
period. it is not understandable why all the additional wagons re- 
quired to cater for this increase should be procured before the end of 
the fourth year of the Plan, namely, 1964-6s. A substantial part of 
the increase in wagons and locomotives could obviously be planned 
in the last year of the Third Plan-the deliveries being spread suit- 
ably over all the 12 months of the year. In connection with the addi- 
tional locomotives required for this purpose, a point that might merit 
consfderation is whether an increase in the production of steam loco- 
motives could not be planned at Chittaranjan Locomotive Works, if 
necessary, by introducing an additional shift at  these Works. The 
Planning Commission feel that this is a point which might merit con- 
sideration in tho Railway Board in the light of their studies of the 
trends in trafBc 

3. After the Railway Board have reviewed their estimates of trafffc 
and considered the above suggestion in regard to phasing of procure- 
ment of additional stock that may be required, the matter would be 
considered further bv the Commission in the light of results of thew 
studies. 

4. As regards the additional line capacity works. these, as now 
proposed, consist of numerous small works such as extension of loops 
and additional vard facilities at a large number of stations some of 
which are quite important stations. The Ministry of Railways had 
earlier made a large provision for such works all over the railway 
system. The Commission is not aware as to what provisfone were 
then made for these stations. However. to the extent that additionai 
works are consider04 necessary at these stations, the Planning Com- 
mission would ha1.c no objection to the Railway Board proceeding 
with them. The 2dd1tional financial provisions required for such 
works could, however, be considered later depending upon the pro- 
gress of the works from ycar to year. It will he appreciated that the 
total provision for line capacity works in the Third Plan was Rs. 183 
crores and subsequently the Planning Commission, in fact, has agreed 
to this bung pxcecided with a view to enabling the Ministry of Rail- 
ways to acccmmodate additional doubling over 275 miles required 
l a r ~ e l r  in r tnnection with mnl movement. It should be pbcrsfble 



within this very large provision to make small adjustments and as- 
cornmodate such small works as may be estimated to be required in 
connection with any increaae in general goods. 

Sd/- (K. L. LUTHRA), 
Director (Transport), 

Tele: No. 38278. 

Ministry of Railways (Railway Board)--Shrf P. R Pug.IL.r 
n8nning Commission U-. No. T&C/7 (24) 161 dated 6-4-1962. 

ANNEXURE V1 
GOVERNMENT OF INDIA 

MINISTRY OF RAILWAYS 
No. 6llPL13I1 (9) New Delht. 18th June, 1x2. 

Re: Provision in the  Railwap Plan for increased 
lanem trafic. 

- - 
19 

movemcnt of miscel- 

Will the Planning Commissior. kindly refer to their U.O. No. T&C f 
7(24) /61 dated 6th April, 1962. This letter deals with the additional 
provision for rail tramc in miscellaneous goods of 10 million tons in- 
involving an investment of Rs. 75 crores--Rs 65 crores for rolling 
stock and Rs 10 cmres for line capacity w o r b t h e  clearance for 
which has been urged by this Ministry vide their O.M. No. 61 'PL1 
3f1(9) dated 16th February, 1962. 

2. In order that there may be no over-lapping of issues. it is clari- 
fied that the Railway Board are proceedin? with all additional works 
such as doublinp, electrification, signalling. etc., and the acquisition 
of rolling stock involving an additional investment of Rs. 120 crores 
for meeting the pattern of traffic on the various sections and routes 
comprehensively dealt with in Railway Board's UO. No. 61 IPL' 
S/l(9) dated 27th December, 1961. 

3 In the U.0 now under reference the Planning Commission, in 
effect, say that with regard to the further demand of Rs. 75 crores 
required for handling 10 million tons of additional miscellaneous 
good? traffic. there is yet time to take a decision on the matter. In 
their view, it is not yet certain whether miscellaneous goads traf&: 
needs additional provision at all, and even if there is need, it may 
be considered after further studies of the trends of trafftc both in 
repard to increase in quantum and in regard to the proportion of rail 



muvement 111 relation to total production are completed; the rolling 
stock required could be ordered some time later, It is also the view 
of the Planning Commissiorcl that  as regards additional line capacity 
works required for this nliscellaneous tramc, there may be sufficient 
room for accommodating these works within the enhanced provision 
for the Railway Plan. They further consider that if some of thc 
works listed in this o 5 c e  memorandum of 26th February, 1962 are 
necessary. there would be no objection to  the  Railway Board proceed- 
ing with the works; but additional financial provision required for 
these works would be considered later depending upon the progress 
of the  work from vear to year. 

4. Thls approach both in regard to line capacity works, and with 
regard to rolling stock in respect of the additional misce?laneous 
traffic is not. in the view of this Ministry, practicable. These issues 
are examined in greater details in the following paragraphs. 

4.1. The Planning Commission have desired that the estimate of 
trailic in miscel'aneous goods espccted to materialise in the Third 
Plan should be reviewed in the light of the actual materialisation of 
such traffic in the last year of the Second Plan and the  present 
demands for transport nf such traffic 

4.2. The Planning Commission have observed that the actual traffic 
during 1960-61 was 83.5 million tons against the estimate of 85 million 
tons. It is clarified that the shortfall was not on account of miscel- 
ianeous traffic for the public but on account of less movement of iron 
ore for expor t  on Railways' own account, some of the works having 
suffered due to shortage of rails etc. Moreover, it cannot be the con- 
tention of the Planning Commission that there were no unsatisfied 
demands for transport. which if they could be met, would have in- 
creased the figures for miscellaneous traffic still further to an appre- 
ciable extent. 

4.3. The Planning Commission have referred to figures of propor- 
tion of rail movement to total production in respect of certain com- 
modities d u r ~ n g  the year 1960-61 and have observed that these wer t  
lower than the proportions adopted in making the estimate for rail 
transport in 1965-66. It has to be clariAed that the lower proportions 
of rail movement to total productron in respect of certain commodi- 
ties in this particu!ar year do not indicate the total demand ror rail 
transport in respect of these commodities in this year. The figures 
for the year 1960-61 merely show the relationship between the total 
production and the actual transport by rail provided during the  year, 



which docs not necessarily indicate that  the full demands of trans- 
port of thcsc commodities were met by the  quantities actually car- 
ricd by rail during this year. I t  is this marginal gap thAt it is now 
intended to cover by makinji an additional provision under this 
traffic. 

-I 4 Th15 Mln1stl.h d c v ~ t s  to reiterates that the corrlmoditles listed 
undclr thr. t(wm l l m ~ ~ ~ ~ l ~ a n ~ ~ ~ ~ u ~  qood\" t r a E c  include raw materials 
2nd finishctl products o f  c l l l  lndustrles cxcept the  steel coal and  
c rmrn t  inrlustr~ei  Even In respect of the cement industry. rail 
transport 1,  r ~ q u i r e d  for  raiv materials In the case of certain factor- 
~ c s  and th~.: movement is included unrlcr "Miscellaneous goods" 
traffic Thclctore, lnndequatc provision fol rail transport of mis- 
cellancous goods trafTic in the Thlrd Plan ~vould  ~ne\.itablv result in 
a shortfall In meeting the transport requirements of such industries 
t he  production proprammci of v-hlch are  an ~n tog ra l  part of the 
T h ~ r d  Five Yc>ar. Plan T h r  cwnwqurbnceq nf such a shortfall u.1'1 no 
doubt be s e ~ ~ o u s  on thc  implc~rncntat~on of the Plan as a whole and 
t h ~ s  M ~ n ~ s t r ~ ,  therefore. r o n s ~ d r r s  that  the additional provision for  
mlsccl lanco~~c q o o d ~  traffic as  proposed should be ~ r o v l d a d  for in the 
Rnilivav Plan R c s ~ d r s  ran- m a t e r ~ a l s  and finished products of indus- 
t r ~ w  as  mentloncd abovc. thc  cateqorv of "miscellaneou~ goods" 
traffic also Inc ludc\ c o m m d ~ t l e s  essential fnr t he  .life of the  cnrnma- 
n ~ t v  such as foodgrains. frrtiliscrs. vcqetable and mineral orlc. paper. 
cntton, t ex t~ lc s  lute. 011 w d s  sucar  sugarcanr: tea: salt: etc. In  
ndrlition all construction m:)trmal r cqu~red  In ronnectlnn with the  
w t t ~ n q  ur, of new industrirr: and csnnnsion of existing industries in- 
r*ltrdlnq t h r  stw1 plants ccmt.nt factorirs mu l t i -~u rpose  proiect?. 
hn~lsinq ~ t c  , t r t  i?l\o included undcr the  rateeory of "Miwellnncnt~s 
C,nod\" traffic A shortfall in mr r t lnc  the  transpnrt r e q l ~ i r e m w t c  
o f  thcsc commoditic-s mnnv ~f w h ~ c h  cannot be transported hv  mean$ 
nthcr than rail will h a \ v  odvcrsc rcpcrcussions on the induqtria? 
rlr\*clnpmcnt p rog ravmc  n s  wrll a s  on thc  plan aswmptions of mcrt -  
i n r  thc  nerd.: of thc cornn~r~nl tv  in essential commodities and cnn- 
ctinicr good< This V i n ~ z t r v  would, therefore, reitcrate thnt addi- 
tional provrsion should be mndc in the Railwavs' plan for mcetinc 
thr, tranc;pol? r e q u i r r n ~ c n t ~  $f commodities fallinc under the c;ttegnr\* 
of "rniscellnncous condc" trnftic. a major portion of which cannot be 
dcnicd transport on thc  p'ca of non-essential character of the corn- 
modit;cs cnnccrned 

4 5 Thc  Plnnninq Commission h a w  sucxrstcd thnt  the? mav be 
nppriscd of thc  trends in ~enernl qr:ods trnfllc and the sections on 
3153(aii)LS-10 



which the pressure of movement of such traffic is increasing z h p n d  
expectations on a quarterly basis so that the measures considered 
necessary to meet the increase in traffic could be planned in time. 
I t  has to be clarified in this connection that there are no statistics in 
the accepted sense of the term. which are compiled or can he com- 
piled as a regular measure to reflect the actual demands for kansport 
of "miscellaneous goods" traffic from and to different areas. The 
Railway administrations are in close touch with the users of rail 
transport and their judgement in respect of the likely vo7ume of ad- 
ditional transport for which demands exist has to be accepted. The 
figures of outstauding registrations for wagons which are available, 
cannot be taken to reflect accurately the outstanding demands for 
transport, as for obvious reasons when supply of transport is limited 
over certain routes, the registration of demands is somewhat exag- 
gerated and on the other hand, the permissible maximum registra- 
tions for !oading of wagons being related to the handling and trans- 
port capacity available at each station. results in a depression of the 
actual demand. During the last two years non-a\vailabilitv of rail 
transport for meeting the full  demands of industries and other users 
of the Railways has been a common feature and the Planning Com- 
mission is aware of the position, as some of the parties have taken 
up their complaints of lack of transport to the Planning Commission. 
Thia Ministry, therefore, considers that there is ample justification 
for increasing the provision for rail transport for commodities which 
are covered by the general term of "miscellaneous goods" traffic in 
the Third Five Year Plan and unless this is done immediately, the 
complaints regarding lack of transport both for industries and trade 
will increase in volume and the resultant situation will affect the 
implementation of the Third Five Year Plan. 

4.6. The Planning Commission have observed that as the increase 
in general goods traffic is expected to mterialise only gradually over 
the plan period as a whole, they are unable to understand why the 
additional wagons required for the Increased provision far such traffic 
should be procured before the last year of the P:an. They also con- 
sider that a subdsntial part of the increase in wagons and locomo- 
tives could be procured jn the last year of the Plan, the deliveries 
being spread suitably over a'l the 12 months of a year. For this very 
reason 0.e. that the additional trafic will materialise gradually in 
every year of the Plan and not only in the last year of the Plan), ad- 
ditional rolling stock should be proellred, in the opinion of this Min- 
istry, gradually in every year of the Plan and not only in the laat one 
or two years of the Plan. This gradual procurement can be done only 
if adequate orders for the rolling saock manufacture are placed and 
action taken for the placing and procurement of the material with 



indigenous and imported. The manufacturers can also go ahead with 
their production schedules. The mlanufacture d wagons is not cn 
top and cannot be increased or suddenly decreased a t  will. 

5. The Planning Commission is aware of the numerous difticulties 
in production of wagons and import of diesel and electric loconlotives 
which have to he overcome before the planned quantity of rolling 
stock can he comn~issioned into service. In this connection attention 
is invited to paras 4 & 5 of this Min~stry's O.M. of 26th February, 
1962 referred to earlier. I t  will be unresl~stic to assume that  all 
these difficulties, miany of which arc the  result of unforeseen deve- 
lopments, would be overcornc completely and planning for procure- 
ment of rolling stock subjected to a fine adjustment. Even if the 
decision to prowde incr-easd capncitv for transport is taken right 
now, no increased capacitv can be provided in the next two years of 
the P!an. If clearance tr) the Railways is given a t  a late stage and 
the Raiiurayc a r e  called upon to handlc ihc increased traffic, it would 
be i!~ipocl;!ble to do sn. 

6. Tllr! Planning Commission have suggested that the question of 
protfuctjon of additional steam 'oc~~motivcs a t  Chittaranjan Loco- 
motive Works should be considered. presumably to  reduce the 
imporf of diesel lc~comotlves for the additional traffic. I t  is pointed 
out i!l this connection that. the future policy regarding motive 
I):)u.fr on thr! Ind~an  Railways was gone into in detail when the 
ThirJ Five Year Plan was prepared, and it was decided that the 
procurement of steam lorornotives should be stabilised a t  the exist- 
ing level. Apart from tho question of policy. the Commission is also 
aware that capacity is hcing developed a t  Chittaranjan Locomotive 
Works for nrocrc.ssive1 increasing the manufacture of Electric 
Locomotives. I t  will not. therefore, be feasible to provide the in- 
crcnsc in motivc n o w r  reauired. both on B.G. and M.G. by produc- 
tion of additional stearn locomotives over and above what is envi- 
saged in the Plan. 

7 Tn r ~ ~ a 1 . d  to the  !lnc cntmcitv ~vorks  required for the  increased 
t a r o 9  of n r l ~ c e l l a n t ~ ~ u s  qonds traffic, this Ministry hsd proposed an 
ndditional t>rm.ision of Rq 10 crores. Attention is invited i~ this con- 
nection to this  Ministry'!: U.0 No. 61'PL13'1 (9) dated 27th December. 
1961 in which 11 was clarified that the total cost of line rapacity 
works ~rnrrrammcd in the firgt two years of thc Plan period for 
hnndlinq the traffic more nnrticalarly of the p a t t e ~ n  of mow- 
rncbnt of whirh was madp available to t\c R:~ilways after  the initial 
pl~lns were formulated and short Icpd n1nvcment of coal. including 
the forwartj qxpcnditurc f rom thp Set sc,nd Plan. was Rs. 230 worts. 



Almost all of these works which are esscnt~al high priority works 
would be completed during the Plan period and, therefore, the full 
expenditure of Rs. 230 crores would also be incurred during the Plan. 
The Planning Commission also agreed at the meeting he'd on 16th 
January, 1962 that further doubling to the extent of 275 miles re- 
quired to cater for the pattern of coal movements on various routes 
could be taken up by the Railways. This Minlstry had proposed in 
their U.O. referred to above that a total allocation of Rs. 240 crores 
would be required for line capacity works excluding the cost of the 
additional doubling of 275 mile; which arc not included in the pro- 
grammes of the first two years of the Plan. The total cost of works 
approved so far (i.e. at the beginning of the Second vear of the Plan) 
including the additional doubling of 275 miles is. therefore. already In 
excess of the total allocation of Rs. 249 crores asked for and. there- 
fore, there is no scope for accommodating the additional work.; re- 
quired for the incrcased target of "miscellaneous goods" traffic with- 
in this provision. The works proposed in connection with the in- 
creased target of "miscellaneous goods" traffic halve not yet becn 
programmed; once the additional works arc taken u p  as suggested 
by the Planning Commission thev would have to bc cornplcted and 
additional expcnditurc increased. 

8. The Ministry of Railways. thcrcforr. urgcB that a firm clecision 
on the question of miscellaneous traffic should bc taken. and thc 
Railways may he given the necessary clearance immediately for 
making provision in respect of add~tional n~iscellaneous goods trafic. 

9. This subject was also discussed a t  the mectinq of the> P lann~ng  
Commission held on 25th Ma.. 1962 and the  Planning Commission 
will no doubt take necessary action. 

Sd i -  0. S. MURTHY. 
Director, Railu~ug Planuiny.  

The Planning Commission, 

NEW DELHI. 



CHAPTER 111 
RECOMMENDATIONS/OBSEHVATIONS WHICH THE cOMMII'- 
TEE DO NOT DESIRE TO PUIESUE IN VIEW OF THE REPLIES 

I3Y GOVERNMENT 
Recommendation 

1.40. The Committee note from para 15 of the First Report of the  
Working Group on Coal Production an'd Transport that the original 
target of 91.4 million tonnes of Coal Traffic took into account 13.78 
million torules of Washed Coal to be moved from the washeries. The 
Mid-term Plan Appraisal specifically stated that clean coal to be 
supplied by the Washeries in 1965-66 would 9.5 million tonnes. I t  is 
thus clear that the estimate of the Working Group of the 13.78 
million tonnes of washed coal exceeded the actual requirements, by 
more than 4 million tonnes and this margin should have been taken 
into account by the Railways while determining the net quantities 
01' coal to be moved. 

1.43. The Committee arc constrained to observe that the sugges- 
tions of the Working Group on Coal Production and Transport were 
not properly rolloived and the actual trend of movement of coal from 
'var to year was not kept in view while fixing the traffic targets. 

(S. No. l1 f; 9 Appcndis XV Para Nos. 1.40 and 1.43 c ~ f  E n d  Report.) 

Action takcn 

Thc original plan provided for a production of 98.6 million tonnes 
u f  coal against which a rail movement of 91.4 million tonnes was 
anticipated. Subsequently it was known that more coal than was 
originally anticipated would move to the washeries by rail, and a n  
additional mo\wnent of 5 million tonnes was, therefore, provided for 
with the approval of the Planning Commission. This raised the 
requirement to a total rail movement of 96.4 million tonnes of coal 
(91.4 x 5) against the accepted production target of 98.6 million 
tonnes. Thus the differcnce in production and rail  movement of coal 
was only 2.2 million tonnes. At the time of the mid-plan appraisal, 
however, it was no t icd  that the ratio of duplicate movement had 
actually cscceded thc original estimate. The gap between the revis- 
cd production and rail movement targets was therefore reduced 
to 0.9 million tonncs (Production 89.9 million tonnes-rail movement 



89 million tonnes). It may be mentioned that the quantum of dupli- 
cate movement is related to washery output to the extent that more 
washed coal is supplied to  the steel plants, the quantum of the dupli- 
cate movement goes UP and the gap between production and move- 
ment is correspondingly reduced. 

The Third Five Year Plan was finalised in March, 1961, whereas 
the first report of the Working Group on Coal was submitted in 
April, 1962. Hence the original Plan could not take into account the 
recommendation of the Working Group. Further it will be seen from 
para 15 of the first report of the working group, that the movement 
of coal to washeries not requiring rail transport was assumed at  11.54 
million tonnes. This was subsequently reduced to 7.84 million tonnes, 
in Annexure I of the 2nd repart (August, 1962) and as a conse- 
quence, the rail transport requirement for this short-lead movement 
went up by 3.70 million tonnes (ll.54--7.84=3"70). 

It will be seen from tile table below that. during tiw Third Plan. 
the actual rail movement of coal was quite close to the actual produc- 
tion. In 1962-63. when the  above projections were made. the rail 
movement was as high as 99.8 p c r  cent of the actual prod~rction. 

-. - - . -. - - . - - - . - - - - 
Product icm 56. I 61.5 66 .9  64.0 6 ~ ) .  5 

Percentage of r.ti 1 
movement to  
proluc' ion . 06 - I 9g.S yj - t i  9Y.u UG - I 

- - - - - - --- . - - - -  - -- 
The new methods of plannmg now adopted, t e. ,  demand or~enta-  

tion in the fixation of target5 and annual and quarterly plan revlews, 
etc. are expected to enable the Ra~lwrtys to arrive a t  a morrl realistic 
estimate in future. 

Cunlmenls of the Audit 
The observations of the Committee relatPd to the non-adjustment 

of traffic forecast for movcmcnt of washed coal when the output of 
washed coal was brought down by 4 million tonnes in the Mid-term 
Appraisal. Since the shortfall in output affects the movement in 
two directions. the non-inclus~on of movement in one direction in 
the earlier estimates does not affect the observations made by the 
Committee. 



145 
Further Comments of the Ministry of Railways (Railway Board) 

The Committee's observation was that the margin of 4 million 
tonnes in the estimated output of wash& coal should have been 
taken into account at  the time of the Mid-term Appraisal while deter- 
mining the net quantities of coal to be moved. In the Action Taken 
Note the Ministry of Railways have explained how the original 
Third Plan target was not based on the estimate of the Working 
Group on Coal Production and Transport of the movement of coal to 
and from washeries, anti as such there was no occasion for a corres- 
ponding reduction when the anticipated movement from the washe- 
ries was reduced by 4 million tonnes. The Mid-term Appraisal was 
carried out on the basis of the empirical ratio between total produc- 
tion and total rail movement of coal. In 1962-63, the year before the 
Mid-term Appraisal, the percentage of rail movement to production 
had reached 99.8 per cent. In view of this, against the production of 
89.9 million tonnes, rail movement of 89 million tonnes was assumed. 
Since the Mid-term Appraisal was not based on output of washed 
coal, the question of shortfall in output affecting movement in two 
directions and not only in one direction, would not appear to arise. 

Further comments of the Audit 

It is suggested that the Audit observations along with the Minis- 
try's remarks thereon, on which we have no further comments, may 
be forwarded to the Lok Sabha Secretariat. 

[Ministry of Rlys. (Rly. Board) O.M. No. 68-B (C)-PAC 1IV 22(9) 
dated 3-12-1968]. 

Recommendation 

The Committee regret the delay that has occurred in arranging 
the supply of electric traction equipment from Heavy Electricals. 
The Committee stress that Heavy Electricals should gear up their 
manufacturing and supply programme for electric traction equip  
ment so that the programmes for the manufacture of E.M.U. coaches 
does not suffer. 

(S. No. 20, Appendix XV Para 2.30 of 22nd Report). 

, Action taken 

As far as the Ministry of Railways are concerned, the imwrtancc 
of timely and adequate supply of electric traction equipment from 



Heavy Electricals, Bhopal, to suit the manufacturing programme of 
EMU coaches, electric locomotives and diesel-electric locomotives 
has been pursued a t  the highest l e w l  and is being followed up con- 
tinuously through correspondence, coordination meetings, personal 
visits etc. The Senior Inspecting Engineer of the Railways posted 
at Bhopal also follows up the  manufacture and supply of the electric 
traction equipment by HEIL to the Railways. I t  is hoped that HEIL 
will be able to gear up their production programme to suit the manu- 
facturing programme of the Railways in the near future. 

[Ministry of Rlys. (Rly. Board) O.M. No. 68-I3 (C) -PAC IV,  22 (O), 
dated 20-9-681. 

Recomme~idat ion 

The Committee regret the delay that has occurred in arranging 
the supply of electr~c traction eyu~pment  from Heavy Electrlcals 
The Committee stress that Heavy Clectricals should gear up their 
manufacturing and supply programme f o ~  electric t~act lon equip- 
ment so that the programnle for t h e  manufacture of E.M.U. coaches 
does not suffer . 

(S. No 20 Appendix XY. Pard 2.30 of "2nd Report) 
A c t  ion take11 

Noted. Timely delivery of cquipmen: depends amongst other 
things upon factors such as tmt-1:). receipt of orders. clearance of 
foreign exchange and proper product-mix. .All these arcb controllcd 
by the Railways. In this psl titular case. Heavy Electr~cxls (India) 
Limited have ordcrs for 63 more sets o111). \vhlch iv111 1 ~ .  r.omplctcd 
within the first few months o f  the year l!W-70. 

The committee on Public Undertakings (Fourth Lok Sabha) exa- 
mined this aspect and have recordc.d a s  follo\vs in their final r tport .  

"It appears to the Comm!ttcc. that had thv dclsigns and t h e  
specifications been gl\w-t to HEIL In t ~ m c  perhaps. t h c ~  
would have manufacturtJd and supplrc~i the equipment 
to the Railways in  tirnr It srcms that the indecision on 
the part of Ra~lways delayed the timely action bemg 
taken by the Undertaking to Manufacture these cquip- 
ments." 

[Ministry of Industrial Development & Company Afllairs (Deptt. of 
Industrial Development) 110 No 25 23 6H IIECHE, dated 

24-9-1968]. 

Recommendation 

The Committee arc not able to apprwiate why thc Itailways did 
not curtail the capital outlay or at least stabilise i t  a t  the level of 



invesetment reached in 1962-63 (namely Rs. 215 crores) for the  
remaining three years of the Plan whon it was abundantly 
clear that the traffic for Railways would be markedly less than was 
originally envisaged. Thc Committee cannot help pointing out that  
if the Railways had been more realistic and critical In the matter of 
capital expendtture in 1963-64. it should have been possih!e not only 
to save heavy cap~tal  investment but also to a v o d  adverse reper- 
cussions on the general economy wh~ch  have resulted from a steep 
curtailment in thc lcvel of capltal outlay of Railways from Rs. 275 
crows in 1964-65 to Rs. 150 crores in 1967-68. 

(S. No. 24, Appendix XV, Para 3.10 of 22ntl Report). 

Action taken 

I .  The mid-term Plan appraisal was made in November, 1963 
Thr traffic targets for 1965-66 ivas set them at 245 million originat- 
ing tons in place o! 264 million asse:;sed in January 1962. In the 
Planning Commission's Publication entitled "The Third Plan Mid- 
term Appraisal" it was stated "Trendq in traffic--The d~vc.lopmen! 
programme for railways in the Third Plan was drawn up in relation 
to 3 total traffic of 245 million tons estimated to materialix in 1965- 
66. Thv prcsc-nt yrogramnle provides for capacities adtyuate for 
carrying 260 million tons. Oiving to shortfalls anticipatm! in the 
production of s t t ~ l .  coal and cc~mc.nt industries. originating traffic in 
thcl last yea]- of the Third Plan is now reckowd : I !  about 2-11 million 
tons. However. since the traffic will be growing steadily 
o w r  thc. remaining period of the Plan. oriqinating traffic on the 
1.ir11ivaj.s during the last quartt'r oi thr  !clnr 1965-66 is expected to 
correspond to a higher annual rate than the cstlmate of 241 million 
tens for  thc ?.tL;~r ;I> a whole. It is proposed to carry out the rail 
transport programmes as enlarged so that trausport capacities should 
bc adcquatt~ itnd c\.lxn a little ahead of actual need at the beginning 
of the Fourth Plan". 

:! Thc c.rpcnchturc~ during i9M-65 and 1965-66 \\.as based on 
annual rev~c.n-s. ~ d u c t l o n s  bemg cffected In the devtblopmrnt prog- 
ramme of Nnilu'ayz by slowing down or deterrlnq to t h  Fourth 
Plan schcnws linkcd wlth sp~cific projects and ruttlng back the pro- 
curement progsammc for Rolling Stock The outlay on new 
schemcs taken up during each of the last three years of the Plan 
was brought down from about 13 per cent In 1963-64 to 10 per cent 
in 196-1-65 anti to  only 6 per cent in 1965-66. The bulk of the invest- 
ment in each of these years was in respect of works already com- 
menced in tht  earlier ?cars of the Plan or for the Rolling Stock re- 
ccllvr1d In thosc years agamst orders w h ~ c h  had been placed earlier. 
Curtailment of the outlays could bc made only in respect of new 



schemes under consideration but not in respect of the works already 
commenced and in progress. 

3. The lower level of capital outlay in 1967-68 was rendered 
possible due to completion in the earlier years of a number of 
works already in progress and curtailment of outlay on new works 
and schemes. 

4. For judging the repercussions on the general economy, one 
should look at the total outlay including expenditure from Deprecia- 
tion Reserve Fuqd, Development Fund etc. rather than merely the 
outlay charged to capital. The reduction in total outlay was more 
gradual-than on capital outlay alone-from 389.62 crores in 1964- 
65 to 363.56 crores in 1965-66 and 286.05 crores in the Revised Esti- 
mates for 1967-68. 

[Ministry of Rlys. (Rly. Board) O.M. No. 68-B (C) -PAC/IV/22 (2), 
Dated 20-9-681. 

Recommendation 

The Committee may be informed of the final settlement reached 
with the foreign firm regarding recovery of liquidated damages on 
account of delayed supply of main equipment. 

(S. No. 39, Appendix XV Para 5.3 of 22nd Report) 

Action taken 

It was stated in the written note on the subject earlier submitted 
to the Committee, as has also been referred to in para 5.2 of the 
Report, that an amount of DM 675,000 had already been recovered 
from the firm as liquidated damages on account of delayed supply 
of the main equipment and that the amount of liquidated damage.; 
on account of delay in supply of spares was yet to be advised by the 
D.G. 1I.S.M. London. 

The I.S.M;London, who were the contracting authority and who 
were also therefore the authority to decide the question of levy of 
liquidated damages have since advised this Ministry as under: - 

"Maximum liquidated damages recoverable in respect of 
delay in delivery of spares DM 45,084. After making duc 
allowance for reasons for delay outside suppliers control 
like Fire, Strikes, building of Berlin Wall in 1961 etc., 
liquidated damages reduced to DM 24,321. A? we have 
previously recovered liquidated damages of DM 675,000 
by way of an ad hoe settlement against a total claim of 



1.25 million Deutche Mark on account of delay on loco- 
motives and equipments i t  was not considered to be in 
best public interest to mar our good relations with the  
GROUP who is sole supplier of this type of equipment to 
Indian Railways by recovering such a small additional 
amount." 

It is further advised that the Railways suffered no loss or incon- 
venience due to the delay in receipt of spares, as they were bvailable 
for use by the time the locomotives were put into service, which 
itself was delayed and for which DM. 675,000 had already been 
recovered. 

[Ministry of Railways (Rly. Board) OM No. 6843 (c) -PAC-IV/2 
(0) Dt., 20-9-681. 

Recommendation 

The Committee are concerned to note that although agreement 
with the firm for technical assistance was executed more than two 
years after the offer was made no attempt seems to have been made 
during this period to tap indigenous sources and capacity for the 
manufacture of the equipment. I t  is surprising that soon after the  
agreement was signed it became known that the seven items could 
be produced by the trade independently. 

( S .  No. 40, Appendix XV,  Para No. 5.12 of 22nd Report) 

Action taken 

Negotiations for the manufacture of some of the electrical e q u i p  
merit required for the electrical locomotives were started with 
M s. GROUP in January, 1961 but a firm agreement could only be 
entered into with them in November, 1962. The 13 items to be 
manufactured under the Collaboration Agreement were decided 
taking into account the recon~n~endations made by the collaborntors 
and also the possibilits of obtaining such equipment in the  country 
from other sources. -4t the time the  Collaboration Agreement was 
finalised and signed. the development of the other industries in the 
country was also such that there was no definite possibility of 
meeting the Railways' requirements of equipment on the sophisti- 
cated electric locomotives. However, with the general spurt in the 
industry i t  was observed that some of the manufacturers in the  
country could meet the requirements of the Railways more economi- 
cally than if the Railways undertook to set up special facilities for 
manufacture of these equipments, provided they could get detailed 
specifications which were not then available with the Railways. 



On this basis i t  was decided to obtain the 7 items out oi a total cf 
13 items from the trade independently. As mentioned earlier 
these items which could be manufactured by the trade were such 
that they could be produced only with the help of specifications 
framed by the Railways based on the data supplied by the collabo- 
rators after the agreement was signed. With this Mangement, the 
development of additional facilities by the Railways in their own 
workshops or with the Heavy Electricals has been avoided, and the 
facilities available with the trade for manufacture of thcsc equip- 
ments alongwith olhcr similar equipments for the general purpose 
has been taken advantage of. 

[Ministry of Railways (Rly. Board) OM. No. 68-B(c)-PAC-IV/ 
22 (0) Dt. 20-9-681. 

Recommendation 

The Committee are dsappolnted to find that only 54 locomotlvcs 
produced during the Third Plan besides the assembly of 12 

knocked doivn locon~ot~vcs against the Plan target of 95 lccomot!ves. 

(S. No. 44, Appendix XV Para 5.35 o j  2211d Report) 

Action taken 

Whlle the observalions of the P.A.C. have been noted. it may be 
rc!tt>l-,~tcd that in terms of the Project Report subrnltttd by M s. 
Alco (the Colln'xxators) in May 1%2. the a n t l c ~ p a t ~ d  piorluct~on 
during the Third Plan was 83 locomotlves which ~ n c l ~ ~ d c d  the 
assembly of 12 knocked down locomotlves. This Plan tnrget of 95 
as prewously indicated was arrived at by adding the figure of 12 
locomotlves to be assembled from knocked down conditmn to 83 
which was an error. I t  1s regretted that t h ~ s  error went i~n-detected. 

Therefore, against the actual target of 63 locomotives including 
the assembly of 12 knocked down locomotives, actual production 
was 66 locomotlves of which 61 were physica'fy turned out from the 
factory and 5 were detained beyond 31-3-66 for final inspection and 
despatch. The reason for not having achieved this target of 83 loco- 
motives has already been explained in Railway Ministry's written 
reply to Point 16 of the Points arising out of the evidence tendered 
before the P.A.C. on 11-12-1967 in connection with the Audit Report 
(Railways) 1967-paras 1 to 5, 16 and 17. 

[Mznistry of RatIwaps (RIy. Board) OM No. 68-B (c)-PAC-IVI 
22 (0) Dt. 20-9-681. 



CHAPTER IV 

RECOMMENDATIONS 'OBSERVATIONS REPLIES TO WHICH 
HAVE NOT BEEN ACCEPTED BY THE COMMITTEE WYICH 
REQUIRE REITERATION. 

In this connedion to the Committce would also invite reference 
to the recommendations of the Estimates Committee made in  para. 
56 of their Thirty-Third Report (Third h k  Sabha). 

They would like to be informed as to whether the procedure 
mentioned at page 23 of the Eighty-eighth Report of Estimates 
Committce (Third Lok Sabha) is since being strictly followed by 
the Coal Controller and whether the Railways take into account in 
planning for coal traffic the direction-wise transport requirements. 

[ S r .  No. 10 of Appendix XV of 22nd Report (Fourth Lok Sabhn)]. 

Action taken 

Tlic factual information in regard to dii-ection-wise requirements 
was duly collcctcd and a rcbalistic assessment of direction-ivise mo\.e- 
merit of coal was furnished to the Railways for 1964-65 and 1965-66. 

The transport requirements from each coal field to various cate- 
gories of coal consumers during each half year of 1967-68 and 1968-69 
ivcre worked out and furnished to the Railivays. In respcct of all 
tho major consumers. the details related to the individuai con- 
suming units while in respect of small consumers, the information 
was given state-wise. The transport requirements for the new 
Fourth Plan starting on 1st April 1969 ivill be worked out after the 
report of the Planning Group on coa: is finaliscd. 

One important develnpmcnt which has t ~ k c r ,  place recently 1.s 

the rcmoval of control over the distr~bution of coal (other than 
coking coal required for t h c  metallurglcnl industries) with cffe t 
from 24th July  1967. Aftcr cttwmtrol the Coal Controller no lonqer 
drawn up the programmes of the non-coking coal consumers. Hence, 
the collection of factual information on a continuing I ~ n s ~ s  may 
not be easy. The forecasts of transport requirements have to be 
based on the estimated demands for coal as assessed by the Planning 
Group on coal. The Coal Controller IS, however, taking steps to 
collect as much statistical information as possible with thc auil.lble 



staff and facilities and such information will be made use of in 
making the estimates and in reviewing them periodically. 

[Ministry of Steel Mines & Metals (Department of Mines & 
Metals) D.O. No. 9/14 i68-CI, dated 9th October, 19681. 

Recommendation 

In this connection the Committee would also invite reference to 
the  recommendations of the Estimates Committee made in para 56 
of their Thirty-Third Report (Third Lok Sabha). 

"The Committee observe that although the war-wise targets 
of coal production as worked out bv the Working Group 
in its Second Report have been asgreed to bv the Railways 
and thev are broadlv committed to move the quantitv 
indicated therem, the fieldwise target of produrtion and 
direction-wise movement thereof during each of !he 
remaining three vears of th r  Third Five Year Plan. have 
still not been furniqhed to them bv tho Ministry of Mines 
and Fuel It is unfortunate that the lessons of the Second 
Plan when production was deliberately stepped up regard- 
less of the fact that correspondine transport facilities were 
not available. have pet to be learnt 

Now that  a coal ~ rodur t ion  tarrct of 98.3 million tons has been 
agreed to bv all  concerncd. thr  Committee would stress 
upon the Ministrv of Mines and Fuel the need to  work out 
the fieldwise tarcet.; of production and directionwise 
movement thereof for each of the remaining three vears 
of the Third Five Year Plan so that the Ministnr of Rail- 
ways get timely notice to  qear up  t h ~ i r  transnort arrange- 
ments to meet in full the requirements." 

In r e d v   age 23 of Eichty-eighth Report of Estimates Com- 
mittee, Third Lok Sabha)thr then Ministry of Mines and Fuel stated 
that  the  direction-wise transnort rquirements  for movement of Coal 
during the final year of the Plan had bcrn furnished but information 
for the intervening vears could not be made available as the SMMI- 
sorinq authorities were not able to furnish detailed destination-wise 
requirements from vear to year It has been added- 

"For the  t w m s e  nf fiitr~re nlanninr. hnwevrr. it has becn 
decided that the Co,A Controllcr will organise, on a contf- 
nuing basis, the collection of factual Informfition in regard 
to direction-wise requirements, so that  a realistic assess- 
ment of djrcclionwise movemcnt of coal can be made fmm 
gear to year." 



The Committee would like to be informed as to whether the above 
procedure is since being strictly followed by the Coal Controller and 
whether the Railways take into account in planning for Coal traffic 
the direction-wise transport requirements. 

[S. No. 10, Appendtx XV, Para 1.44 of 22nd Report] 

Action taken 

In regard to the Third Plan, the Working Group on Coal Pro- 
duction and Transport, under the Ministry of Steel, Mines & Fuel 
(Department of Mines & Fuel) had developed detailed rail transport 
requirments for the movement of coal for all the major routes on 
the Railways. The detailed requirements of wagons in different 
fields for different destinational routes were given. 

For the old Fourth Plan ending in 1970-71, the Ministry of Steel, 
Mines & Metals furnished information concerning the anticipated 
field-wise production of coal and its consumption requirements for 
each of the major industries. The rail movement pattern, on the lines 
of that developed for the Third Plan, was. however, not indicated in 
detail. 

For the present Fourth Plan (1W-70 to 1973-74) the Ministry of 
Mines & Metals has been requested to furnish a direction-wise 
breakdown of the rail transport requirements. This is awaited and 
the Ministry of Mines & Metals is being reminded to expedite supply 
of the information. The rail transport capacity will be determined 
on receipt of this information, as desired by the Glection Committee 
and the Public Accounts Committee. I t  is proposed to keep the 
information under constant review in consultation with the Ministry 
of Mines & Metals and the Planning Commission to modify the rail 
transport plan from time to time to the extent ne6essary. 

[M. of R l w .  (Rly. Bd.) O.M. No. &B (C) -PAC IV 2 2 ( 0 )  dated 
2lst September. 19681. 

Recommendation 

In this connection the Committee would like to invite the atten- 
tion of the Ministry of Railways to  the following observations made 
by the Committee on Transport Policv and Co-ordination in January, 
1966 on which the Chairman of the Railway Board was represented: 

". . . .there are several instances of decisions on new railway 
lines being taken on considerations other than commercial, 
such as, administrative need or general regional develop- 
ment. Tt is necessary to reconsider the approach to be 



followed in the construction of new railway lines in future. 
We are of the view that. generally, the Railway should 
provide for only those lines which are expected to yield, 
over a period of time, normal return on the investment 
involved in their construction. The lines which arc 
expected to be unremunerative even after a few years of 
their opening should be taken up only in exceptional 
circumstances and in all such cases provision should he 
made to  compensate the Railways for the losses involved." 

The Committee endorse the above recommendations made by 
the Commit tee on Transport Policy and Co-ordina tion and suggest 
that the Railway should not provide for any new lines unless i t  is 
expected to yield over a period of time a normal return on the 
investment involved in its construction. Where. in exceptional 
c~rcumstances. the constructio~i of an unremunt.rati\-c 11ne has to bc 
taken up by the Railways. there should be spccific pro\-lsion for com- 
pensating the R a i 1 u . a ~ ~  against loqses by ~vhosoever sponsow t hc pro- 
posal, so that the general user of the Railun\.s la not b u r d c ~ ~ c d  with 
avoidable surcharge whlch results from such unrcmuncra tivv 
capitalisation. 

[S. No. 14. Append1.r: XV, Pnrcl. No. 2.10 of 22nd Report] 

Action taken 

The observations of the Committee are noted. 

2. The Ministry of Railways would, howevcr, like to clarifv that, 
except in the case of strategic lines required for defence purposcss. 
the construction of new lines is ordinarilv undertaken only if their 
financial \?inbilitv is accepted. Where anv non-strategic line which 
is not expected to he finan~~iallv remunerative is nevertheless to be 
taken up on othcr impnrtant considerations, the liability is takrbn to 
be that of the Railways in terms of the arrangement, decided upon 
at the time of the 1949 Convention (which arrangrment is still conti- 
nuing). 

The question whethr I- the resultant loss should not k> passcd on 
to the sponsorinq authc2ritic.s will br reconsidered at the time of tlw 
next review of the Separation Convention. 

[M. of R ~ w .  (RIy. Bd.) O.M. No. 68-B (C)-PAC ZV 22 (0 )  dated 
21st September. 19681. 

Recommendation 

Tk~e Committcc! artb drsturbed to find that a!though thv Railways 
procured 8336 wagons more than the number provided in the Plan 



W create a capacity of 249 million tonneo, the actual eapwity 
rated at the end of the Plan period in terms of wagons was stated to 
be only 225 million tomes i.e. 24 million tomes less than that anti- 
cipated. This shows that either the a s se s sen t  of capacity at  the 
end of the Plan is incorrect or the estimation of physical require- 
ments to achieve the envisaged Third Plan target of rail capacity 
was defective. As far the plea regarding the turn-round of wagons, 
the Committee find that the Third Plan envisaged that the turn- 
round of wagons would come down to 9.5 days for B.G. wagons and 
6.5 days for M.G. wagons. From the statistic published in the 
Railway Board's Annual Fkports, it is, however, seen that the turn- 
round i.e. intervening period between two loadings had actually 
increased. The figures are as follows:- 

The average of lead of traffic (the distance over which the 
wagons move) in these two years was as follows:- 

- - - - --. - - - - - - -- -- - - 
Thus, on Broad Gauge (which accounts for 80 per cent of the 

originatmg goods traffic) the turnround of wagons had increased 
despite the reduction in the average lead of traffic. 

Apparently, the turn-round of wagons has increased because of 
an increase i:1 their number. Being surplus to requirements a large 
number of wagorls are lying idle or are  under-used and the inter- 

vening period between two loadings has increased. The Committee 
desire that tile Ministry of Railways should make a reappraisal 06 
their wagon rcquirements in the light of these facts. 

[S. No. 25 Appendu. XV Para 3.15 of 22nd Rep07fl. 

Action taken 

The observations of the Committee are noted. 



It  is, howre\;er, submitted that when the Third Five-Year Plan 
was prepared in the beginning of 1961,- detailed information con- 
cerning the &rection-wise movement and distribution of coal wasr; 
not available. This information was not supplied by the Ministry 
of Steel, Mines and Fuel (Department of Mines & Fue.l) till the end 
of January, 1962, after the Plan had been finalised. The estimbte 
of wagon requirements for the initial target of 248.9 million tonnes 
thus suffered from want of this vital information. In regard to the 
iron ore traffic programme, similar uncertainties existed. The total 
wagon acquisition planned at that time was 117,144 of which 90,447 
was on additional account. The rail transport crisis of 1960-61, 
which had its maximum; impact on the movement of coal, under- 
lined the necessity for a complete review of the assumptions m 
which rail transport capacity had been planned. The Coal Transport 
Study Team of the World Bank which had gone into the Coal 
transport problem in detail. came to the conclusion that there was a 
heavy shortage of locomotives and wagons throughout the First 
and Second Plans. The Third Plan had to make sufficient provision 
for these. 

These factors were duly taken into account at the time of t h e  
Mid-term Appraisal of the Third Plan in November, 1963. For the 
revised traffic target of 245 million tonnes, therefore, the total re- 
quirement of wagons was re-assessed at 157,227, of which 136,283 
were on additional account. 

Against the revised estimates mentioned above, the actual pro- 
curement of wagons was only 144,789 including 116,410 on additional 
account. In other words the effective procurement on additional 
account was 19,873 wagons less than the anticipated requirement 
against 245 million t o n n e  of traffic. 

It may be added that the entire 144,789 wagons were not avail- 
able for use during the final year of the Third Plan, as many as, 
7,300 being added only in the last quarter of the last year of the 
Third Plan period. The effective availability, except in the last 
quarter of that year, was thus around 137,000 wagons. 

I t  was on account of all these factors that a peak level capacity 
of 225 million tonnes (in terms of wagons holdings) was estimated 
to have existed at the end of the Third Five Year Plan. 

As regards wagon turnround, it will not be correct to say that 
the turnround of wagons had increased entirely because of an in- 
crease in their number. A number of factors go into wagon turn- 
round, namely, increased leads of traffic, unp!anned and changed 
patterns of movemnt  specially that of foodgrains as in this case, 
interruption to movement of traffic due to agitations, bundhs, an& 
squatting on railway track, etc. 



As to the railways' not having achieved the turnround of 9.5 days 
on the broad gauge and 6.5 days on the metre gauge during the Third 
Plan, these figures were never visualised as targets for full achieve- 
ment. They were necessarily calculated as factors towards greater 
efficiency, built into the Railways' Plans for expansion. By thern- 
selves, they were affected by longer leads in commodities like coal' 
and raw materials for steel plants, coal for Railways, cement, 
mineral oils, foodgrains, etc. The changed patterns of tramc, parti- 
cularly the emergency movement of foodgrains from ports and other 
distant areas to scarcity afEected places in U.P. and Bihar, not only 
increased the turnround period of wagons but required long empty 
hauls in the intrrwt o f  quick movement of foodgrains. 

A re-appra~sal for the wagon requirement is now being made in 
connection w ~ t h  t h e  preparation of the new Fourth Five Year Plan 

[M. of R l p .  ( I t lv  TJld ) O M .  No. 6&B(C)-PAC/IV/22(0), dated 
8th October, 19681. 

Further reply 

The observations of the Corrlnittee are noted. The original 
Third Plan figure of 90.447 wagons (excluding 18.509 throw-forward 
from Second Plan( on additional account for a traffic target of 249 
million tonnes was based upon an exercise conducted in 1961. When 
the traffic target was revised to 264 million tonnes in January, 1962, 
an t-xtra 21.000 wagons on additional account were added based on 
the traffic trends at that time. without detailed calculations. Due 
to changed pattern of movement and increased leads of certain 
major commodities lvhich had deve!oped during the Third Plan 
and which also affected the turnround adversely, the basis adopted 
for assessing wagon requirements was found to be inadequate in 
relation t o  actual demand for traffic. 

The figures of average lead as mentioned in the recommendation 
are derrved from the movement of a large number of classification 
of commodities (149). The figures relating to major conlmodlties 
are, however, indicated below:- 

-- - -- . -- - - - 
( I  m .  B.G. 

I .  Public Coal . . 
2. Ccwl for H:lilwnys 
3. KRW mntrrial for Sfcu'l I'iu: IS 
4. Crmcr.t 
5 .  Mir.wal Oils 
6. I'ocdprair.~ . 
7 .  Ir tu  & Stcel 

-- - 

6.15 546 
7oti. 765 

N.A. 191 
34s 418 
516 5 36  
718 746 
68 1 81 I 

- -- - 



It will. be noted that although the average lead fo r  all comma- 
&ties has gone down, there has been an increase in the lead of some 
of the major commodities except in the case of public coal. 

Taking note of the traffic trends during the Third Plan, it is 
proposed to further refine the method for working out the wagon 
requirements during the Fourth Plan. The wagon requirement for 
each major commodity will be worked out in detail in relation to 
its lead, empty haulage, lead per wagon, speed of goods train, etc. 

This has been seen by Audit. 

[Ministry of Railway (Rly. Board) O.M. No. 6&B(C)-PAC/lV/22 
( 0 )  dated 14th February, 19691. 

Recommendation 

The Committee would like Government to examine the question 
of relative economics of hauling POL by the longer route on Metre 
Gauge vis-a-vis the shorter route on Broad Gauge so as to adopt the 
most economic path consistent with operational requirements. 

[S. No. 29, Appendix XV. Para. 3.26 of 22nd Report]. 

Action taken 

In 196667 about 31,000 tomes of POL products loaded in 1218 
bogies tank wagons (or 2436 four-wheeler tank wagons) moved from 
Barauni and New Jalpaiguri to Shakurbasti by the all metre gauge 
route. As indicated earlier in this Ministry's reply, the B.G. tank 
wagon fleet was inadequate to meet the entire demand for movement 
of POL on the broad gauge including this movement, while there 
was enough capacity for this movement along the all metre gauge 
route. Had this traffic not been carried by the metre gauge route 
of the Railways, it would have been diverted to the road, and this 
would'have meant a higher cost to the economy, as the quotations 
below will indicate:-- 

(i) 'The figures demonstrate that trucks of even higher 
capacity on good roads show a higher cost than rail except 
when the haul is less than 200 kilometres. However, the 
favourable trucking costs below 200 kilometres cannot be 
attained until there is a vast improvement in the condition 
of the highways near the collieries and on the main routes 
and until trucks of far greater rapadty than those now 
in use in India are produced. Moreover, the trucking 
costs do not include any capital charges for improvements 
in highways. For the foreseeable future, therefore, it ici 



indicated that the costs of the rail movement of coal will 
be well below those by highways." 

" .  . . .If the ultimate destination of the coal is a local station 
served only by shunting goods trains, the cost would be 
somewhat higher and, if the coal were delivered at  a 
station served only by metre gauge, the cost would be 
further increased; Nevertheless, there is no indication 
that even these costs, except for short distances, would be 
higher for the rail movement than those by the most 
efficient type of truck conditions." 

(Report of World Bank Study Team on Coal Transport) 

( i i )  "It urill be seen that road transport costs for a 13 tonne 
tractors-trailer are higher than rail costs for bulk move- 
ment at and above 100 kilometres on both, broad and 
xet re  gauges. For light merchandise, costs of road trans- 
port in 8 tonne trucks are lower than cost of haulage of 
light merchandise by rail up to a distance of about 50 kilo- 
metres on the broad gauge and up to about I 0 0  kilometres 
on the metre gauge." 

(Repc.rt 1,f the Committee on Transport Policy and Co-ordination) 

The all-in cost of rail transport, whether on the metre gauge or 
on :hct broad gauge, depends upon a variety of factors, which include 
type ot wagon. loadabillty, empty return ratio, type of traction, 
density o f  traffic. extent of thew capaclty available and other 
opcmtlnii condltlons These factors, particularly the last, do not 
operate identically on all sections even on the same gauge and some- 
times not even at all times the same gauge and sometimes not even 
at all times on the same sectlon. With reference to this particular re- 
commendation of the P.A C . however, direct costs of the movement 
of 31,000 tonnes of POL by the Broad gauge route and by the Metre 
Gauge-cum-Broad Gauge route have been worked out, which include 
terminal costs at  both ends, marshalling and engme changing cost en 
route, the cast of fuel and lubricants, the cost of loco crew and train 
staff. the cost of repairs and maintenance of engines and wagons, and 
interest and depreciation on locomotives and tank wagons, but 
exclude the cost of provision of track and signalling, which latter are 
a 'Sunk' cost so fa r  as this particular movement is concerned. It  is 
estimated that direct costs of the broad gauge and metre-cum-broad 
gauge movement would have been about 81 per cent of the all-metre 
gauge direct costs. But the revenue earned by the longer all metre 
gauge route was higher even after allowing for the concession on 



this tra5c. If this element also is taken into account as a deduction 
from the all Metre Gauge route costs, the Broad Gauge cost would 
be about 5 per cent lower than the all Metre Gauge costs. 

The rates actually charged by the all Metre Gauge route not only 
fully covered the direct costs but left a substantial contribution 
towards overheads and profit. 

[M. of Rlys. (Rly. Bd.) F. 68-B(C)-PAC/IV/22(0), dated 28th 
September, 19681. 

The Committee desire that special attention should be ciirected 
towards improving the financial position of the Southern Raiiwa? 
by effecting economy, improving efficiency and by attracting more 
tr;tffic. Thep would watch the result of the working of this Railway 
in subsequent Audit Reports. 

[S. No. 37, Appendix XV. Para. 4.20 of 22nd Report]. 

Action taken 

Noted. Efforts are continuously being made to improve the finan- 
cial position of the Southern Railway (as well as other Railways) 
by various measures of economy in rspendittlre and by attracting 
additional traffic. 

[M. of Rls. (Rly Board) 0 M. No. 68-R(C1-PAC/IV/22(0). dated 
20-10-19681. 

Further Information 

Question 6: "Please furnish the followmg mformation 

(i) The details of concrete measures taken in effecting ccono- 
my in expenditure and attracting additional traffic in 
Southern Railway: 

(ii) The results of measures taken and the current overall 
financial position of the Southern Railway. 

Reply 
(i) Economy measures are being enforced on Southern (as well 

as other Railways) in respect of all items of expenditure (capital, 
revenue and other heads). Reduction in expenditure on staff is being 

. pursued with vigour. The ,ban imposed on creation of pasts and fill- 
Jng up of posts in administrative offices at all levels is being 
observed. 



Etforts are being made to secure more trafac by improving the 
yuality of service offered, for instance, in the matter of adequate and 
timely supply of wagons, speeding up transit and ensuring safe 
bansit. A Marketing and Sales Organisation is making vigorous 
efforts to keep in closer touch with and meet as far as possible the 
specific needs of rail users, In order to retain existing traffic and also 
-capture additional traffic. 

Some of the specific steps taken during the last two years to make 
%ail transport more attractive are indicated below: 

(1) Quotation of special station to station rates for the move- 
ment of cotton yarn from Madurai, Coirnbatore, Sa l eu  
and Bangalore to Wadi Bunder (Bombay) and from 
Madurai to Tuticorin. 

(2) A special rate for turmeric from Cuddapah to Shalimar 
is being quoted. 

(3) Reduction of the tariff minimum weight from 90 quintals 
to 80 quintals for coconuts moving in four-wheeled 
wagons on Metre Gauge. 

(4) The minlmum weight cond~tion for motor tyres was Iow- 
ered from W 100 B.G. to W:85 B.G. from 16-6-1968. With 
effect from 20-8-1968, it has been altered tn W 90 B.G. 

( 5 )  Introduct~on of a tri-weekly Super-Express Goods Train 
service between Madras and Shalirnar (Calcutta) reach- 
ing the destination on the fifth day. Groundnut Oil traffic 
moving in large quantities by sea was canvassed for move- 
ment by this services and considerable success has been 
achieved. Similar Super-Express Trains have been intro- 
duced between Madras and Bombay and Madras and New 
Delhi, reaching their destination in five and seven days 
respectivelv. 

(6) A scheme for 'Overnight' delivery of non-perishable par- 
cels has been introduced between 11 pairs of wints on 
the Southern Railway. 

(7) New Clty Booking Oftkes have been opened in newlv 
develomd industrial es tate .  

(8) In order to attract tea trafflc. an Out-Agencv has been 
opened n t Coonoor. 

(9) To cater for traffic in motor-cars/'chassis between Madras 
and Calcutta, coaching specials are being run a t  regular 



intervals and 'frequent contracts maintained with t h e  
manufacturers of motor cars and chassis 

(10) 18 Quick Transit Services have been introduced to various 
destinations to capture additional traffic. 

(11) A Quick Transit Service has been introduced for the 
traffic in groundnuts moving to Bombay from Guntakal 
Division. 

(12) Special arrangements have been made to move vegetable 
traffic from Bangalore to Madras by putting a parcel van 
on the Brindavan Express, by which parcels booked up t o  
13 hours at  Bangalore are made available for delivery a t  
Madras on the same day. 

(ii) The current financial position is as under: 
- - -  - 

Appropririt ion to I'msion Fund . 9&-3 

N c t  Misccllaneou~ Expenditure . I .07.62 

- - -. - ---. . - --- - -- - - - - - 
wn. of Railways (Rly. Bd.) O.M. No. 68-B(C)-PAC-IV122 (0), 

dt. 29.10.681. 
Recommendation 

The Committee a;-e that the sound principle of providing trans- 
port a t  the lowest cost and to the maximum advantage of the econo- 
my should outweigh all other considerations in deciding upon the 
retention of unremunerative lines. In view of the growing difficult 
financial position of the Railways i t  is desirable that an early decision 



should be taken about the operation of those lines on which the Rail- 
ways have been persistently losing heavily. The Committee also 
consider that in the case of marginal lines the Railways should inten- 
sify their efforts to attract more traffic so that these can be made to 
pay their way. 

(S. No. 38, Appendix XV, Para 4.24 of 22nd Report). 

Action taken 

As already stated in the note submitted to the Public Accounts 
Committee, out of the forty unremunerat~ve branch lines reviewed, 
it was found in respect of fourteen that road transport could without 
difficulty and without detriment to the economy of the area replace 
rail transport. The concerned Stale Government were, therefore, 
requested to confirm that there would be no difficulty in makiig 
arrangements for such additions to road transport as might be neces- 
sary to fill the gap in road transport capacity likely to be created 
by the closure of those branch lines. 

Replies have so far been received from the State Governments in 
respect of ten lines as mentioned below:- 

[r.' (3~v:~ l ior -St? iv~~ur1  A i v J  hy.1 I'rnJesh Agreeable to tf e 
closure of the line 
subject to the Ruil- 
ways providing 
functs for the im- 
provement of the 
Guvalior - Shivpuri 
s e c t i c ~  of the 
National Highway 
No. 3.  



(21;) M~ttupalaiy am- Ma? ras Nor agreeable to the 
Ootacarnund) closure of the line. 

(zii) Peralan-Raraikkal I'ondichcrry Not agrccablc t o  the 
cl(,surc of the line. 

i a i i )  R ~ h t a k - G o h a w  Haryan :i Not agreeable to the 
closure (3f the line. 

.:ix> Barala-Q itii I - . I'tw j :I!> Not :!:re:nhlr to the 
clsocrrc of rhr.  line. 

,'I R'~-i<+lpar- . \ lmdar Hill Bihar N ~ u  agrccahb t o  the 
closlnc of the line. 

. \ lp brc. 'IT B L ~ ! ~ ~ . : l o r e - n : i ~ ~ ~ c l r r ~ ~ c t  (N( I 

- - - - -- - - -- - -- - -- - - - - - - -- - 

The Cornrnlttee wll appreciate that the review of u~lremunerat:ve 
lines has to be a contmuing affair and that in consldermg the closure 
of any line, reponal and political sentiments, and the deep rooted 
conviction that rail transport is necessary for the development of 
under-developed areas have to be reckoned wlth. 

The recommendation of the Committee that in the case of margl- 
nal lines railways should intensify their efforts to attract more t ra fk  
so that those llnes can be made to pay their way, has been accepted 
and mstructions have been Issued to the railways to keep a close 
watch on the working of the marginal lines and to take steps for 
attracting more traffic and to reduce the working expenses 

[Min. of Railways (Rlv. Bd.) 0 . M  No. 68-B (C)-PAC-IV 22 (0) , 
d t. 20-9-683. 

Recomrnenda ti- 

The Committee are not impressed with the leisurely manner in 
which the Public Undertakings, particularly the Heavy Electricals. 
Bhopal and the Heavy Engineering Corporation have proceeded in 
developing indigenous manufacture of traction motors and crank 
shafts respectively. 



The Committee consider that the Heavy Electrials and the Heavy 
Engineering Corporation should accelerate their programme for indi- 
genous manufacture of these vital components and parts so as hlly 
to meet the production requirements of the Diesel Locomotive 
Works. 

(S. No. 46, Appendix XV, Para. 5.37 of 22nd Report). 

Action taken 

The rate of production of electric traction equipment by Heavy 
Electricals India Ltd. for Diesel Electric Locos still falls short of 
actual requirement and further action is being taken to increase the 
rate and also to improve the quality of the equipment. 

It was as far as July, 1962 that Heavy Engineering Corporation, 
Ranchi was contacted to undertake manufacture of crank shafts for 
the diesel locomotives. As desired by the Corporation, an educa- 
tional order for ten crank shafts has been placed in Janaary, 1966. 
Supplies have not yet commenced. The price to be paid will be 
ha l i sed  at a high level meeting as soon as Heavy Engmeering Cor- 
poration flnalise their collaboration with a suitable party. 

[Min. of Rlys (Rly. Board O.M. No. 68-R (C)  -PAC-TV!32 (0). dt. 
m-10-68.1 

Further Information 
Please ind~catt. when the manufacture of d~esel l o c c > ~ t > ~ t i v e ~  ws 

taktxn u p  indigenously. 

The manufacture of diesel electnc locomotives was taken up in- 
dgenously at  D~esel Locomot~ve Works. Varanasi during the year 
1963-64. This first locomotive which was assembled from knocked 
down assemblies received from U.S.A. was turned out on 3rd Janu- 
ary, 1964. The mdigenous manufacture of &eel locolnotives was 
concurrently commenced and the first loconlotive with mdigenousiy 
built chassis, super structures and piping system was turned out in 
July, 1964. 

8(b) Please indicate the requirements of electrical traction equip 
ment for diesel locomotives as per manufacturing programme of 
Railways and the extent to which these were to be supplied by Heavy 
Electricals Ltd. The actual supplies made by Heavy Electricals Ltd. 
may also be indicated, together with the reasons for varic~tions. 

(c) Please indicate how the balance requirements for electrical 
traction equipment were met. If by imports, the outgo of foreign 
exchange on this account may be indicated. 



In the initial stages of production of diesel electric locomotives 
at DLW, consideration was given to obtaining the electric traction. 
equipments from HEJLlBhopal and a letter of intent was placed on 
HEIL for 120 sets of complete traction equipment as far back as. 
September, 1962. 

However, for several reasons viz. the time required for finalising 
the design for the electrical equipment, considerable delay in the 
procurement of imported machinery and raw-materials and delays 
on the part of HEIL suppliers in supplying tools and components 
according to schedule, the final programme of manufacture of trac- 
tion equipment for diesel electric locos by HEIL could only he fina- 
lised by March, '65. In view of this the Railways had made arran- 
gements for meehng their requirements of electric traction equip  
ment for their anticipated production of diesel electric locos upto 
March, '67 by importation. On this basis 121 sets of electric traction 
equipment were ordered by import in various batches depending on 
the availability of foreign exchange, including the 12 Nos. in the 
knocked-down locomotives. 

The production programme of the Railways, the supplies pro- 
posed to be made by HEIL as indicated in March, '65 and the actual 
deliveries during the various periods from 1966-67 onwards 2re indi- 
cated in (Appendix VI) . 

These anticipat:on were, however, changed on a number of occa- 
sions based on the progress made by HEIL, Bhopal and these are 
indicated in (Appendix VII) . 

In August, 1966, the Railway Board when considering the import 
of various components for production of 100 locos beyond March. '67 
were advised by HEILlBhopal that the following suppliw of trac- 
tion equipment were expected to be made by them in 1966-67 and 
1967-60: 

w j 4 5 7  . . 21 s x s  (supplies commencin; from Sept., '66) 
1967-68 . 50 ,, 

Taking into account the fact that HEIL had not yet supplied the 
quipment and the likely teething troubles in developing the pro- 
duction in the initial stages, it was considered necessary to import 
additional sets to keep up the production programme of diesel 
locos. It  was also observed that as per the schedule of supplies pro- 
mised in March, '65, HEIL would only be able to  supply 116 sets by 



March, '69 subject to the development progressing satisfactorily, 
whereas the requirements for production upto March, '69 and for in- 
process requirements of 6 months would be as under: 

In Process rcquiremc.-t; 36 

173 -- 
Less No. of s. t s  av~iiahle from 

c.?rlier or~ lcrs  . 5 

- - -- - - 

On this basis it was decided to import 60 sets of equipment~ to 
match the production programme upto March, 1969. 

Again in a subsequent review in December, '66, taking into ac- 
count the progress made by HEIL'Bhopal it was considered neces- 
sary to import 30 more sets. 'Ihs course of action proved to be 
prudent as confinned later on because the actual deIiveries materi- 
alised by KEIL during 1 9 6 6 7  and 196'7-68 were only 7 and 24 res- 
pectively. Against the total promise of 71 sets by March, '68, the 
actual deliverv was only 31 sets. 

For the diesel loco production in 1968423, DLW has to depend on 
t h o  supply of electrical equipments from HEIL which have become 
the major constraint to determine the out-turn from DLW. Taking 
into account the capacity of HEIL for the manufacture of the various 
equipments for Railways, the following supplies have been promised 
in the years 1968-69 to 1970-71: 

The above delivery of equipments will generally meet the pro- 
duction programme of the Railways but based on the past experi- 
ence of supply, it may be necessary to import a few more sets to keep 
u p  the production programme. The position is being watched care- 
fully and necessary action will be taken as considered justified. 

It  can be said that based on the production programme of the 
Railways and the anticipations of supply by HEIL/Bhopal, the 
import of 30 sets at a cost of 0.25 million U.S. Dollars is attributable 



to the shortfall of supplies from HEILIBhopal and for keeping the 
out-turn from DLW. 

The reasons for the shortfalls in the supplies from HEIL are as 
follows: - 

(i) Traction equipment is a very sophisticated product made 
for the first time in India and the skills and techniques 
take a long time to develop; 

(li) Before the Diesel Loco orders were. received, HEIL had 
already committed to supply AC & DC EMU equipment 
for the railways. This additional load at the initial stage 
had put some pressure on the available manufacturing 
capacity. 

(iii) In the initial stages substantial quantities of components 
had to be imported from the Consultants' firm in U.K. and 
their deliveries were often delayed. 

(iv) As indigenous substitutes were introduced, the establish- 
ment of proper quality control caused certain delays due 
to inferior standards and subsequent rejection. 

(v) Timely availability of foreign exchange to meet the pro- 
duction plans of HEIL. 

(vi) Situations like Suez incident etc. have ~ n t e r r q t e d  the flow 
of components and raw materials during such periods and 
reduced production. 

2. The above difficulties are gradually being overcome but they 
exist to some extent in one form or other. There has been a set back 
in the promised delivery in the first eight months of this year due 
to failure of supplies from indigenous sources for special types of 
castings on account of strikes and shut down in some of the concerned 
firms in Calcutta. Madras and Delhi areas. Actually over 90 per cent 
of the manufacture of the equipment are completed and lying in the 
shops awaiting such residual i terns for which alternative arrange- 
ments are being made. The following further steps arc being taken 
b ensure regular delivery of equipment in future:- 

(i) Some of the ,components have been redesigned to suit 
indigenous suppliers and two or three suppliers for each 
item are being developed and orders placed on them. 
For example Heavy Steel Castings are being ordered on 
four fmm and small control-gear castings on two firms 
as well as on foreign suppliers as measure of ensurance 
until Indian suppliers are fully established 

It Is hoped that substantial improvement in the delivery of corn- 
pkted equipent, would be made in the remaining four months. 

w i n .  of Railways (Rly. Rd.) O.M. No. 68-B(C)--PAC-TV122 (O), 
dt. 2812-19681 



Recommendation 

The Committee are not impressed with the leisurely manner im 
which the Public Undertakings, particularly Heavy Electricals,- 
Bhopal and the Heavy Engineering Corporation have proceeded in 
developing indigenous manufacture of traction motors and crank 
shafts respectively. 

( S .  No. 46, Appendix XV Para 5.37 of 22nd Report.) 

Action taken 

The rate of production agreed with the Railways for Diesel Loco. 
Traction equipment has, by and large, been established by Heavy 
Electricals (India) Limited excepting for control gear. Indigenous. 
sources for certain castings for this controlgear were developed but 
the supply is very inadequate and irregular. 

The main reasons for delay in developing the capacity to produce 
crankshafts by Heavy Engineering Corporation Ltd. were as under:- 

(1) Even though enquiry from D.L.W. was received in July, 1962, 
the Heavy Engineering Corporation Limited were in the early stage 
of construction and the necessary forgmg and machining capacities 
were only being established. In response to the enquiry i t  was made 
clear as early as February, 1963 that forging could not be delivered 
earlier than 1967. 

(2) There were protracted correspondence between the company 
and D.L.W. before a mutually acceptable forging technology could be 
agreed upon. 

(3) Even after a particular process of forging was accepted i n  
principle by D.L.W. there was further correspondence regarding 
various technical aspects of the process. 

(4) The collaboration agreement could not, in any case, be final- 
ised until there was a firm commitment by the D.L.W. to purchase 
the crankshafts produced by H e a w  Engineering Corporation Limit- 
ed by the particular process. 

(5) Even after the signing of the Collaboration Agreement with 
the foreign firm, it is estimated it will take another five years to (i) 
import necessary forging and special purpose equipment after going 
through the usual formalities (ii) to erect the equipment etc. (iii) t@ 
complete the necessary civil construction works and (iv) to produce 
and deliver the Arst lot of crankshafts to D.L.W. Waranasi. 

[Ministry of Industrial Development & Company Affairs (Deptt. of 
Industrial Development) D.O. No. 25 123 168'HECHE dt. 24-9-68.]? 



"1. The supply position in respect of castings and forgings her 
:been very unsatisfactory and the production in Heavy Electric& 
(India) Ltd., has been seriously dislocated on this account in the 

ipast. The following steps have been taken to improve the supplies: 

1.1 In the case of AC EMU motors, the forgings required for 
the commutator hub and end plate were not available in- 
digenously of the required quality. Hence the compo- 
nents were redesigned as a casting and orders have been 
placed on more than one casting supplier. 

1.2 In the case of machines for both AC EMU and Diesel Loco, 
the steel castings for the frames have been ordered on 
three or four indigenous suppliers so that, in the event of 
failure, either in respect of quality or quantity, of one 
supplier, there is a reasonable chance of some supply from 
the other suppliers. 

1.3 For certain controlgear castings, orders have been placed 
on 3 or 4 indigenous firms, and parallel action has also been 
taken to import them in order to offset the setback in pro- 
duction due to failure of Indian suppliers experienced in 
the past. H.E. (I) .L. are also redesigning some components 
as a fabrication, though this design will be more expen- 
sive. 

"2. With greater experience in respect of procurement and pro- 
.duction problems, the Corporation are now in a much better posi- 
tion to foresee the problems and,take timely corrective action. 

"3. Besides, the production capacity is being augmented in respect 
of motors and gen2rators through an expansion scheme sanctioned 
by the Government in May. 1967. The scheme is being implemented 
in  phases and the first phase has been sanctioned for Rs. 90 lakhs 
capital expenditure. Against the first phase, 60 per cent of the 
factory buildings have been completed and 25 per cent in terms of 
value, of plant and machinery has been ordered and the rest are 
being processed. 

"4. I t  should be mentioned here that certain delays have been 
experienced by H.E. (I). L. Bhopal in the placement of firm order 
and release of the required foreign exchange by thk Railways. It 
is obvious that the Company's capacity to effect timely delivery of 
equipment will be affected by such delays and it is hoped that Rail- 
ways would take steps to obviate this. 

"5. The prospects of supply of electrical equipment required by 
production units of Indian Railways were discussed at a meeting in 



Bbqxd attended by the rep~esentatives of H.E. (I.) I,., Bhopal, Rail- 
ways and the Ministry of I.D.&C.A., and the following poeition 
emerged:- I 

Rotattr~g Machzne.-Rate of manufacture of the Roc at1 ng Machines 
would be the governing factor for the output of Traction Equipment 
f o r  AC-I)C and Dlesel and Electrlc Locomotives. The following is 
the yearly plannmg for build up of capacity of the Ro~ating Nlachlnes 
Dik-ision of Heavy Electricals (India) Ltd. 

The maximum capacity as planned at present would be 1400 and 
Heavy Electricals (India) Ltd. have no further plans of expansion 
a t  present. If the Railway Board require this capacity to be increas- 
e_! filrtl~cl. t t c  long term assessments of Railways' requil-ements are 
t o  tw indi-a~t-d.  The Kaillvays have expressed that the Fourh  Plan 
(1969-70 to 1973-74) was ~ ~ n d e r  finalisation and as soon as this is 
done, Heavy Electricals India Ltd. will be ad*sed the extent of 
future requirements beyond 1970-71. Heavy Electricals (India) IAd. 
aw of the opinion that if any reasonable assessment can be made 
w e n  beyond this period. i t  would help them to ensure that the 
manufacturing load are sustained. 

Expected delivery from the Heavy Electricals (India) Ltd. w d d  
bc as under: - 

. I I ,  j sets equiv:~lr:nt t(l 45 rcxtsting machines. 
lo traction motors sets equiv:dent to 60 rot3filr~ 
machines. 

TOIAI 771 
- -- - 

With regard to the BG diesel sets, Heavy Electricals (India) Ltd. 
stated that the shortfalls in supplies had been due to certain difacuU- 
ties experienced in regard to the higher temperature rise obtainwl 
during testing of traction generator and failure of supplies d 14- 
leable iron castings for the control gear equipment. 



With regard to the AC EMUS, Heavy Electricals (India) Lkl. 
was not able to exceed the rate of 2.5 sets per month in view of the 
limitation of the overall capacity of the Rotating Machines Section. 
Besides, Heavy Electricals (India) LM. have also experienced 
difEculties in procuring traction magnet frame castings of suitable 
quality. ~Inuther items on which the supply is not satisfactory are 
tinned, Phosphor, Bronze Bearings. These have been ordered on 
Bhopal and Indian Standard Metals, Bombay. With regard to supply 
of Electrical equipment for MG Diesel Locomotives, 21 traction 
motors ar:! ~eady but test on the proto-type have shown the need 
to modify the ail- gaps to obtain the design performance characte- 
ristics. 

Heavy Electricals (India) Ltd.. will be able to complete the order 
for during the year 1968-69. Heavy Electricals (India) Ltd. is also 
ahead of schedule as MIS. Jessops did not lift the equipment due to 
a hold up in production at their works. 
Anticipated supplies in 1969-70 : 

MG Diesel Loco I 5 sets equivalent to 35 rotating machines. 

5 traction motor seats cquivulent to 
30 rotating machines. 

-- - 

For the BG Diesels, Heavy Electrical~ (India) Ltd. are likely to 
supply 72 sets as required by DLW but with regard to the MG Diesel 
they would be in a position to supply only 15 sets as against 30 
requird by DLW. In other words there would be a shortfall of 15 
MG Diesel sets and alternatives arrangements would have to be 
made by the Railways. 

Regarding the time required for ordering materials and proces- 
sing etc., is 18 to 24 months and hence it would not he possible for 
the company to supply any DC EMU equipment until the lattcr part 
of 1970. No letters of intent from Jessop and ICF have as yet been 
received. Heavy Electricals (India) Ltd. have also promised to flnd 
out from the h E . 1 .  of U.K., that they would be able to make any 
supply of DC equipment in the meanwhile and if so what would be 
the delivery and foreign exchange requirements. 



With regard lo DC Locos, the delivery is likely to  commence with 
one proto-type set In July-August. 1969. However, from control gear 
items may be supplied to DLW earlier to enable them to  sort out 
mounting and w ~ r i n g  problems on a 'Nock-up'. 
Anticipated supplies in 1970-71: 

R G  Diesel 72 sets ~ q ~ i \ ; d ~ l i t  T O  648 r~.t:ning rnachincc. 
Loco 

MCi Diesel 40 wts cquivaltnl l o  36s iota~illg machines. 
IACO 
AC EMUS 27 scTs equivalent to 108 rotating machines. 
D 1 s  45 w t s  equividcnt t o  225 rotating machines. 
DC; I,oco\ 1.4 cctc equivdcnt t o  84 rotating machines. 

--- 
- -- - -- - - - - . - -- .i'o.l AI, '325 

In  this year also the supplies of MG Diesel sets would be only 
40 against the requirement of 50 by DLW. There will thus i>e a 
cumulative shortfall of 25 complete sets of MG Locos, without taking 
into account anothe:. 5 sets to catel. for l i l t !  inprocess requirements. 
AC Lw,c~tru)tir:e TrtrrtsJor,tlers.--During 1968-69, Heavy Elxtricals 

(l!ldla) Ltd. t ,xpccttd to s u p p l ~  thcs transformers a t  the rate of the 
3 p w   non nth makjng a total uf 48 numbers. This rate would t;e 
stepped 11:) to 6 transformers per month during 1969-70 and main- 
tained at that level provided there is nu change in the design of trans- 
formt.r. Wc,;~vy Elt,etric-air (India) LAtd. have pointed out that tap  
changers from M s. Hindustan Browv Boveri have been delayed and 
two transforrnc~~-s hcld f'rorn this account. The company have taken 
up thcl n1attc.r \vltti N / s .  Hindustan 13ro\vn Boveri who said that 
inspiytion i)y Dii.csrtor of' Inspection was the main cause of deIay. 
Railway B<~nrd also took up the matter with 15 's. Hindustm Srrlwn 
Boveri. 

H. (I. lliescl sets.-Tlic deliveries in respect of BG Loco sets can 
be met only i f  existing design of traction generator is contiilued up 
to 195th set a s  proposed by DLW. This will enable HEIL t p  jmport 
25 numbcrs o f  armatures lwt. traction generator. Previously it had 
bccn to change the c k i g n  beyond 195 numbers. The matter has 
been referred to DLW. Delivery also depend on immediate lease of 
foreign (!st-hangc for 60 sets nncl 25 armatures. 

Pl(7 Diesel sets.--In respect of MG 1,ocos it is possible to achieve 
a target only if it is decided to continue tlw clsisting design of the 
generat.ors (TG 10919 AZ) with suitable modification in the asso- 
ciated control-gear to derive the extra directive effort. This arrange- 
ment will be held at least up to 60th set. If it is decided to change- 
ovo-  3 new g~ ncrntor design for csalnple TGlO91ORY o:' 5382. ~t 



will become difficult to adhere to the target indicated. This m a t t e r  
has been referred to the RDSO and DLW for a decision. I t  j.,; essen- 
tial to arrive at an early decision on this. 

AC EMUS.-Considering that orders on foreign exchange in res- 
pect of 27 AC EMUS have not been released deliveries of these can 
be commended only from September-October, 1970. It is essential 
that the older is placed immediatelv and the necessary foreign es-  
changc released. 

E.rz.sr 1 n g  Orders: 

( i )  EG Diesel Loco E q u i p r n e ~ ~ t :  

At present there are two orders of 120 and 100 locu sets rcspec- 
t i  These orders u70uld cc)\.c,r thr  prcrduc~~on ut3to end of 1970-71 

(ii) MG Diesel Loco Equipment: 

At present t h e w  arc 115.0 orders. vi: . first for 20 complctc s d s .  
In order to cover the production upto 19'70-71 a further order for 20 
complete sets is required to be released on HEIL. 

( i i i )  25KV AC EMlT Equipment: 

At present there are two orders of 70 and 63 sets each. Both the  
orders would be completed by March, 70. HEIL stated that the next 
order for 27 sets to be delivered during 1970-71 should be released 
by ICF immediate1 to enablc HEIL to initiate procurement of mate- 
rial etc., well in t m e .  

(iv) 1500 V DC EMU Equipment: 

The present order is for 12 sets and this is expected to be com- 
pleted during 1968-69. DEE Railway Board requested M;s. HEIL 
to arrange the  supply the supply of at least one more set by March 
'69 to replace the set diverted to ICF for building a prototype. In 
order to meet the commitments of 45 sets in 1970-71. M/s. HE& 
indicated that orders for 58 (55 plus 3) and 47 (45 plus 2) sets should 
be released immediately by. Mls. Jessops and TCF respectively. 

(v) 1500 V DC Locomotives: 
The present o d e r  is for 27 sets only. This order would be com- 

pleted by the end of 1970-71. HEIL requested that  ths or&r for 
remaining 30 sets be also placed immediately by CLW. 



Summing up, the following orders require to be placed on HEIL 
by various production units: - 

M I S .  HEIL stated that In or4ler to meet the production targets, 
fore~gn exchangc should be released along with the new orders. As 
regards the rxlsting orclcrs foreign exchange for balance 60 sets of 
BG Diesel Elect] ic Locos i. also required to b~ released rarly. 

Requirenwnts.-The anticipated requirements of crat;kshafts in 
thc~ coming 2 or 3 years are estimated to be as under:- 

- - - . -  - - --- 
Sollrcc of s~rpply.--At present the requirements are k i n g  met 

"ntirely by imports. The number of crankshafts utilised during the 
past three years was as under:- 

[nay btx pointed out tha t  although Railways obtain their re- 
ciui: .c~rlc~~~ts oi finished crankshafts through Owrscns Diesel Cor- 
piyatlon. I ;  S A. at t h t  pricc indicated above. the mternational price 



oi such cra!ikshaft.: ic likely to be muclh lower. Since HEC Kiulchi 
proposes to collaborate. with CAFL which is a French and riot an 
American firm. the prictl t i )  be quoted by H.E.C. should compare 
iavourably with the price i f  CAFL were to quote d~rectly to D.L.W. 

Indtgenous dez:elqment of the Crankshafts.-On the 4th July, 
1962 an enquiry was received from the DLW asking whetht!;. HEC 
would be In a position to undertakv forging and machining of 
crankshafts for diesel locomotives. Ever1 though the c~nc1uil.y from 
D.L.Rr. was received in July, 1962 when the plants ol' HEC werc 
in the early stager of construction and tht. necessarv forging and 
machining capacities were only being established. i t  was made dear 
to them as early as February, 63 that forgings could not be delivered 
earlier than 1967. 

(2 i  T!lere was protracted correspondence between HEC ar_d DLW 
before mutiial1~- acceptable forging technology could be agreed 
upon. 

( 3 )  Even af:e: the R.R. process of forging was accepted ln prin- 
ciple by DLTY t11el.e was furthe!. correspondence regardng various 
technical aspects i!f the process. 

(4) Though approi'al to the scheme of manufacture of crankshaft 
in HEC in principle was givcn in June.  1967. thc collaboration agrcv- 
rnent could no!. .n any caw, be finaliscd until there \\.as a firm com- 
mitmvnt by the DLW to ~ u r c h a s c  the cranl-:.;hit< prcdi1cc.d b> 
HEC by the R.R. Process. 



Tne price agreed by D.L.W. Varanasi 1s Rs. 75,000/- per piece for 
first lot of 150 crankshafts. The placement of firm order from 
Railway is awaited pending the final approval for the same from 
Railway Board (at present it is only indicative). Regarding the 
finalisation of the terms for collaboration with CAFL France the 
offer submitted by the firm has been scrutinised and certain matters 
regarding commer5al and legal aspects are yet to be sorted out. 
HEC have already taken up these matters with the firm. If their 
team is unable to vkit HEC as requested it will be necessary to send 
a team of company's officers to France who may not only finalise 
the agreement but also study the actual performance of special 
purpose equipment to be selected for this project. HEC al-e taking 
aII steps to finalize the agreement terms with CAFL as early as 
possiblc so as to ensure deliverv of crankshafts on the dates promis- 
4 to Railwavs. 

[Ministry of Industrial Development & Company AfPairs (Deptt. 
of Industrial Development) O.M. No. 25/23/68 HECHE of 17-12-69]. 

The Conlm:ttec stress that every effort should be made by the 
Ministry of Steel, in conjunction with the Ministry of Railways to 
identify the short-comings quantitative and qualitative in the exist- 
ing process of manufacture of wheels and axles so that all such defects 
are remedled and the manufacturhg proLgramme is geared to meet 
in full t h r  requirements of the Railways at a reasonable p~ice.  

6. No. 48. Appendix XV. Para 5.39 of 22nd Report). 

Action taken 

Thc, proposals of th, Ministry of Steel in this respect are st111 
awaited and th,  matt^^^ will be cxamined and finalised v%en re- 
ccivcd 

w ~ n i s t r ~  of Rail\\-ays (Rly. Board) O.M. No 68-B ( C )  -PAC/N/ 
22(0) dt. 21-9-68']. 

Further Informatio~~ 

( a \  P l ~ a s c  indicatr the Railways' rtquirtxnents for U'beeis and 
Axles for different t y ~ s  of rolling stocks. for each of the 
last seven years 

Reply 

The Railways' annual requirements for the different tjpes of 
Wheels and Axle.; are worked out long before the Budget year on 



tbe basis of anticipated traffic offerings mupled with normal wear 
and tear. Railways' actual requirements for each of the last .ieven 
years are indicated in the statement a t  Appendix VIII. 

(b) Please state the extent to which the requiremens of 
Railways were met by the Durgapur Steel Plant and other 
indigenous sources (separately) during each of the last 
b'cven years. 

Durgapur- Steel Plant was expected (together with the capaclty 
of M/s. TISCOi to meet the entire requirements of Wheelsets of 
Ra lways. It w a y  onginally scheduled to go into pl.o.luction in 1961 
and to achiev:. :hi. first phase rated annual output of 45.000 whwl- 
sets by thc midd!ta of 1963. In Junc, 1%0, Mlnistry of Steel advi9ed 
the following anticipated output of the Wheelsets:- 

100 wt: per week between Ju ly  and Decczmb: I., 1361 
250 \ c t ~  J x - ~ e k  b e h e e n  January and .June. 1962. <iqd 
450 sets a wetlk from July to December. 1962. 
91K, .-t.ts 3 1,et.k horn  2nd quarter of 1963. 

h a i n  In January. Ministry of Strel. Mines a n  IIeavy Engmtw- 
lng a d v ~ w l  "4 nit- trv of Ra~lways that Durgapur Stcel P l a ~ :  would 
bt. m a positlm tc. del~ver  75000 wheelsets per year by +hc rn~ddlc 
of 1966 

Sincc. :he f?wcasts furnished by the Ministry o f  Stec.1 wc.rCt im t  
found ?o be rea!istic, Durpapur Steel Plant was asked to mdicate 
more :.rliable Feures. Tn I3eccrnbt.r. 1.962. Durgapur S'wl Pin-t 
gave a forecas: uf 30.000 wherlscts during 1963-64. This fcrecast 
was maintaned bv them in t h ~  rubsequent years as well. The o!hw 
main h3u:-cc6 of supply is !U/s. TISCO. A statement shawicg thv 
extent to tvhich ?hr  requirements of Railways were met by the 
Durgapur Steel Plant and M/s. TISCO (separatcbly) durinq rack of 
the last seven ' e a r s  is a t  Appendix IX. 

I c )  Plras,.. statc the amount of foreign ttxchange spent on im- 
port of Wheels and Axles for different t-vpes of rollinf: 
<lock (separately) during each of the last seven yt4ars. 

A statement +owing thc amount of forelgn exchange spcnt In 
tn~port of Whertls and Axles during each of the last seven years 1s 
~t A ~ y n d : x  X 

winis t ry  of Railwavs IRly. Board) O.M. No. 6&B(C)-PAC/IVI 
B(0) dated 4-12-1988]. 



Recommendation 

5.38. The Commlttce are dis~rcs. ,~d t h a ~  the Wheel and Axles 
Plant which was set up a t  Durgapur spec~fically to cater to Rail- 
way requ~rements has not been able to  supply the rqu i s l t e  num- 
ber of wbeels and axles, even fhough the first order wx placed as 
long ago as December, 1963, and that it nas reiused to accept the 
second order for whetlls and ax1i.s. (S! No 47). 

5.39. The Committee strcss that every enart should he made hy 
the Ministry of' Stec!, In conjunction with the M!nistry of Railways 
to identify thtl shortcomings quantliatir.c! and qualitative in the 
existing process of manufacture of: CYhcels and Axles so that all 
such defccts art. wmeditd and the mar,uf';cturinq programme is 
gearcd to meet in full the rrvluirrments of !.hc Railways at a rea- 
sonable price (S1 N o .  48). 

Action take11 

(i) addit~onal balancinq yut?mcnt\ arc being install(G F 

order t o  rcmovcb t h ~  technical d~ficult ies.  'I'hclse ,ire e..- 
pccted to be ready for qperntion bv Dcccrnber. 19% 

(ii) :he capacitv of the ,.xisting furnacc prcducing w b ~ ~ 1  
stt.c.1 is being increased from 100 tonncs t o  120 tonne5 
Thls ex~ans ion  is nearly complete 

(i i i)  retwnditioning t r f  some of the. c.c,ui!,rnvnf has htarn taken 
in hand. 

Howevcr, n major difficulty in eflecting ~mprovcment in qualitp 
and increase i l  production is the labour situation in Ihrga- 
pur. It is hoped that somv settle:nt.nt will be reached with !a- 



in regard to work standards and the labour situation becomes setis- 
factory when it can be expected to fulfill the order of the Railways. 

[Mhaistry of Steel Mines and Metals (Depaubmt of Iron and Steel) 
D.O. Letter No. Par (9)-5\68 dated 21-9-1969]. 

Further Information 
C a p a t y  of Wheel and Axle Plant at Durgapur since its tnstaagMan. 

Answer: For wheel sets, capacity at  the one million tonne 
stage was 45,000 sets-broadgauge wheel sets 38,800 and metre- 
gauge wheel sets 6200. The Wheel and Axle Plant has been ex- 
panded in the 1.6 million tonne expansion and its capacity becomes 
75,000 sets-broadgauge 61,000 and metre gauge 14,000. The plant 
design has mainly been to produce B.G. and M.G. wheel sets and 
there is little flexibility for manufzictuv of other designs or srzes 
However, Railway Board have suggested that since Durgapur Steel 
Plant is the major Wheel and Axle Plant in India. necessarv flexl- 
bility to manufacture new designs should bc provlded for 

12(b) Number of wheeb and axles turned out during 1962-63: 

Answer: Information about production of loose wheels and 
axles is being collected. The total number of wheel sets-% tabs, 
16 ton. 12 tor, and 10 ton-produccd from 196243 to  1967-68 i q  

99611. 

12(c) Number of wheels and axles actuallg supplied to Railways: 

Answer: Number of wheel sets supplied to the Railways dur- 
ing the same period was 99115. Number of loosr. w:heel and axltbs 
was 74-45. 

(d) Number of wheels and axles whirh cbould not be supplied to 
Railways against their indents. 

Information is being collected. 

13. Please state the precise progress made to improve the workmg 
of the plant zn the light of the recommandations of the P a d e  Com- 
mi t tee  and the report of the British Experts. 

There arc seven recommendations in thc Report of the Pandt. 
Commj'ter r i la t ing specially to the Wheel and Axle Plant  Con;]- 
derahle progress has been made in their implcmcntation For in4 
tance inter--stage inspectbn has by and large bcen implemented 
This is being done with the object of ensuring that defective mote- 
rials are screened early in thc process and not at the final stage of 
inspection. This will establish control over rejections A progress 



planning cell with one General Foreman and one Assistant Fore- 
man has been set up already. A tcam of one Chargeman and one 
Assistant Foreman of Mechanical Maintenance has been sent to 
U.K. for training in the reconditioning of the machines. The in- 
centive system is being studied under the ~uidance of the Consulta- 
tive Group of the Hyderabad Staff College. Improvements have 
been brought about in the system of th-. maintenance including pre- 
ventive maintenance. Maintenance arrangements has 'also been 
partially de-centralised and the Superintendent of thc Department 
is now responsible for day-to-day maintenmce. 

The Report of the British Experts sets out detailed rccommen- 
dations for securing qualitative and quantitative improvement in 
steel making and for wheel and axle production and in the various 
manufacturing stages in the Wheel and Axlc Plant. The major 
recommendations are improvement in labour discipline, improving 
of steel making quality. introduction of interstage inspection ro 
control various processes, separate production planning and pm- 
gress cell. maintenance to be decentralised etc. Action has been ini- 
tiated on most of these recomm~nr?:~?ions The Following ~ 7 1 1  
illustrate . - 

( i )  To control the silicon c?nt-.:lt in the hot metal input in 
the open-hearth furnacrs. the desiliconising facilities 
with  which the plant has been provided. have been press- 
ed into use. 

( i i )  A new control chart sho-xing melting and tapping tempe- 
ratures in the open hearth furnaces has been introduced in 
order to control thc <tee1 making process 

(iii) The qualitatirc. ,1n:1 quantit~tivc output of the open hearth 
furr?aces and particularlv thc 100 tonne furnace now 150 
tomes, meanth for wheel-steel, was significantly affected 
by shortaqe of ingot moulds of proper qual;ty The posi- 
:ion in this rcqard has s~~bsiant ial l r  im~rovcd Smce the 
output of Durqapur Foundry hxs been cont ~nunuslv nffect- 
ed by labour troubles the purchase of moulds from market 
sources has been augmented. 

( i d  Thc yualitv of rcfrnctorics. procurct:, from !ndigcno'~.: 
sourscs, has heen one of the causes for rejections. To im- 
prove the qualitv of these refractories m m  have b w n  
posted a t  the works of the refrsctor_v manufacturers to 
supervise production a11d provida technical >guidance. Ne- 
cessary trials with bricks from various Re f ra~ to r i e~  are 



also being undertaken to find out the bnzks most suitable 
for wheel steel making. 

T o  remove imbalances in the ~cachir~ln;:  capacity, a Ccntreltss 
Grinding Machine. an Asle roughing lathe anti two wheel-set rec- 
tification lathes have been acquired and are undcr process of installa- 
tion. It is tspected that this w111 be c.omplt,tcd by the end of this 
year. 

The capacity of the 100 tonnc. oJcxn hc art11 furnace for u . h < ~ ~ l  s:.,eT 
has been increased to 120 tonncs Wheel steel has also bctm procured 
from the Alloy Steel Plant lvhrn rcqrllrcd. 

14. Please indtcate how for the improvements i n  the Plant would 
meet the future requirements of Railways both quantitatively and 
qualitatively for &@?rent types of rolling stock. 

Thc ;mprovements that have heen already effected and tho.,~: in 
train in operational practice:. :;y.;: , i > > x  ;I  : ) t i  ~ r o w d ~ i r e s  shou l i  se 
cure a significant increase in -hc. : , : - : ~ ) I I >  I , !  t h t .  whc~s :  anci Axl:. 
Plant. There would bt. a qualitative i n ~ p r o ~ w n e n t  also in perfor- 
mance in terms of 1owt.r rates o f  rejectionl; and highc'r yleldh. The 
quantitative and qualitative improvt r!-!c I I I  .; a! c.. t:otr.c~.er. :,rtr;:ici:r?! 
on an implwvement in industrial relations of ivhich thcrc. a r r  % a d -  
ly any signs. 

[Ministry of Steel Mines and Metals (Department of Iron and Steel) 
D.O. No. Dur-18(3)/68. dated 7-12-1968.] 

M. R .  MASANI. 
Chaimurn, 

Public A c m n t s  Commtttee 







APPENDIX I1 

Crnf,n,,irt vhoworg rhc expe,dr~rire 011 5tajJ in Railway Board u ~ r d  r lu  overall staff 
~,xperrdttrrre on Railways and the percerttaRe between rlrr mo drrring rhc 

Firrr. ,'jeco~td and Third Fiw Year Plan perm/\ 

F l v c  year I3l:1n\ Ckaff expcndiNrc Overall staff expel>- I'erccnrapc (of' 1 : to ( 2 )  
In Railway Roarif dirurc nn Kailtvay. 







APPENDIX N 

(Reference reply to Reccrnmcndetion 41-<h&pl~r 11) 
Lkt 01 Elcc .  Lcto ccmfonmrs a l i  h Acre alrecdy k c t i  it,digcncicsb dtc e k  fed .  (Outride 

Collaboration Agreemenz with Mls. Group). 

MECHANICAL 
--- 

S. 
NO. Description 

Wheels and whed sets including cardan rings 
Bogie frame 
Athennos Axle box 
Reversible type gear box for specdometel-. 
Helical springs. 
anderframes including buffers, couplers. 

Cabs 
Doors and window assembly 
Side Pan& 
Roof 
Body Side Filter 
Rubber items 
Brake Equipment 
Afia Coola 
Oil and Wata Separator 
Wpcr 
Sped RccorderlIndicntor 
Sun visor 



15 Measuring Instruments 
16 Signal Horns 
17 Junction diode 
I8 HRC fuse 
kg Blocking diode 
20 Cab fans 
21 Cab heater 
21 Voltage regulator 
z j  Head light 
24 Marker Light 
25 Lamps ( h s c )  
26 Earthing pole 
27 Intmal couplers 
28 External coupler 
29 Auxilialy terminal 
30 Insulating materials 
31 Slotted channels and n c a s s o r i a  
32 Fbsh Buttons 
33 FJcctrolytic copper h t s .  



APPENDIX v 
4 

(Reference reply to re:oqn:nhtion 41-Chlpter 11) 
List of items bsiw D~oslopsd inJigano~ly 

( b) BLECTMCAL ITEMS: 

(0 Braking Re;iutanu . 

Initizllv 6 I X J  5e:s w;re o:dereri 07 IMIs. 
Heavy Mlchine Budding Plant, Ranchi, 
but thiq hir not mlterilised. Action ha, 
subseqwntlv b x n  taken to develop thio 
item with MIc Heavy Machine Tool Plant 
at Ranchi. A developmer~tal order for 40 
loco set3 was place3 in 1966. After consi- 
derable delay, Mls HMTP have now im- 
ported the blanks and are likely to  take 
up the work shortly. 

1 
. Artc nT't ?re ~ D R  111lerwly by Mrs. Gmharn 

& Craven a n l  Mls National Rubber Manu- 
facruren,C~lcdrta to levelop prototypes. 

. Trlis rten is url ler develapstnt W I L ~  Mh. 
Beni, C11cdtta who hive mld t  a prototypt 
recently. 

(2) B:~king Eu:itatio? Cmtrol . Tnk ic 1ni:r devzlo?.n:nt with M!r Reni 
Lti., C dcutta. 

(1) Pro.e::iv: R-lays . . . Til ie  iten1 i u  '11 1-r l:v:lo3 n:nt with Mls. 
Universal Electric, C rlcutra. 

(41 Sequenca Relays . . T h e e  are u ~ i e r  devc lo~nsn t  with MIS. 
English Eleotric Co., Mldras. 



(Pam I .62 of tbe Report) 

I. Production of Plans of DLW 55.1 66 68 72 73 

2. Supplies from HEIL u, pro- 
mised in Msrch, 1965 . 3 1 35  50 t3 71 

(indudin 
Io sets o f  
motom 
from 
lsa5-W 

3. A c i d  Deliveries of cornplcte 
eo@. . . 7 1) 5 . . 

Upto 
Oct., 68 

4. Shortsge in dcIivay . 24 I I M . . 
on pr* 
rate rug  
ply of 2s 
upto Oa. 
1968. 

*Rtquiremmt~ of this production rcct by imported clcctrir~l equiyffienta. 





APPENDIX-VIII 

(Para 1.60 of the Report) 

'S. TYP: 1961-62 1952-63 1963-64 1964-65 1965-66 1966-67 196768 
No. I 2 3 4 5 6 7 

111 Lr)33r! IVHCSLS, 
TYRES & AXLES 
POR LO','OS (70.4 . 
CUES AND WAGONS 



(Pam 1.60 of the Report) 

Stortrnenz shccing the mfflies of sheelrets, mheelsl~qrcr and oxks rccdli,Qdfrom 
indigenous sources dutirg 1561-62 te 1967-68. 

3. 
No. TYW 1961-62 1962-63 ~~62-63 1564-65 1565-(6 1~66-67 1967-68 

I a 3 4 5 6 7 -- - 

(iv) 10-ton MIS. HSL . . . . 225 . . . . L1,035 174 . 
TOTAL SUPPLIES BY 

EACH SOURCE. 

(ii) Mla. HSL 



(b)  for oo.ches . . . . 0.61 . . . . . 3 . 1 9  
. . 

11. LomewheelslTyres& 
Axles for rill st& (ia- 
~ludingloco~) . . Not 1.79 2'43 0.93 3.30 : 1.n 

Avail- 
able 



APPENDIX XI 
Sumnrary of iifaln Conclusrons/Recommendations 

---------- 
Sr. Pdra NO. Ministry;Ucptt. Conclu3io..s/ iiccommeniations 
No. ot' Kep .rt  c m c e ~ .  .ed 

- - -- - 
I 3 - .- --- 3 4 --- -- -. - - - -~ -.-- 

I .II Raii\vays The Committee cannot resist the impression that the Rail- 
ways persisten~ly over-estlmate tr&itic requirements while planrung 

Plnnn ng Conuni)sio.l for rail capduty. An illustration of thrs is available in the manner 
in  whlch the estimates for general goods traffic were framed for 
the Tkurd Plan. The target for general goods fixed in the Third 
i 'lve Year Plan as published in August, 1961 was 76.8 million tonna, 
out of 249 ~nlllion tomes of orlglrlaring goods traffic anticipated in 
the last ycar of the Plan. This target was fixed when.the develop 'a 
ment progranmes for certain important industries had "not yet all 
been worked out in detail." However, after this target was fixed, 
the Railways initiated and systematically built up pressure on the 
Plannmg Commlsslon for its enhancement by 10 million tomes, 
whlch was ultimately agreed to. Lt is significant that this revision 
of targets was not b s e d  on a review of the trends in general good! 
traffic repeatedly suggested by the Planning Commission to the Rail- 
ways. The Railways themselves had in fact stated that "there are 
no statistics in the accepted sense of the term which are compiled 
or can be compiled as a regular measure to reflect the actual demands 
for transport of miscellaneous goods traffic from and to different 
areas." It is also significant that this upward revision of target 



+curred despite t h e  fact, specifically brought to  the notice of the 
Radways, that the proportmn of r a ~ i  movement to total production 
was gomg down. The actusl general goods tra£Ec that rnqte.rialis- 
ed agans t  the target of 86.8 rniUlon tonneg, was only 78-1 million 
tonnes, wh le ,  m respect of the total goods t r a c ,  ag-t an anti- 
cipatlon of 249 m h o n  tonnes, to wh~ch the  entire pl- was 
geared, the traffic moved was ollly 203 W o n  tonnes. 

The Committee a re  emphatically of the view that planning 
for  rail capacity should be done on a more realistic basis in future, 
so that scarce resources, whlch could be deployed for more pro- 
ductive purposes, do not get unnecessarily blocked. The Cnmmittee 
note that the Hailways themselves have accepted "the need for  
improving planning procedures" and the responsibility for ensuring { 
"whatever moderation is possible" in framing rzil transport esti- 
mates and are  tightening up the process of review and evaluation 
of production and demand projections for various . c a n p q t i e s .  
The Committee would like the Planning Commission and Govern- 
ment to ensure that while draw up the Fourth Plan planning for 
rail capacity is done on a more realistic basis and the persistent 
tendency to over-estimate traffic requirements and push up .invest- 
ment is firmly curbed. In particular, the Committee would like the , 
Planning Commission and Government to take note of the signi- 
ficant trend the world over for goods to move increasingly by 
road. This vital development should be kept constantly in view 
in estimating the share of total traffic to be moved by rail and mad 



and in determining the allocation of scarce plan resources for their 
respective development. 

3 I -16 Railways The Committee note that with the removal of control over 
distribution of coal (other than coaking coal required for rnetallurgi- 

Mines & Mrt%is cal industries) with effect from 24th July, 1967, the Coal Controller 
will no longer be in a position to furnish a detailed programme of 
rail transport requirements for non-coking consumers. This, coupled 
with the experience in the Third Plan Period where there was a 
shortfall in trafRc of 24'7 million tonnes against the Plan estimates 
of 91.4 million tonnes, suggests the need for extreme circum- 
spection in planning for movement of coal traffic. The Committee 
would also suggest that, by way of abundant caution, any projection 
of traffic assumed in planning for extra capacity during the Fourth 
Plan should be subject to careful annual review in the Light of 
empirical data 

Mines & Metah The Committee regret that the Department of Mines & 
Metals have still not furnished the information called for. They 
would like to emphasis the necessity to have the requisite data 
speedily collected and reviewed Based on such a review it may 
be examined whether the estimates of coal trefac dmwn up for the 
Fowth Plan would need rwisIon The Committee would like 
particularly to dress that the estimates should be built up, on 



W s t i c  field-wise targets for production and for direction-wise 
movements of coal. 

The Committae cannot help feeling that the traffic for S W  
3 x.aj Railways Plants estimated as 34.5 d o n  tonnes in the last year of the Thtnl. 

& Plan was not based on any precise assessment of raw materials for 
the plants to be moved by rail. As pointed out in para 1.48 of their 
22nd Report, the estimate was apparently based on a formula which 
assessed that 3 to 3 - 2  tomes of raw materials would be required 
per tonne of finished product. However, the information furlushed 
to the Committee does not show on what basis this formula was 
worked out. The average raw material requirement as worked out 
in the poject  reports of the Steel Plants, prepared by the 
Collaborators was 2.53 tomes per tonne of finished product. A 
Coordination Committee for expansion of Steel Plants had assessed 
the requirements of raw materials for the Plants in June, 1960 and, 3 
on the basis of their calculations, the formula worked out was that 
2.76 tonnes of raw materials would be needed per tonne of finished 
product. At an Inter-Ministerial meeting held subsequently in 
October, 1960, it was pointed out that the leads required for raw - 
materials would be longer, but the papers relating to the meeting 
which have been furnished to the Committee do not show that any 
formula a s  such was worked out. The Committee are, therefore, 
unable to understand on what basis the trafEic was assessed as 34.5 
million tonnes, including 26.1 million tonnes on account of raw 
materials. The actual trafllc that materialised was 10.8 million 
tomes less. 



-- - 
The above resume clearly indicates that Government did cot 

carefully assess the requirements for the movement of raw materials 
by rail for steel plants either on the basis of their past eqerience 
or on the basis of figures estimated by the foreign collaborators but 
fixed them arbitrarily at 3 to 3.2 tonnes of raw materials for one 
tonne of Anished steel. This resulted not only in creating rail 
capacity far in excess of requirements but also in burdening the 
Railways with heavy capital investment on which a fixed dividend 
has to be paid to the general exchequer and diverting scarce resources 
which could have been better utilised in building mads or otherwise. 

The Committee would like Government to draw the benefit. 
from this costly experience and ensure that in future the require- 
ments for the movement of raw materials for steel plants are reah-< 
tically worked out on the basis of experience gathered during the 
last decade. 

Railways 
1ro.r & Steel 

The Committee -note that the question whether the loss on 
the oporidq-of new lines should not be passed on to the sponsoring 
authdtith is proporred to be considered at the time of the me* - 
review of the Separation Convention. Now that the Railway Colt- - 
vention. Conmrittee - f-1968) ?has been appointed, the Committee hope 
that this matter will .be placed before them 

8 1-29 Railways The' Committee also note that some of the State Govern- 
ments stre not agreeable to the closure of certain branch lines on 

I - - - -  _____ ----. -. - - - - - - - 



which the W w a y o  have been consistently losing. According to 
the Railways own estimate, the total annual loss a£ uneconomic 
branch lines works out to Rs. 6.69 crores. The Committee recorn- 
mend that Railways should examine what effective measures, if any, 
could be taken to reduce the losses on these lines by introducing 
optimum number of services, speeding up of trains, ensuring safe 
handling of goods and, in general, improving customer's satisfaction. 
Where rail development justifies it, the question of conversion of 
these existing narrow w a g e  hnes into metre gauge/broad gauge 
lines in the interest of reducing the losses may also be considered. 
The Committee suggest that, in a case where a State Government is 
not agreeable to the closure of unremunerative lines, the question of 
passing the losses on to the concerned State Government should be 
considered. The Committee suggest that this matter may also be 8 
placed before the Rai!way Convention Comm~ttee (1968) for their )I( 

consideration. 
Railways The Committee are not happy to learn that wagons were 

purchased by Railways during the T h ~ r d  P'an "without detailed cal- 
culations". The estimation of wagon requirements 'on additional 
account' included in the Third Plan was 108,956 wagons, based on a 
trafftc target of 249 million tonncs. In January, 1962, when the 
traffic target was revised to 264 mil!ion tonnes, provision was made 
for the purchase of 21,000 more wagons, 'on additional account' The ' 
actual number of wagons procured on 'additional account? was 
116,410 or  13,546 wagons less than the estimated requirement for a 
trafllc target of 264 million tonnes. Even if, as stated by the Railway -- ---- ---- I 



t 2 3 4 
.- -- -- - ~oardy th i s  es t imte  was npt based on detailed calculations, it would 

appear that the additional procurement should have created a capa- 
city more than the peak level capacity of 225 million tonnes estimat- 
ed by Railways as having existed at the end of the Third Five Year 
Plan. Considering, moreover, that the originating goods traffic mov- 
ed in the last year of the Third Plan was only 203 million tomes, it 
is evident that there was ample surplus wagon capacity with the - Raiiways at the end of the Third Plan. Now that an appraisal of 
wagon requirements is being made for the Fourth Plan, the Cornonit- 
tee would like to impress on the Railways and the Planning Commis- 
sion the need to arrive at a reliable assessment of wagon ca?acity 
created, taking into account the change in pattern of movements and 
in the leads mentioned by the Railways, so that the acquisition of 
wagons on additional account is based on dependable estimates of 
surplus wagon capacity already existing. 

The Committee are surprised by the explanation of the Rail- 
ways that the 'turn-round of 9.5 days on Broad Gauge and 6.5 days 
on Metre Gauge envisaged in the Third Plan "were never visualised 
as targets for ful l  achievement". If, as stated by the Railways, they 
were "built into the Railways' plan for expansion", they were 
necessarily visualised as goals capable of realisation. While 
planning the acquisition of extra wagons during the Fourth Plan, the 
Committee would like both the Railways and the Planning Commis- 
sion to examine how far the existing 'turn-round' leaves scope for 

Railways 



improvement. so that fuller use is made of the existing wagon stock 
hefore making f u ~ t h c t  capital investment. 

1Zuil:vuy.; While the Committee appreciate that some times there might 
be delay in the allotmen: of wagons due to unavoidab'e circum- 
stances, they feel that with the surplus capacity available with the 
Railways, it shou d bc possible t o  meet the consumers' requirements 
of wagons in lcss than  a \reek of tile registration of the demand. The 
Committee suggest tliat the hlinistry Railways should make a pub- 
lic declaration that ivagons u-oulti i ) .  nwde  available! save in excep- 
tional circumsinncc.;, within pr twribrd  period. This would not 
on ly  dispel any ingering su:picion tha t  there are still some malprac- 
tices in  the matter of allotment of wagons but also help to build- an  
image of Railu'ays as :i consumer orivnted .service. 

1i.1iI \ v ;~yb  The Cornn~ittc~c~ S ~ ~ P  force in the  viclv of Audi t  tha t  return of 
empties from broad q,.,ll:gc to  I):i..;r. stations i s  considerably 
fewer of g00ds trains th:ln thc wturn of empty  hogies on metre gauge. 
Thcr Conimittc~c d t~s i r t~  t h i l t  tlic r t? 'n t i~*c  economics of  hauling POL by 
t h e  1ongc.r routtl on m t r c  (:ai~gc vis-n-vis the shorter route on Broad 
I;augc m a y  bta rc-csatnincd, si> t t n t  tht> more economic course con- 
sistc~nt \s.ith ojwrational rccltlircmcnts is adopted. 

l ta i l \ t , :~y .  The Cnrnrnittcy ~ 1 . ~ 1  clist~.csscd to n lte that in spite of various 
measulcs taken d ~ ~ r i n g  the. last tn'o years to make rail .transport 
more attracti\rr on thc Southern Railway, the loss during the year 
1967-68 has inc:r,cnscd t o  Rs.  15.66 crows irony Rs. 10.32 crores in 



1966-67. The Committee desire that  the Ministry of Railways should 
examine what further steps should be taken to improve the financial 
working of the Southern Railways by attracting additional traffic and 
by effecting appropriate economies in expenditure. The  Committee 
would like to watch the working of this Railway through future 
Audit Reports. 

Initus1 r i d  DLvelop~nc nt The Comm~ttee  are disappointed with the performance of 
Heavy Electricals in the matter of supply of traction equipment to 
the Rai ways for the manufacture of diesel locomotives. 31 sets of 
equipment were pr,lmised in 1966-67, against which the actual deli- 
veries were 7: in 1967-68, the supply was 24, against 35 promised. 
Under such circumstances, the Railways had inevitably to resort to 
imports on a scale larger than originally planned. The Committee 
note that deliveries of equipment by Heavy Elec!ricals were affected 
hy the delays in procurement of imported machinery and raw mate- 
rials needed for the production of equipment, apart from the diffi- 
culty in getting acceptable steel castings from indigenous suppliers 
for frames and control gear. For the delays in import of machinery 
and raw materials, the Railways have their share of responsibility. 
as the Committee understsnd from the information supplied to i t  by 
the  Ministry of Industrial Development, that the clearance for the 
requisite foreign exchange needed by Heavy Electricals was not 



given by the Railways In time As regards castings the  Committee 
note that  the Corporation "are now in a much better position to 
f )resee the problems and take timely corrective action." The Corn- 
l n ~ t t e e  hope that. with the experience now gained, it would be pos- 
s ~ b ' e  fur Heavy Electricals to adhere to their p r m i s e s  of stepping up 
supplies of equ~pment  from 44 in 1968-69 to 72 in 1970-71. 

lbiI!{ JY* The Committee n ~ t e  that in regard t o  crank shafts required 
- ... - for locx~nrotives, t he  scheme for progressive substitution of imports 

I n ~ ! ~ ~ l  l . i d  ~ c \ ' ~ ' l o ~ ~ l ~ ~ n t  su~)plies f ram Heavy Engineering Corporation, Ranchi, did not 
materialis(: in time due to "protracted correspondence between Heavy 
El~gineering Corporation and Diesel Locomotive Works before a 
mutuall!. acceptable forging technology could be agreed upon." The 

.l Commit t c t k  note that the scheme for indigenous manufacture has been vr 
agreed to t)y the Railways in principle and that the  Heavy Engineer- 
ing Corporat;on propose to enter into foreign collaboration for this 
purpose a n d  that the details are being sorted out. The Committee 
hope that both the Corporation and the Rai!ways will move in the  
matter with a sense of purpose and speed and that the Corporation 
would I)e able to live up to the present expectations of being able to 
supply t h e  sequisi tc cranks shafts from 1872-73 onwards. 

'rlw Committee note tha t  the Whee 2nd Axle Plant a t  Durga- 
1)ur has the capacity to meet the requirements of the Railways f a r  
wheel sets required for wagons and coaches. However, due to qua& 
tative and quantitative deficiencies in production, the Plant has not 
been able to supply the full quantum of 30,000 wheel sets promised 
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